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3536501    05/02/2016
[International Registration No. : 1334390]
Sanyang Textiel Co., Ltd.
No. 58 Yongshen Road, Lijin County, Dongying City 257400 Shandong Province China
Proposed to be Used
IR DIVISION
Clothing; jackets [clothing]; down jackets, vests and anoraks; coats; waistcoats; outer clothing; trousers; under clothing; 
shirts; tee-shirts.
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3536817    29/08/2016
[International Registration No. : 1334419]
Qiaodan Sports Co., Ltd.
Xibian Industrial District, Chendai, Jinjiang Fujian China
Proposed to be Used
IR DIVISION
Clothing; layettes; swimsuits; raincoat; theatrical costumes; football shoes; shoes; hats; hosiery; gloves; neckties; 
trouser straps; wedding clothes.
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3537604    04/04/2016
[International Registration No. : 1338080]
QINGDAO SHIHAO SHOES CO., LTD.
Jiqing Freeway, Lancun Town, Jimo Shandong China
Proposed to be Used
IR DIVISION
Shoes; gymnastic shoes; clothing; bathing suits; yangge dress; caps; socks; gloves; neckties; wedding veil.
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3537668    29/08/2016
[International Registration No. : 1333749]
Qiaodan Sports Co., Ltd.
Xibian Industrial District, Chendai, Jinjiang Fujian China
Proposed to be Used
IR DIVISION
Clothing; layettes; swimsuits; raincoat; theatrical costumes; football shoes; shoes; hats; hosiery; gloves; neckties; 
trouser straps; wedding clothes.
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3537813    30/11/2016
[International Registration No. : 1336941]
Skechers U.S.A., Inc. II
228 Manhattah Beach Blvd. Manhattan Beach CA 90266 United States of America
Proposed to be Used
IR DIVISION
Footwear and apparel, namely, short-sleeved and long-sleeved tops, bottoms, sports jerseys, sports bras, bralettes, tank 
tops with shelf bras, shelf bras, shell tops, halter tops, tube tops, body suits, bandeau tops, off-the-shoulder tops, short-
sleeved and long-sleeved T-shirts, tunics, pullovers, hooded tops, sweaters, cardigans, jackets, vests, coats, sweatshirts 
with zips, sweatshirts without zips, blouses, shorts, running shorts, trouser shorts, chino shorts, board shorts, capri 
trousers, cropped trousers, leggings, sweatpants, trousers, pants, skirts, skorts, jump suits, unitards, dresses, jumpers, 
underwear, lingerie, swimwear, swimsuits, beachwear, bathing suit cover-ups, singlets, tank tops, button down shirts, 
Henley tops, mock neck pullovers with zips, mock neck pullovers without zips, briefs, visors, baseball caps, golf hats, 
beanies, headbands, wristbands, scarves, ties, gloves, socks, belts.
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Priority claimed from 22/11/2016; Application No. : UK00003197979 ;United Kingdom 
3539261    22/11/2016
[International Registration No. : 1338839]
C & J Clark International Limited
40 High Street Street, Somerset BA16 0EQ United Kingdom
Proposed to be Used
IR DIVISION
Footwear; shoes; boots; slippers; clothing; headgear; soles for footwear; insoles; outer soles; footwear uppers; heels; 
tongues for shoes and boots; hosiery; socks; inner socks for footwear; parts and fittings for all the aforesaid goods.
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3399194    08/04/2016
[International Registration No. : 1309707]
ZHEJIANG STAR LEISURE UTENSIL CO., LTD.
Mantanggang Village, Yongchang Street, Lanxi City 321100 Zhejiang Province China
Proposed to be Used
IR DIVISION
Games; toys; chess; balls for games; body-building apparatus; machines for physical exercises; knee guards [sports 
articles]; in-line roller skates; ornaments for Christmas trees, except illumination articles and confectionery; fishing 
tackle.
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3445062    08/06/2016
[International Registration No. : 1319101]
ZHUHAI MASA Sports Company Limited
HongShan Road No 184, ZhuHai City, 519000 GuangDong Province China
Proposed to be Used
IR DIVISION
Body-training apparatus; archery implements; physical exercises (machines for -); hunting game calls; skates (in-line 
roller -); ornaments for Christmas trees [except illumination articles and confectionery]; rods for fishing; twirling batons; 
sweat-absorbing bands for bats or rackets; camouflage mask (sporting goods).
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3535904    27/06/2016
[International Registration No. : 1336132]
Yangzhou Oriental Eva toys co.,LTD
West Industrial Park, Caodian Town, Baoying County Jiangsu Province China
Proposed to be Used
IR DIVISION
Swings; rocking horses; swivel chairs being toy furniture; slide; dolls' horses; intelligent toys; building block; toy rolling 
rings.
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3535905    04/11/2016
[International Registration No. : 1334222]
Impex, Inc.
2801 S. Towne Ave. Pomona CA 91766 United States of America
Proposed to be Used
IR DIVISION
Manually operated exercise equipment, namely stair stepping machines, weight benches, stationary exercise bicycles, ski 
simulation machines, single and multi-station home gyms, exercise riding machines.
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3537244    19/08/2016
[International Registration No. : 1335574]
Chi Hsin Impex, Inc.
2801 S. Towne Avenue Pomona CA 91766 United States of America
Proposed to be Used
IR DIVISION
Body-building apparatus; body-training apparatus; dumbbells; exercise machines; stationary exercise bicycles; weight 
lifting benches; weight lifting equipment, namely, bars, benches, ropes, and collars; elliptical exercise machines.
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3544891    26/04/2016
[International Registration No. : 1342289]
YiBang golf Co.,ltd
1/F No. 32 Chengde road, Bijiang, Beijiao Town, Shunde Dist., Foshan City Guangdong China
Proposed to be Used
IR DIVISION
Bladders of balls for games; playing balls; golf clubs; golf bags, with or without wheels; golf gloves; rods for fishing; 
special bags adapted for balls and rackets; divot repair tools [golf accessories]; body building ball; sweat absorption 
band for racket.
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3456923    24/03/2016
[International Registration No. : 1321261]
Qingdao Baoquan Peanut Products Co., Ltd.
Industry & Trading Development Zone, Laixi Qingdao, Shandong Province China
Proposed to be Used
IR DIVISION
Vegetables, preserved; nuts, prepared; peanuts, prepared.
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3536006    20/09/2016
[International Registration No. : 1332608]
ZHANGZHOU JUWEIFANG FOODS CO.,LTD.
No. 704, building 8, Lijing Xiangcheng Rong Yu, Danxia Road No. 89, Xiangcheng District, Zhangzhou City Fujian Province China
Proposed to be Used
IR DIVISION
Charcuterie; fish (food products made from -); vegetables, tinned [canned (Am.)]; fruits (crystallized -); vegetables, 
preserved; eggs; edible oils; fruit jellies; nuts, prepared; bean curd goods.
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3537436    30/11/2016
[International Registration No. : 1335208]
KBH Korea Health Care Co., Ltd.
304, Dongil-ro, Gwangjin-gu Seoul Republic of Korea
Proposed to be Used
IR DIVISION
Processed oils and fats (for food); food products made primarily from fruits; milk beverages containing fruits; edible fats; 
lactic acid bacteria drinks; processed vegetable products; coconut powder; coconut fat; health supplement food mainly 
based on Garcinia Cambogia; processed seaweed products; health functional food mainly based on palm oil for food 
extracts; food products made from oil and fat; health functional food mainly based on seaweed; prepared seeds; health 
functional food based on dairy products including probiotics; processed Cynanchum wilfordii; processed maca.
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3537657    07/07/2016
[International Registration No. : 1333654]
CASEIFICIO VILLA S.R.L.
Via Iseo, 52 I-25030 ERBUSCO (BRESCIA) Italy
Proposed to be Used
IR DIVISION
Milk; milk products and derivatives of milk, in particular, cheese, mozzarella, ricotta, butter, cream, mascarpone, 
stacchino, yogurt.
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Priority claimed from 07/11/2016; Application No. : m201624598 ;Ukraine 
3538517    24/11/2016
[International Registration No. : 1335303]
Tovarystvo z obmezhenoiu vidpovidalnistiu "Kernel-Treid"
prov. Tarasa Shevchenka, 3 m. Kyiv 01001 Ukraine
Proposed to be Used
IR DIVISION
Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, jams, 
compotes; eggs; milk and milk products; edible oils and fats; peanut oil for food; pumpkin seed oil for food; mustard oil 
for food; hemp oil for food; corn oil; sesame oil; linseed oil for culinary purposes; butter; peanut butter; seeds, prepared; 
sunflower seeds, prepared; olives for food; olives with seeds for food; olive oil for food; olive pastes; olive mixtures for 
food; extra virgin olive oil for food; impure olive oil for food; refined olive oil for food; unrefined olive oil for food; 
deodorized olive oil for food; nut oil for food; kernel oil for food; walnut oil for food; pine nut oil for food; soya bean oil for 
food; palm oil for food; palm kernel oil for food; fruits and vegetables, tinned; fruit and vegetable products, except fresh 
fruits and vegetables; colza oil for food; vegetable oil for food; sunflower oil for food; deodorized sunflower oil for food; 
impure sunflower oil for food; refined sunflower oil for food; black olive mixtures for food; blended sunflower and olive 
oils for food.
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Priority claimed from 20/08/2015; Application No. : 1315754 ;Benelux 
3340494    19/02/2016
[International Registration No. : 1295073]
Rigo Trading S.A.
6, route de Trèves, EBBC Building E L-2633 Senningerberg
Proposed to be Used
IR DIVISION
Confectionery.
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3399980    13/05/2016
[International Registration No. : 1310334]
ROYCE' CONFECT CO., LTD.
1-1, Ainosato 4-jo 9-chome, Kita-ku, Sapporo-shi Hokkaido 002-8074 Japan
Proposed to be Used
IR DIVISION
Tea; coffee; cocoa; ice; confectionery; bread.
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Priority claimed from 02/12/2015; Application No. : 302015000079259 ;Italy 
3401338    08/04/2016
[International Registration No. : 1309419]
INDUSTRIA ALIMENTARE COLAVITA IND.AL.CO. S.p.A.
Contrada Iontapede, 11-12 I-86025 RIPALIMOSANI (CB) Italy
Proposed to be Used
IR DIVISION
Coffee; potato flour; tabbouleh; iced tea; pelmeni [dumplings stuffed with meat]; vareniki [stuffed dumplings]; turmeric; 
pasta sauce; noodle-based prepared meals; cake frosting [icing]; high-protein cereal bars; cream of tartar for culinary 
purposes; gluten additives for culinary purposes; ketchup [sauce]; garden herbs, preserved [seasonings]; baking soda 
[bicarbonate of soda for cooking purposes]; breadcrumbs; dressings for salad; muesli; fruit jellies [confectionery]; 
custard; malt for human consumption; malt extract for food; couscous [semolina]; oat flakes; oat-based food; husked 
oats; vanillin [vanilla substitute]; vanilla flavorings for culinary purposes; tarts; liquorice [confectionery]; ravioli; pralines; 
crushed barley; pies; noodles; nutmegs; corn, roasted; corn, milled; macaroni; groats for human food; ice for 
refreshment; ice, natural or artificial; flour; wheat flour; soya flour; thickening agents for cooking foodstuffs; cooking salt; 
essences for foodstuffs, except etheric essences and essential oils; marzipan; chocolate; cocoa; buns; aromatic 
preparations for food; infusions, not medicinal; food flavorings, other than essential oils; baking powder; coffee-based 
beverages; coffee beverages with milk; vegetal preparations for use as coffee substitutes; tea; pâtés en croûte; pastry 
dough; propolis; gluten prepared as foodstuff; glucose for culinary purposes; marinades; cheeseburgers [sandwiches]; 
pesto [sauce]; cereal-based snack food; soya bean paste [condiment]; meat gravies; spring rolls; chutneys [condiments]; 
frozen yogurt [confectionery ices]; sushi; sea water for cooking; royal jelly; chocolate-based beverages; cocoa-based 
beverages; almond confectionery; edible ices; semolina; celery salt; sauces [condiments]; peppers [seasonings]; bread 
rolls; petit-beurre biscuits; mint for confectionery; golden syrup; leaven; chocolate beverages with milk; flavorings, other 
than essential oils, for cakes; sugar; petits fours [cakes]; bean meal; allspice; gingerbread; popcorn; corn flakes; curry 
[spice]; caramels [candy]; capers; cinnamon [spice]; malt biscuits; cookies; rusks; almond paste; pasta; seaweed 
[condiment]; chocolate-coated nuts; candy decorations for cakes; cake dough; unroasted coffee; chicory [coffee 
substitute]; flowers or leaves for use as tea substitutes; artificial coffee; minced garlic [condiment]; nut flours; dough; 
chocolate decorations for cakes; chewing gum; ham glaze; linseed for human consumption; wheat germ for human 
consumption; cereal bars; quiches; halvah; soya sauce; rice cakes; relish [condiment]; beer vinegar; stick liquorice 
[confectionery]; oatmeal; meat tenderizers, for household purposes; meat pies; vermicelli [noodles]; sago; saffron 
[seasoning]; rice; pastries; pastilles [confectionery]; sandwiches; molasses for food; maltose; bread; cocoa beverages 
with milk; vinegar; fondants [confectionery]; ferments for pastes; starch for food; spices; natural sweeteners; 
confectionery; condiments; cloves [spice]; cakes; salt for preserving foodstuffs; unleavened bread; seasonings; rice 
pudding; coffee flavorings; tea-based beverages; tapioca flour; candy; chocolate mousses; fruit coulis [sauces]; hominy 
grits; hominy; rice-based snack food; tortillas; tacos; crackers; mayonnaise; tomato sauce; chow-chow [condiment]; 
chips [cereal products]; crushed oats; flavorings, other than essential oils, for beverages; peanut confectionery; tapioca; 
spaghetti; sherbets [ices]; puddings; pepper; pizzas; mustard; husked barley; honey; macaroons [pastry]; sausage 
binding materials; yeast; binding agents for ice cream [edible ices]; ginger [spice]; cake powder; barley meal; mustard 
meal; corn flour; ice cream; preparations for stiffening whipped cream; cereal preparations; waffles; sweetmeats [candy]; 
peppermint sweets; confectionery for decorating Christmas trees; star aniseed; aniseed; tabbouleh; vanilla flavorings for 
culinary purposes; pâtés en croûte; powders for making ice cream; pancakes; palm sugar; dessert mousses 
[confectionery].
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3401360    08/06/2016
[International Registration No. : 1309602]
Qingdao Shuangsheng Foods Co., Ltd
Laixi Economic Development Zone, Qingdao Shangdong Province China
Proposed to be Used
IR DIVISION
Tea; cereal preparations.
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3401777    16/03/2016
[International Registration No. : 1311531]
QINGDAO LAIENDEJUNPENG COMMERCIAL & TRADING CO., LTD.
A of No. 1 of Xingguo Road, Licang District, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Pastries; bread; baked wheat cake; steamed bun; steamed twisted roll; dumpling; cereal preparations; flour products; 
soya flour; starch vermicelli; ice, natural or artificial.

5610



Trade Marks Journal No: 1802 ,   19/06/2017           Class 30 
 

3401820    27/04/2016
[International Registration No. : 1313395]
QUANTUM HI-TECH (CHINA) BIOLOGICAL CO., LTD.
No. 133 Gaoxin Road West, Hi-Tech Zone, Jiangmen City GUANGDONG China
Proposed to be Used
IR DIVISION
Coffee-based beverages; sugar; glucose for culinary purposes; natural sweeteners; confectionery; golden syrup; cereal-
based snack food; edible ices; condiments.
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3451172    12/04/2016
[International Registration No. : 1320296]
OMNIA NISASTA SANAYI VE TICARET ANONIM SIRKETI
Adana Haci Sabanci Osb, Yunis Emre Caddesi No: 8 SARIÇAM ADANA Turkey
Proposed to be Used
IR DIVISION
Coffee, cocoa; coffee or cocoa based beverages, chocolate based beverages; pasta, stuffed dumplings, noodles; pastries 
and bakery products based on flour; desserts based on flour and chocolate; bread, simit [Turkish ring-shaped bagel 
covered with sesame seeds], pogaca [Turkish bagel], pita, sandwiches, katmer [Turkish pastry], pies, cakes, baklava 
[Turkish dessert based on dough coated with syrup], kadayif [Turkish dessert based on dough], desserts based on dough 
coated with syrup; puddings, custard, kazandibi [Turkish pudding], rice pudding, keskul [Turkish pudding]; honey, bee 
glue for human consumption, propolis for food purposes; condiments for foodstuff, vanilla (flavoring), spices, sauces 
(condiments), tomato sauce; yeast, baking powder; flour, semolina, starch for food; sugar, cube sugar, powdered sugar; 
tea, ice tea; confectionery, chocolate, biscuits, crackers, wafers; chewing gums; ice- cream, edible ices; salt; cereal-based 
snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human consumption, crushed 
barley for human consumption, processed oats for human consumption, processed rye for human consumption, rice; 
molasses for food.
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3537434    07/09/2016
[International Registration No. : 1335472]
ELVAN GIDA SANAYI VE TICARET ANONIM SIRKETI
Merkez Mahallesi 2. Arifaga Sokak No:3 Yenibosna ISTANBUL Turkey
Proposed to be Used
IR DIVISION
Tapioca, sago; granulated sugar, lump sugar, castor sugar, candies, Turkish delight, halvah, sugar confectionery, frozen 
yoghurt (confectionery ices); chocolates, chocolate-based beverages, sweetmeats (candy), confectionery for decorating 
Christmas trees, chocolate-based beverages.
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3540225    14/06/2016
[International Registration No. : 1340467]
Qingdao Rungengbaichuan Modern Agricultural Development Co., Ltd.
No 68 Weihai Western Road, GuHe Representative Offices, Laixi City, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Coffee; tea; sugar; honey; bread; farinaceous foods; snack food (cereal-based—); cereal preparating (term considered too 
vague by the International Bureau - Rule 13.2.b of the Common Regulations); soya sauce; seasonings.
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3540378    14/06/2016
[International Registration No. : 1341003]
Qingdao Rungengbaichuan Modern Agricultural Development Co., Ltd.
No 68 Weihai Western Road, GuHe Representative Offices, Laixi City, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Coffee; tea; sugar; honey; bread; farinaceous foods; snack food (cereal-based---); cereal preparating (term considered too 
vague by the International Bureau - Rule 13.2.b of the Common Regulations); soya sauce; seasonings.
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3546674    06/12/2016
[International Registration No. : 1342555]
«SWEETS FACTORY «VOLSHEBNITSA» Limited
ulica Garazhnaya, d. 4, poselok Malahovka, Lyubereckij rajon RU-140032 Moskovskaya oblast' Russian Federation
Proposed to be Used
IR DIVISION
Sweetmeats [candy]; chocolate.
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3345164    05/02/2016
[International Registration No. : 1296517]
Qingdao Huashuo Industrial Co., Ltd
No. 8, Changjiang Zhisan Road, Dianji Town, Jimo City, Qingdao City Shandong China
Proposed to be Used
IR DIVISION
Poultry, live; animals (live-); apples; vegetables, fresh; fish spawn; lobsters [live]; sea-cucumbers [live]; crustaceans 
[live]; fish, live; flowers, natural.
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3394781    23/05/2016
[International Registration No. : 1309138]
Qingdao Mibaowang Specialized Cooperatives of Muskmelons
Jiaogezhuang Village, Hetoudian Town, Laixi City Shangdong Province China
Proposed to be Used
IR DIVISION
Fresh fruit; fresh dates; watermelon; muskmelon; apples; cherries; pears; fresh mushrooms; cucumbers; fresh 
vegetables.
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3397656    03/04/2016
[International Registration No. : 1309058]
Qingdao Positive Energy Foods Sales Co., Ltd
Dianbu Village, Dianbu Town, Laixi, Qingdao Shandong Province China
Proposed to be Used
IR DIVISION
Wheat; fruit, fresh; potatoes, fresh; cucumbers, fresh; squashes, fresh; vegetables, fresh.

5619



Trade Marks Journal No: 1802 ,   19/06/2017           Class 31 
 

 

3407328    26/05/2016
[International Registration No. : 1312090]
Qingdao Sitong Aquatic Specialized Cooperatives
North of Houhaizhuang Village, Yinghai Town, Jiaozhou, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Shellfish, live; oysters, live; fish, live; sea-cucumbers, live; lobsters, live.
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3411588    08/06/2016
[International Registration No. : 1313227]
Qingdao Baichuan Harvest Landscape Engineering Co., Ltd
East of Hualing Village, Guhe Community, Laixi, Qingdao Shandong Province China
Proposed to be Used
IR DIVISION
Trees; grains [cereals]; plants; poultry, live; fruit, fresh; grapes, fresh; vegetables, fresh; seeds for planting; fodder
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3425403    10/10/2016
[International Registration No. : 1183070]
STAR FRUITS DIFFUSION
Route d'Orange F-84860 Caderousse France
Proposed to be Used
IR DIVISION
Fresh fruit; plums; fruit trees; plum trees, excluding cucumis melo, cucumis sativus, solanum lycopersicum.
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3425526    14/06/2016
[International Registration No. : 1316462]
Qingdao Yingqiu Fruit and Vegetable professional cooperatives
Xiazhuang Village, Nanshu Town, Laixi City, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Grains, seedlings, poultry, live, fruit, fresh, grapes, fresh, vegetables, fresh, plant seeds, fodder, malt for brewing and 
distilling, litter (products for animal-).
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3438291    11/04/2016
[International Registration No. : 1318349]
Qingdao QunyiFruit and Vegetable professional cooperatives
No.250 Qianti Village, Wangcheng Subdistrict Office, Laixi City, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Flowers, natural, living animals, grapes, fresh, fruit, fresh, nuts, vegetables, fresh, fresh edible fungus, cereal seeds, 
unprocessed, fodder, fishing bait [live].
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3536607    02/12/2016
[International Registration No. : 1333981]
J.M. Levarht & Zonen B.V.
Mijnsherenweg 12 NL-1424 CB De Kwakel
Proposed to be Used
IR DIVISION
Fresh fruits and vegetables except apples and pears.
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3537222    14/11/2016
[International Registration No. : 1333927]
BAISHUI COUNTY SHENGLONG FRUIT INDUSTRY CO., LTD
Lijiazhuo Village, North Jingtou Township, Baishui County Weinan City, Shaanxi Province China
Proposed to be Used
IR DIVISION
Fruit, fresh; nuts (fruits); apples; vegetables, fresh; mushroom spawn for propagation; trees; maize; beans 
(unprocessed); malt for brewing and distilling; Chinese dates, fresh.
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Priority claimed from 12/07/2016; Application No. : 1335945 ;Benelux 
3544802    01/12/2016
[International Registration No. : 1342956]
Rijk Zwaan Zaadteelt en Zaadhandel B.V.
Burgemeester Crezeelaan 40 NL-2678 KX De Lier
Proposed to be Used
IR DIVISION
Fresh vegetables and vegetable seeds.
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Priority claimed from 12/07/2016; Application No. : 1335941 ;Benelux 
3544892    01/12/2016
[International Registration No. : 1342955]
Rijk Zwaan Zaadteelt en Zaadhandel B.V.
Burgemeester Crezeelaan 40 NL-2678 KX De Lier
Proposed to be Used
IR DIVISION
Fresh vegetables and vegetable seeds.
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Priority claimed from 12/07/2016; Application No. : 1335946 ;Benelux 
3544950    01/12/2016
[International Registration No. : 1342957]
Rijk Zwaan Zaadteelt en Zaadhandel B.V.
Burgemeester Crezeelaan 40 NL-2678 KX De Lier
Proposed to be Used
IR DIVISION
Fresh vegetables and vegetable seeds.
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Priority claimed from 12/07/2016; Application No. : 1335947 ;Benelux 
3545204    01/12/2016
[International Registration No. : 1342758]
Rijk Zwaan Zaadteelt en Zaadhandel B.V.
Burgemeester Crezeelaan 40 NL-2678 KX De Lier
Proposed to be Used
IR DIVISION
Fresh vegetables and vegetable seeds.
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3411580    09/06/2016
[International Registration No. : 1313225]
Whisky Tasmania Pty Ltd
147 Old Surrey Road BURNIE TAS 7320 Australia
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers); spirits including vodka, whisky, rum, brandy and gin; alcoholic beverages containing 
fruit; premixed alcoholic beverages.
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3438679    11/04/2016
[International Registration No. : 1318342]
Tiens Group Co., Ltd.
Wu Qing Development Zone, Tianjin New Tech Industrial Park Tianjin China
Proposed to be Used
IR DIVISION
Fruit extracts, alcoholic; cocktails; wine; piquette; sake; whisky; rum; vodka; baijiu (Chinese distilled alcoholic beverage).
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Priority claimed from 10/08/2016; Application No. : 015742521 ;European Union 
3507582    18/11/2016
[International Registration No. : 1327906]
Allied Domecq Spirits & Wine Limited
Chivas House, 72 Chancellors Road London W6 9RS United Kingdom
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).
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Priority claimed from 11/08/2016; Application No. : 015738412 ;European Union 
3509009    18/11/2016
[International Registration No. : 1327907]
Allied Domecq Spirits & Wine Limited
Chivas House, 72 Chancellors Road London W6 9RS United Kingdom
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).
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Priority claimed from 30/10/2015; Application No. : 3584509 ;Spain 
3533326    25/04/2016
[International Registration No. : 1332394]
ALVISA ALCOHOL GROUP, S.L.
C/ Numància, 187, 2° 2ª E-08034 BARCELONA Spain
Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers); wines and sparkling wines; liqueurs; spirits [beverages].

5635



Trade Marks Journal No: 1802 ,   19/06/2017           Class 33 
 

Priority claimed from 20/07/2016; Application No. : 142355 ;Bulgaria 
3535869    06/12/2016
[International Registration No. : 1323142]
VP BRANDS INTERNATIONAL SA
Dunav blvd. 5 BG-4000 Plovdiv Bulgaria
Proposed to be Used
IR DIVISION
Alcoholic extracts, alcoholic essences, alcoholic beverages [except beer], alcoholic beverages containing fruit, anisette 
[liqueur], anise [liqueur], aperitifs, arak [arrack], arrack [arak], baijiu [chinese distilled alcoholic beverage], brandy, wine, 
kirsch, vodka, bitters, distilled beverages, gin, digesters [liqueurs and spirits], cocktails, perry, curacao, liqueurs, 
hydromel [mead], mead [hydromel], peppermint liqueurs, nira [sugarcane-based alcoholic beverage], rice alcohol, 
piquette, fruit extracts [alcoholic], pre-mixed alcoholic beverages, other than beer based, rum, cider, sake, spirits 
[beverages], whisky.
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3536720    29/11/2016
[International Registration No. : 1243349]
CVETIC MARINA
Via San Silvestro, 35 I-66010 SAN MARTINO SULLA MARRUCINA (CH) Italy
Proposed to be Used
IR DIVISION
Wines.
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Priority claimed from 06/03/2016; Application No. : 2016/01658 ;Sweden 
3538368    10/08/2016
[International Registration No. : 1334529]
Einar Hellbom
Såningsvägen 86 SE-175 52 Järfälla Sweden
Proposed to be Used
IR DIVISION
Gin.
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Priority claimed from 06/06/2016; Application No. : UK00003168125 ;United Kingdom 
3538457    05/12/2016
[International Registration No. : 1334862]
Abercromby Power Limited
Suite G01, Gyleview House, 3 Redheughs Rigg Edinburgh EH12 9DQ United Kingdom
Proposed to be Used
IR DIVISION
Alcoholic beverages; spirits, whisky and blended whisky, but in so far as whisky and whisky based liqueurs are 
concerned only Scotch whisky and Scotch whisky based liqueurs produced in Scotland.
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Priority claimed from 02/06/2016; Application No. : 4277115 ;France 
3538766    02/12/2016
[International Registration No. : 1336479]
SARL LOUIS D'EXEA
Domaine de Sérame F-11200 LEZIGNAN CORBIERES France
Proposed to be Used
IR DIVISION
Wines with appellation of origin from the winery called "Château de Sérame".
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3540224    14/06/2016
[International Registration No. : 1340468]
Qingdao Rungengbaichuan Modern Agricultural Development Co., Ltd.
No 68 Weihai Western Road, GuHe Representative Offices, Laixi City, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Fruit extracts (term considered too vague by the International Bureau - Rule 13.2.b of the Common Regulations); distilled 
beverages; spirits [beverages]; brandy; whisky; alcoholic beverages; alcohol (rice-); bai jiu [Chinese distilled alcoholic 
beverage]; vapour wine; arrack.
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3540349    09/09/2016
[International Registration No. : 1337268]
Claessic Collection NV
Penstraat 35 Willemstad Curacao
Proposed to be Used
IR DIVISION
Gin; alcoholic beverages containing gin; spirits and liqueurs containing gin; alcopops containing gin; alcoholic cocktails 
containing gin.
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3522652    14/11/2016
[International Registration No. : 1330164]
China Tobacco Guizhou Industrial Co., Ltd.
No. 25 Youyi Road, Guiyang Guizhou China
Proposed to be Used
IR DIVISION
Tobacco; cigars; cigarettes containing tobacco substitutes, not for medical purposes; cigarettes; cigarette tips; lighters 
for smokers; cigarette filters; flavourings, other than essential oils, for tobacco; ashtrays for smokers; cigar cutters.
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3530696    27/09/2016
[International Registration No. : 1331979]
China Tobacco Sichuan Industrial Co., Ltd.
No. 2 Longquan Section, Chenglong Avenue, National Chengdu Economy and Technology Development Area, Longquanyi District, 
Chengdu City, Sichuan Province China
Proposed to be Used
IR DIVISION
Cigars; cigarettes; cigarillos; tobacco pipes; cigar cases; cigarette cases; tobacco jars; ashtrays for smokers; humidors.
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3537469    27/09/2016
[International Registration No. : 1336147]
China Tobacco Sichuan Industrial Co., Ltd.
No. 2 Longquan Section, Chenglong Avenue, National Chengdu Economy and Technology Development Area, Longquanyi District, 
Chengdu City Sichuan Province China
Proposed to be Used
IR DIVISION
Tobacco; cigars; cigarettes; cigarillos; tobacco pipes; cigar cases; cigarette cases; tobacco jars; ashtrays for smokers; 
humidors.
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3402943    29/03/2016
[International Registration No. : 1311703]
QINGDAO EASTFIELD HI-DYNASTY WOOD CO., LTD.
Dongguzhen Community, Xiazhuang Street, Chengyang District, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Advertising; commercial administration of the licensing of the goods and services of others; import-export agencies; 
book-keeping.
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3409278    20/04/2016
[International Registration No. : 1313885]
Guangdong Yunlianhui Network Technology Co., Ltd.
Room B501, Area B, Guangzhou International Business Incubator, No. 3 Juquan Road, Science City, High Technology Industrial 
Development Zone, Guangzhou City Guangdong Province China
Proposed to be Used
IR DIVISION
Advertising; outsourcing services in the nature of business assistance; providing business information via a website; 
sales promotion for others; personnel management consultancy; relocation services for businesses; secretarial services; 
accounting; sponsorship search; retail or wholesale service for pharmaceutical, veterinary and sanitary preparations and 
medical products.
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Priority claimed from 04/04/2016; Application No. : 1329969 ;Benelux 
3536372    04/10/2016
[International Registration No. : 1333940]
Dynasource B.V.
Barbara Strozzilaan 101 Amsterdam NL-1083 HN
Proposed to be Used
IR DIVISION
Business and administrative services, namely the provision, which includes organizing, offering, facilitating, of an online 
marketplace for buyers and sellers of goods and services.
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Priority claimed from 16/02/2016; Application No. : 86909832 ;United States of America 
3536534    15/08/2016
[International Registration No. : 1333720]
Strathspey Crown Holdings, LLC
4040 MacArthur Boulevard, Suite 210 Newport Beach CA 92660 United States of America
Proposed to be Used
IR DIVISION
Online retail-store services featuring medical products and services; providing the ratings, reviews and recommendations 
on medical products and services for commercial purposes posted by users via a web site.
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Priority claimed from 30/12/2015; Application No. : 302015000089347 ;Italy 

3536839    31/12/2015
[International Registration No. : 1340029]
MANIFATTURA DEL SEVESO S.P.A.
Via Monte Grappa, 7 I-24121 BERGAMO (BG) Italy

Proposed to be Used
IR DIVISION
Cl.35;Electronic commerce services, namely, providing information about products via telecommunication networks, 
for advertising and sales purposes, and wholesale and retail sale services to the benefit of others also by correspondence 
and by means of all communication media in relation to prints on paper, reproductions of images on paper, including 
graphic art reproduction, art reproduction and paintings reproduction, printed pictures and printed photographs, 
bookbinding material, bookbinding cloth, binding materials for stationery use, bookbinding covers, including covers for 
agendas, covers for exercise books, covers for diaries, covers for address books, covers for notebooks, protective covers
for sheet of paper and pages of books and the like, covers for books, covers for magazines, document covers, holders for 
notepads, packaging materials made of paper, cardboard and plastic, not included in other classes, fabrics, canvas and 
cloths for printing patterns, lithography and silkscreen, printed textile piece goods, coverings of textile and of plastic for 
furniture (not fitted), fabrics for industrial use, textile fabrics for use in the manufacture of wall coverings, upholstery 
fabrics, tapestry (of textile), wallpaper to be used for facades, floors, walls, facade, wall, ceiling and floor coverings of 
textile, facade, wall, ceiling and floor coverings not of textile, tapestry-style wall hangings, not of textile.

5650



Trade Marks Journal No: 1802 ,   19/06/2017           Class 35 
 

3537306    05/12/2016
[International Registration No. : 1335542]
International Vending Management, Inc.
9901 East 30th Street Indianapolis IN 46229 United States of America
Proposed to be Used
IR DIVISION
Managing the vending machines of others; providing vending machine services to others.
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3537631    19/09/2016
[International Registration No. : 1335412]
Yilinker Science and Technology Co., Ltd.
Unit 106, 1st Floor, No.45, No.2 Haijingnan Road, Xiamen Area of Pilot Free Trade Zone Fujian Province China
Proposed to be Used
IR DIVISION
Advertising; sales promotion for others; import-export agencies; marketing; personnel management consultancy; 
sponsorship search; business management and organization consultancy; compilation of information into computer 
databases; procurement services for others [purchasing goods and services for other businesses]; retail or wholesale 
services for pharmaceutical, veterinary and sanitary preparations and medical supplies.
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Priority claimed from 09/06/2016; Application No. : 87065820 ;United States of America 
3537742    06/12/2016
[International Registration No. : 1335948]
Populous Holdings, Inc.
4800 Main Street, Ste. 300 Kansas City MO 64112 United States of America
Proposed to be Used
IR DIVISION
Business and marketing consulting services related to advertising, marketing, and brand development; consulting 
services in the field of brand activation; consulting services in the field of marketing and advertising for businesses 
relating to brand design and development integrated into government buildings, sports facilities, exhibition halls and 
exhibition arenas, event halls and event spaces, convention centers, educational buildings, and mixed-use buildings; 
brand concept, evaluation and brand development services for corporate clients; promoting, advertising and marketing of 
the brands, products, and services of others as integrated into government buildings, sports facilities, exhibition halls 
and exhibition arenas, event halls and event spaces, convention centers, educational buildings, and mixed-use building.
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3539362    24/05/2016
[International Registration No. : 1341772]
International Association of Yoga Therapists
PO Box 251563 Little Rock AR 72225 United States of America
Proposed to be Used
IR DIVISION
Association services, namely, promoting the interests of yoga therapists, yoga education, and yoga training for 
commercial purposes.

5654



Trade Marks Journal No: 1802 ,   19/06/2017           Class 35 
 

Priority claimed from 31/03/2016; Application No. : 1040224 ;New Zealand 
3539407    23/09/2016
[International Registration No. : 1336811]
Kmart Australia Limited
72 St Lukes Road Mount Albert Auckland 1025 New Zealand
Proposed to be Used
IR DIVISION
Retail and wholesale services, including, such services provided online; advertising and business services; retail and 
online marketing and sales promotions, including, sales promotions at point of sale or purchase, sales promotions by 
means of display, presentation and demonstration; marketing services, including, direct mail marketing and marketing by 
electronic means; sourcing goods on behalf of others; distribution of goods (not being transport services) for advertising 
purposes; distribution of goods (agent, wholesale and representative services); sourcing of goods (agent, wholesale and 
representative services); sales representative services; business representative services.
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Priority claimed from 25/11/2016; Application No. : 2016-133740 ;Japan 
3539703    30/11/2016
[International Registration No. : 1339138]
DENTSU INC.
1-8-1, Higashi-shimbashi, Minato-ku Tokyo 105-7001 Japan
Proposed to be Used
IR DIVISION
Advertising and publicity services; on-line advertising on a computer network; television advertising; radio advertising; 
magazine advertising; direct mail advertising; outdoor advertising; agencies, intermediary or brokerage for advertising; 
information services relating to advertising; advertising consultancy; layout services for advertising purposes; publicity 
columns preparation; updating of advertising materials; publication of publicity materials; dissemination of advertising 
matter; planning and production of advertising media; planning and organization of exhibitions and trade fairs for 
commercial or advertising purposes; organization of fashion shows for promotional purposes; planning and organization 
of sales promotion events and marketing events; distribution of samples; public relations; public relations agencies; shop 
window dressing; rental or provision of advertising space; brokerage for provision of advertising space; publicity material 
rental; marketing; sales promotion for others; sales promotion of goods and services for others, and provision of advice 
thereon; sponsorship search; economic forecasting; marketing research, studies, analysis and assessment; opinion 
polling; compilation of statistics; price comparison services; research and analysis of advertising effectiveness, and 
provision of information relating thereto; marketing research in relation to computer network, such as trends of accesses 
to websites by Internet users, and providing analysis and information on results of the research; provision of business or 
commercial information; business management and organization consultancy; business management analysis and 
consultancy; consultancy and advisory services regarding business strategy; business research and data analysis; 
administrative processing of purchase orders; providing information concerning commercial sales; arranging of 
contracts for the purchase and sale of goods, for others; business administration of the licensing of the goods and 
services of others; business management of entertainers; consultation relating to brand strategy; consultancy on various 
business planning, product developments and cooperate images; collecting, management and analysis of information on 
customers of companies, and providing information thereon; arranging of technical, sales and manufacturing cooperation 
of companies; compilation of mailing lists; office functions, namely filing, in particular documents or magnetic tape; 
agency services of office functions; agency services of office functions in relation to purchase orders for goods; 
computerized file management; agency services of calculating copyright royalties for others; news clipping services; data 
search in computer files for others; input processing, systemization and compilation of information into computer 
databases; agency services of office functions relating to data processing.
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3540228    06/04/2016
[International Registration No. : 1340997]
Aspinal of London Limited
Aspinal House, Longfield, Midhurst Road Fernhurst, West Sussex GU27 3HA United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;The bringing together for the benefit of others of a variety of goods enabling customers to conveniently view and 
purchase those goods in a retail establishment, from a mail order catalogue or from an internet website, connected with 
the sale of perfumes, eau de toilette, eau de parfum, colognes, essential oils, bath and shower preparations, toilet soaps, 
body deodorants, creams and gels for the face, the body and the hands; the bringing together for the benefit of others of a
variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail 
order catalogue or from an internet website, connected with the sale of non-medicated toilet preparations, hair care 
preparations, shampoos; the bringing together for the benefit of others of a variety of goods enabling customers to 
conveniently view and purchase those goods in a retail establishment, from a mail order catalogue or from an internet 
website, connected with the sale of anti-perspirants, deodorants for personal use, shaving preparations, after shave 
preparations, shoe cleaning preparations, illuminates; the bringing together for the benefit of others of a variety of goods 
enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail order catalogue 
or from an internet website, connected with the sale of candles and wicks for lighting, fragranced or scented candles, 
nightlights; the bringing together for the benefit of others of a variety of goods enabling customers to conveniently view 
and purchase those goods in a retail establishment, from a mail order catalogue or from an internet website, connected 
with the sale of cases for mobile phones, cases for laptops, cases for tablets, apparatus for recording, transmission or 
reproduction of sound or images, magnetic data carriers; the bringing together for the benefit of others of a variety of 
goods enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail order 
catalogue or from an internet website, connected with the sale of recording discs, downloadable electronic publications, 
compact discs and DVDs, mobile phone accessories; the bringing together for the benefit of others of a variety of goods 
enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail order catalogue 
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or from an internet website, connected with the sale of sunglasses, eye glasses, binoculars, field glasses, cases, cords 
and chains for sunglasses, eye glasses, binoculars and field glasses, spectacle and sunglasses frames and lenses; the 
bringing together for the benefit of others of a variety of goods enabling customers to conveniently view and purchase 
those goods in a retail establishment, from a mail order catalogue or from an internet website, connected with the sale of 
bags, cases and holders for photographic apparatus, bags, cases and holders for video apparatus, mouse mats, manicure 
sets; the bringing together for the benefit of others of a variety of goods enabling customers to conveniently view and 
purchase those goods in a retail establishment, from a mail order catalogue or from an internet website, connected with 
the sale of precious metals and their alloys, jewellery; the bringing together for the benefit of others of a variety of goods 
enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail order catalogue 
or from an internet website, connected with the sale of precious stones, horological and chronometric instruments, 
watches, clocks, gold and silverware, boxes and cases made of precious metal; the bringing together for the benefit of 
others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, 
from a mail order catalogue or from an internet website, connected with the sale of imitation jewellery, head jewellery, 
costume jewellery, semi-precious stones, buckles, clips, cufflinks, tie pins and dress studs; the bringing together for the 
benefit of others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail 
establishment, from a mail order catalogue or from an internet website, connected with the sale of silver ornaments, 
anklets, watches, clocks, key rings, parts and fittings for all the aforesaid goods; the bringing together for the benefit of 
others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, 
from a mail order catalogue or from an internet website, connected with the sale of printed matter, printed publications, 
books and magazines, calendars, photographs, stationery, paper and cardboard, wrapping paper, pens and pencils; the 
bringing together for the benefit of others of a variety of goods enabling customers to conveniently view and purchase 
those goods in a retail establishment, from a mail order catalogue or from an internet website, connected with the sale of 
gift sets comprising of notebooks, pens and/or inks, writing sets, paper-covered books, cards, notelets, writing paper, 
albums, leather and paper-based books; the bringing together for the benefit of others of a variety of goods enabling 
customers to conveniently view and purchase those goods in a retail establishment, from a mail order catalogue or from 
an internet website, connected with the sale of photo albums, wedding albums, address books, diaries, notebooks, 
visitors' books, bookmarks, pen cases, greetings cards, fountain pens, passport holders; the bringing together for the 
benefit of others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail 
establishment, from a mail order catalogue or from an internet website, connected with the sale of bags, wrapping 
materials, desk sets comprising of leather blotter holders and leather holders for pens, paper, ink bottles and documents; 
the bringing together for the benefit of others of a variety of goods enabling customers to conveniently view and 
purchase those goods in a retail establishment, from a mail order catalogue or from an internet website, connected with 
the sale of bags, travelling bags, sports bags, beach bags, evening bags, toiletry bags, cosmetic cases and bags, 
handbags, leather handbags; the bringing together for the benefit of others of a variety of goods enabling customers to 
conveniently view and purchase those goods in a retail establishment, from a mail order catalogue or from an internet 
website, connected with the sale of shoulder bags, leather shoulder bags, leather luggage tags; the bringing together for 
the benefit of others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail 
establishment, from a mail order catalogue or from an internet website, connected with the sale of evening clutches, tote 
bags, duffle bags, rucksacks, purses; the bringing together for the benefit of others of a variety of goods enabling 
customers to conveniently view and purchase those goods in a retail establishment, from a mail order catalogue or from 
an internet website, connected with the sale of coin purses, billfolds, wallets, card holders, trunks, umbrellas, parasols 
and walking sticks, whips, harness and saddlery, briefcases, suitcases; the bringing together for the benefit of others of a 
variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail 
order catalogue or from an internet website, connected with the sale of attache cases, vanity cases, garment bags, 
luggage, suit bags, travelling bags, luggage, hipflasks, furniture, mirrors, picture frames; the bringing together for the 
benefit of others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail 
establishment, from a mail order catalogue or from an internet website, connected with the sale of bottle openers, bottles, 
brushes, brushes for footwear, candlesticks, candle jars, candy boxes, ceramics for household purposes, coasters, not or 
paper and other than table linen, cocktail shakers, cocktail stirrers, comb cases, cooking utensils (non-electric), 
corkscrews, dishes, decanters, drinking glasses, crockery, egg cups, ice buckets, ice cube moulds, napkin rings, 
porcelain ware, glassware, perfume vaporizers, shaving brushes, shaving brush stands, shoe horns, tableware (other 
than knives, forks and spoons), vases, works of art of porcelain, ceramic, earthenware or glass; the bringing together for 
the benefit of others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail 
establishment, from a mail order catalogue or from an internet website, connected with the sale of photo frames, 
hampers, clothes hangers, clothing, belts, gloves, leather gloves; the bringing together for the benefit of others of a 
variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail 
order catalogue or from an internet website, connected with the sale of scarves, socks, hosiery, footwear, headgear, toys, 
games and playthings, playing cards, gymnastic and sporting articles; the bringing together for the benefit of others of a 
variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail 
order catalogue or from an internet website, connected with the sale of decorations for Christmas trees; organisation, 
operation and supervision of loyalty and incentive schemes.
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3540365    06/04/2016
[International Registration No. : 1340848]
Aspinal of London Limited
Aspinal House, Longfield, Midhurst Road Fernhurst, West Sussex GU27 3HA United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;The bringing together for the benefit of others of a variety of goods enabling customers to conveniently view and 
purchase those goods in a retail establishment, from a mail order catalogue or from an internet website, connected with 
the sale of perfumes, eau de toilette, eau de parfum, colognes, essential oils, bath and shower preparations, toilet soaps, 
body deodorants, creams and gels for the face, the body and the hands; the bringing together for the benefit of others of a
variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail 
order catalogue or from an internet website, connected with the sale of non-medicated toilet preparations, hair care 
preparations, shampoos; the bringing together for the benefit of others of a variety of goods enabling customers to 
conveniently view and purchase those goods in a retail establishment, from a mail order catalogue or from an internet 
website, connected with the sale of anti-perspirants, deodorants for personal use, shaving preparations, after shave 
preparations, shoe cleaning preparations, illuminates; the bringing together for the benefit of others of a variety of goods 
enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail order catalogue 
or from an internet website, connected with the sale of candles and wicks for lighting, fragranced or scented candles, 
nightlights; the bringing together for the benefit of others of a variety of goods enabling customers to conveniently view 
and purchase those goods in a retail establishment, from a mail order catalogue or from an internet website, connected 
with the sale of cases for mobile phones, cases for laptops, cases for tablets, apparatus for recording, transmission or 
reproduction of sound or images, magnetic data carriers; the bringing together for the benefit of others of a variety of 
goods enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail order 
catalogue or from an internet website, connected with the sale of recording discs, downloadable electronic publications, 
compact discs and DVDs, mobile phone accessories; the bringing together for the benefit of others of a variety of goods 
enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail order catalogue 
or from an internet website, connected with the sale of sunglasses, eye glasses, binoculars, field glasses, cases, cords 
and chains for sunglasses, eye glasses, binoculars and field glasses, spectacle and sunglasses frames and lenses; the 
bringing together for the benefit of others of a variety of goods enabling customers to conveniently view and purchase 
those goods in a retail establishment, from a mail order catalogue or from an internet website, connected with the sale of 
bags, cases and holders for photographic apparatus, bags, cases and holders for video apparatus, mouse mats, manicure 
sets; the bringing together for the benefit of others of a variety of goods enabling customers to conveniently view and 
purchase those goods in a retail establishment, from a mail order catalogue or from an internet website, connected with 
the sale of precious metals and their alloys, jewellery; the bringing together for the benefit of others of a variety of goods 
enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail order catalogue 
or from an internet website, connected with the sale of precious stones, horological and chronometric instruments, 
watches, clocks, gold and silverware, boxes and cases made of precious metal; the bringing together for the benefit of 
others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, 
from a mail order catalogue or from an internet website, connected with the sale of imitation jewellery, head jewellery, 
costume jewellery, semi-precious stones, buckles, clips, cufflinks, tie pins and dress studs; the bringing together for the 
benefit of others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail 
establishment, from a mail order catalogue or from an internet website, connected with the sale of silver ornaments, 
anklets, watches, clocks, key rings, parts and fittings for all the aforesaid goods; the bringing together for the benefit of 
others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, 
from a mail order catalogue or from an internet website, connected with the sale of printed matter, printed publications, 
books and magazines, calendars, photographs, stationery, paper and cardboard, wrapping paper, pens and pencils; the 
bringing together for the benefit of others of a variety of goods enabling customers to conveniently view and purchase 
those goods in a retail establishment, from a mail order catalogue or from an internet website, connected with the sale of 
gift sets comprising of notebooks, pens and/or inks, writing sets, paper-covered books, cards, notelets, writing paper, 
albums, leather and paper-based books; the bringing together for the benefit of others of a variety of goods enabling 
customers to conveniently view and purchase those goods in a retail establishment, from a mail order catalogue or from 
an internet website, connected with the sale of photo albums, wedding albums, address books, diaries, notebooks, 
visitors' books, bookmarks, pen cases, greetings cards, fountain pens, passport holders; the bringing together for the 
benefit of others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail 
establishment, from a mail order catalogue or from an internet website, connected with the sale of bags, wrapping 
materials, desk sets comprising of leather blotter holders and leather holders for pens, paper, ink bottles and documents; 
the bringing together for the benefit of others of a variety of goods enabling customers to conveniently view and 
purchase those goods in a retail establishment, from a mail order catalogue or from an internet website, connected with 
the sale of bags, travelling bags, sports bags, beach bags, evening bags, toiletry bags, cosmetic cases and bags, 
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handbags, leather handbags; the bringing together for the benefit of others of a variety of goods enabling customers to 
conveniently view and purchase those goods in a retail establishment, from a mail order catalogue or from an internet 
website, connected with the sale of shoulder bags, leather shoulder bags, leather luggage tags; the bringing together for 
the benefit of others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail 
establishment, from a mail order catalogue or from an internet website, connected with the sale of evening clutches, tote 
bags, duffle bags, rucksacks, purses; the bringing together for the benefit of others of a variety of goods enabling 
customers to conveniently view and purchase those goods in a retail establishment, from a mail order catalogue or from 
an internet website, connected with the sale of coin purses, billfolds, wallets, card holders, trunks, umbrellas, parasols 
and walking sticks, whips, harness and saddlery, briefcases, suitcases; the bringing together for the benefit of others of a 
variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail 
order catalogue or from an internet website, connected with the sale of attache cases, vanity cases, garment bags, 
luggage, suit bags, travelling bags, luggage, hipflasks, furniture, mirrors, picture frames; the bringing together for the 
benefit of others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail 
establishment, from a mail order catalogue or from an internet website, connected with the sale of bottle openers, bottles, 
brushes, brushes for footwear, candlesticks, candle jars, candy boxes, ceramics for household purposes, coasters, not or 
paper and other than table linen, cocktail shakers, cocktail stirrers, comb cases, cooking utensils (non-electric), 
corkscrews, dishes, decanters, drinking glasses, crockery, egg cups, ice buckets, ice cube moulds, napkin rings, 
porcelain ware, glassware, perfume vaporizers, shaving brushes, shaving brush stands, shoe horns, tableware (other 
than knives, forks and spoons), vases, works of art of porcelain, ceramic, earthenware or glass; the bringing together for 
the benefit of others of a variety of goods enabling customers to conveniently view and purchase those goods in a retail 
establishment, from a mail order catalogue or from an internet website, connected with the sale of photo frames, 
hampers, clothes hangers, clothing, belts, gloves, leather gloves; the bringing together for the benefit of others of a 
variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail 
order catalogue or from an internet website, connected with the sale of scarves, socks, hosiery, footwear, headgear, toys, 
games and playthings, playing cards, gymnastic and sporting articles; the bringing together for the benefit of others of a 
variety of goods enabling customers to conveniently view and purchase those goods in a retail establishment, from a mail 
order catalogue or from an internet website, connected with the sale of decorations for Christmas trees; organisation, 
operation and supervision of loyalty and incentive schemes.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 35 
 

3540677    18/08/2016
[International Registration No. : 1341631]
AUTOBACS SEVEN CO., LTD.
6-52, Toyosu 5-chome, Koto-ku Tokyo 135-8717 Japan
Proposed to be Used
IR DIVISION
Advertising and publicity services; analyzing relating to business management and advisory service for business 
management; marketing research and analysis; providing information concerning commercial sales; business 
management of hotels; auctioneering; import-export agency services; retail or wholesale services for bedding, namely 
cushions and futon and quilts; retail or wholesale services for clothing, namely sweaters, socks and hats; retail or 
wholesale services for footwear other than special footwear for sports; retail or wholesale services for bags and pouches; 
retail or wholesale services for confectioneries and breads; retail or wholesale services for soft drinks and fruit juices; 
retail or wholesale services for teas, coffees and cocoas; retail or wholesale services for automobiles, parts and articles 
for automobiles; retail or wholesale services for two-wheeled motor vehicles, parts and articles for two-wheeled motor 
vehicles; retail or wholesale services for bicycles, parts and articles for bicycles; retail or wholesale services for tables 
and chairs for campers; retail or wholesale services for electrical machinery and apparatus; retail or wholesale services 
for edge tools [hand tools], hand-operated implements and key fobs; retail or wholesale services for kitchen equipment, 
cleaning tools and washing utensils; retail or wholesale services for deodorants, other than for industrial purposes or for 
personal use; retail or wholesale services for soaps; retail or wholesale services for fuels of motor vehicles; retail or 
wholesale services for printed matters; retail or wholesale services for stickers; retail or wholesale services for toys, dolls 
and entertainment goods; retail or wholesale services for recorded compact discs of audio and sound recording discs; 
retail or wholesale services for clocks and glasses; retail or wholesale services for tobacco and smokers' articles; retail or 
wholesale services for chemicals; retail or wholesale services for coatings [paints]; retail or wholesale services for 
polishing preparations; retail or wholesale services for air fragrancing preparations; retail or wholesale services for 
industrial oils; retail or wholesale services for non-electric prime movers for land vehicles and their parts; retail or 
wholesale services for heating and cooling apparatus; retail or wholesale services for axles, shaft couplings and bearings 
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for land vehicles; retail or wholesale services for power transmission and gearings for land vehicles; retail or wholesale 
services for shock absorbers and shock absorbing springs for land vehicles; retail or wholesale services for braking 
equipments for land vehicles; retail or wholesale services for burglar alarms for vehicles; retail or wholesale services for 
vehicle breakdown warning triangles; retail or wholesale services for sunshades, curtains and floor coverings; retail or 
wholesale services for recorded videodiscs and videotapes.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 35 
 

Priority claimed from 20/10/2016; Application No. : 2016-116481 ;Japan 
3540741    16/11/2016
[International Registration No. : 1342013]
NITTA CORPORATION
4-4-26 Sakuragawa, Naniwa-ku Osaka-shi, Osaka 556-0022 Japan
Proposed to be Used
IR DIVISION
Marketing advisory services; goods import-export agencies; mediation of contracts for purchase and sales of goods; 
commercial intermediation services; retail or wholesale services for transmission belts not for land vehicles; retail or 
wholesale services for conveyor belts; retail or wholesale services for carrying belts; retail or wholesale services for belts 
for machines; retail or wholesale services for hoses made of plastic; retail or wholesale services for hoses made of 
rubber; retail or wholesale services for hoses made of metal; retail or wholesale services for flexible tubes of plastic; retail 
or wholesale services for flexible tubes of rubber; retail or wholesale services for pipe tubes of metal; retail or wholesale 
services for non-metal couplings and joints for pipes and tubes; retail or wholesale services for metal couplings and 
joints for pipes and tubes; retail or wholesale services for transmission belts for land vehicles; retail or wholesale 
services for parts and fittings of automobiles; retail or wholesale services for automatic tool changing machines for 
industrial robots and their parts and accessories; retail or wholesale services for parts and accessories of industrial 
robots; retail or wholesale services for air filters for air purifiers for industrial purposes; retail or wholesale services for 
chemical filters for air purifiers for industrial use; retail or wholesale services for chemical absorbents; retail or wholesale 
services for filtering materials [chemical preparations]; retail or wholesale services for thermosensing adhesive tapes for 
use in the process of electronic components; retail or wholesale services for sensors [measurement apparatus], other 
than for medical use; retail or wholesale services for sensors [measurement apparatus] for medical use; retail or 
wholesale services for computer software for sensors. 
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 36 
 

Priority claimed from 09/05/2016; Application No. : 1769468 ;Australia 

3526454    08/11/2016
[International Registration No. : 1331121]
Spheria Services Pty Limited As Trustee For Spheria Services Trust
L19, 307 Queen St BRISBANE QLD 4000 Australia

Proposed to be Used
IR DIVISION
Financial and provision of funds services; investment services; financial management services; funds management 
services; providing information in relation to finance and funding; consultancy and advisory services in relation to 
finance, funds and financial investments.
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Priority claimed from 09/05/2016; Application No. : 1769472 ;Australia 

3528304    08/11/2016
[International Registration No. : 1331122]
Spheria Services Pty Limited As Trustee For Spheria Services Trust
L19, 307 Queen St BRISBANE QLD 4000 Australia

Proposed to be Used
IR DIVISION
Financial and provision of funds services; investment services; financial management services; funds management 
services; providing information in relation to finance and funding; consultancy and advisory services in relation to 
finance, funds and financial investments.

5665



Trade Marks Journal No: 1802 ,   19/06/2017           Class 36 
 

 

Priority claimed from 09/09/2016; Application No. : 015820616 ;European Union 

3536080    24/11/2016
[International Registration No. : 1333130]
DRAKE STAR PARTNERS LIMITED
5 Fleet Place LONDON EC4M 7RD United Kingdom

Proposed to be Used
IR DIVISION
Investment banking services; investment advisory services; investment research; providing information, consultancy and 
advice in the field of investment banking.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 36 
 

 

3536478    06/12/2016
[International Registration No. : 1237218]
ABLE INC.
1-5-5, Motoakasaka, Minato-ku Tokyo 107-0051 Japan

Proposed to be Used
IR DIVISION
Agencies for collecting gas or electric power utility payments; agencies for non-life insurance; management of buildings; 
real estate agency services for the rental of buildings; leasing or renting of buildings; purchase and sale of buildings, 
namely, real estate acquisition services; real estate agency services relating to the purchase and sale of buildings; real 
estate appraisal; land management, namely, real estate management services; real estate agency services for the leasing 
or rental of property; leasing of real estate; real estate agency services relating to the purchase and sale of property; 
providing information relating to real estate, namely providing information on buildings or land acquisition and leasing.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 36 
 

3537368    22/11/2016
[International Registration No. : 1334439]
PJT Partners Holdings LP
280 Park Avenue New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Financial advisory services in the field of corporate finance, private funds and secondary markets; strategic financial 
advisory services; financial advice and consultancy services in the field of corporate reorganization and financial 
restructuring.
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3537424    28/11/2016
[International Registration No. : 1335801]
Touristikes Epixeiriseis Messinias A.E. - TEMES A.E.
Pentelis 5 GR-175 64 Alio Faliro Greece

Proposed to be Used
IR DIVISION
Real estate services; real estate management; housing management; management of building; real estate management 
services relating to building complexes; household insurance services; arranging of leases of real estate; brokerage; rent 
collection; bill payment services; electronic wallet services (payment services); insurance services; valuation services; 
tax services.
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3537442    30/11/2016
[International Registration No. : 1339949]
Guardia Gold Pty Ltd
U501/26 Queens Rd MELBOURNE VIC 3004 Australia

Proposed to be Used
IR DIVISION
Trust administration; trust investment services; trust management; trust services; trusteeship; unit trust investment; unit 
trust services; unit trust trusteeship; valuation of assets; valuation of portfolios of securities; account debiting services; 
administration of capital investment services; administration of investments; administration of mutual funds; advisory 
services relating to investments; agencies for the exchange of currency; agency services for securities; bank account 
services; bank card services; banking; banking services in relation to the electronic transfer of funds; brokerage of 
securities; brokerage services for securities; bullion brokerage services; buying and selling currency; capital fund 
investment; capital investment; card accessed banking services; card operated financial services; cash card services; 
cash dispensing services; cash management; cash processing; charge-card services; commodities brokerage; 
commodities investment advisory services; commodities, gold, mercantile, monetary and security exchanges; commodity 
trading (financial services); computerised financial services; conducting of financial transactions; conducting valuations; 
consumer credit services; corporate funds management; credit card services; debit card services; debit collection; 
deposit services; direct debit services; discount card services (financial services); dispensing of cash; electronic 
banking; exchanging money; financial services; gold exchanges; international banking; international fund investment; 
internet banking; investment; investment advice; investment analysis; investment bank services; investment custody; 
investment information; investment management; investment of funds; investment portfolio management services; 
investment trust services; investment trusteeship; management of financial assets; management of funds; management 
of investments; monetary exchange; monetary transaction services; monetary transfer; money exchanging; monitoring of 
financial portfolios; monitoring of investment funds; mutual fund management; online banking; personal banking 
services; portfolio investment management; portfolio management; private banking; provision of credit cards; provision 
of financial information; provision of financial securities; provision of foreign currency; provision of investment capital; 
provision of investment services; provision of online currency exchange calculators; provision of online financial 
calculators; provision of safe deposit facilities; risk management (financial); safety deposit services; savings account 
services; securities investment services; securities management; securities trading services; share management; trading 
in securities.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 36 
 

3537450    22/11/2016
[International Registration No. : 1333801]
PJT Partners Holdings LP
280 Park Avenue New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Financial advisory services in the field of corporate finance, private funds and secondary markets; strategic financial 
advisory services; financial advice and consultancy services in the field of corporate reorganization and financial 
restructuring.
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Priority claimed from 17/02/2016; Application No. : 40201602849Y ;Singapore 

3537696    08/07/2016
[International Registration No. : 1334008]
Symphony Asia Holdings Pte. Ltd.
9 Raffles Place, 52-02 Republic Plaza Singapore 048619 Singapore

Proposed to be Used
IR DIVISION
Advisory services relating to financial investment; advisory services relating to financial planning; computerized financial 
services; conducting financial transactions; financial advisory and consultancy services; financial analysis and research 
services; financial fund management; financial investment; financial investment advisory services; financial investment 
fund services; financial investment management services; financial investment research services; financial management; 
financial management advisory services; financial management via the Internet; financial planning and investment 
advisory services; financial planning and management; financial portfolio management; financial strategy consultancy 
services; financial trust management; financial trust management; management of financial assets; monitoring of 
financial portfolios; providing financial information via a web site; providing investors with financial information; 
provision of online financial calculators.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 36 
 

Priority claimed from 21/01/2016; Application No. : 40201601267Q ;Singapore 

3537702    30/05/2016
[International Registration No. : 1334004]
Symphony Asia Holdings Pte. Ltd.
9 Raffles Place, 52-02 Republic Plaza Singapore 048619 Singapore

Proposed to be Used
IR DIVISION
Advisory services relating to financial investment; advisory services relating to financial planning; computerized financial 
services; conducting financial transactions; financial advisory and consultancy services; financial analysis and research 
services; financial fund management; financial investment; financial investment advisory services; financial investment 
fund services; financial investment management services; financial investment research services; financial management; 
financial management advisory services; financial management via the Internet; financial planning and investment 
advisory services; financial planning and management; financial portfolio management; financial strategy consultancy 
services; financial trust management; management of financial assets; monitoring of financial portfolios; providing 
financial information via a web site; providing investors with financial information; provision of online financial 
calculators.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 36 
 

Priority claimed from 01/06/2016; Application No. : 87056754 ;United States of America 

3539169    30/11/2016
[International Registration No. : 1336763]
Desmond Travers, LLC
6913 Asbury Circle, N. E. Canton OH 44721-3863 United States of America

Proposed to be Used
IR DIVISION
Providing stock market analysis and analysis of specific stocks through a website.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 36 
 

Priority claimed from 01/06/2016; Application No. : 1774320 ;Australia 

3539260    30/11/2016
[International Registration No. : 1336234]
Guardia Gold Pty Ltd
Unit 501, 26 Queens Road Melbourne VIC 3004 Australia

Proposed to be Used
IR DIVISION
Trust administration; trust investment services; trust management; trust services; trusteeship; unit trust management; 
unit trust services; unit trust trusteeship; valuation of assets; valuation of portfolios of securities; account debiting 
services; administration of capital investment services; administration of investments; administration of mutual funds; 
advisory services relating to investments; agencies for the exchange of currency; agency services for securities; bank 
account services; bank card services; banking; banking services in relation to the electronic transfer of funds; brokerage 
of securities; brokerage services for securities; bullion brokerage services; buying and selling currency; capital fund 
investment; capital investment; card accessed banking services; card operated financial services; cash card services; 
cash dispensing services; cash management; cash processing; charge-card services; commodities brokerage; 
commodities investment advisory services; commodities, gold, mercantile, monetary and security exchanges; commodity 
trading (financial services); computerised financial services; conducting of financial transactions; conducting valuations; 
consumer credit services; corporate funds management; credit card services; debit card services; debit collection; 
deposit services; direct debit services; discount card services (financial services); dispensing of cash; electronic 
banking; exchanging money; financial services; gold exchanges; international banking; internet banking; investment; 
investment advice; investment analysis; investment bank services; investment custody; investment information; 
investment management; investment of funds; investment portfolio management services; investment trust services; 
investment trusteeship; management of financial assets; management of funds; management of investments; monetary 
exchange; monetary transaction services; monetary transfer; money exchanging; monitoring of financial portfolios; 
monitoring of investment funds; mutual fund management; online banking; personal banking services; portfolio 
investment management; private banking; provision of financial information; provision of financial securities; provision of
foreign currency; provision of investment capital; provision of investment services; provision of online currency 
exchange calculators; provision of online financial calculators; provision of safe deposit facilities; risk management 
(financial); safety deposit services; savings account services; securities investment services; securities management; 
securities trading services; share management; trading in securities; international fund investment; portfolio 
management; provision of credit cards.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 36 
 

 

3539672    26/08/2016
[International Registration No. : 1339824]
Gregoire Dupont
Avenue Moliere 57 Bruxelles B-1190

Proposed to be Used
IR DIVISION
Real estate investments; real estate management; real estate brokerage; real estate syndication; real estate agencies; real 
estate appraisals; real estate fiduciary services; real-estate financial planning; rental of offices [real estate]; rental of real 
estate; establishing real estate leasing agreements; real estate financing; financing of real estate; real estate portfolio 
management; real estate brokerage; real estate brokerage; real estate time-sharing management; real estate consultancy; 
trusteeship of real estate property; real estate management; insurance relating to real estate; real estate insurance 
services; real estate agency services; real estate investment planning; real estate management services; real estate 
appraisals; real estate complex management; real estate management; estate agent services; real estate services; 
evaluation of real estate properties; real estate agency services; property management services relating to building 
complexes; real estate services in relation to management of property investments; financial evaluation [insurance, 
banking, real estate]; services provided by consultants regarding real estate; real estate trustee services; real property 
appraisal; financial management of real estate projects; real estate and property management; commercial real-estate 
agency services; financial services in the field of real estate; rental services [real estate only]; investment of funds in real 
estate; financing services for real estate purchase; rental of retail space [real estate]; loan services for real estate 
investment; real estate lease surrender services; real estate time sharing services; insurance for owners of real estate; 
management services for real estate investments; advisory services in real estate investment; real estate acquisition 
services; advice relating to real estate investment; management and valuation of real estate; appraisal of real estate 
claims; real estate lease renewal services; real estate savings association services; services for financing of real estate 
loans; real estate trusteeship administration services; real estate insurance subscriptions; property rentals [real estate 
property only]; real estate property brokerage services; real estate services; providing real estate information relating to 
property and land; financing services relating to real estate development; financial business management relating to real 
estate; financial brokerage services relating to real estate; advisory services relating to real estate purchase; business 
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services relating to real estate; advisory services relating to real estate; information services relating to real estate; 
financial services for the acquisition of real estate property; assistance relating to the purchase of real estate property; 
real estate planning services [organization of financial business]; mortgage loans in connection with real estate and 
property; advisory services relating to real estate appraisal; services provided by consultants relating to real estate; 
advisory services relating to real estate property; financial evaluation of real estate and properties; financial services in 
the field of buildings and real estate; acquisition of real estate for others; property management services relating to 
industrial premises; property management services relating to commercial buildings; property management services 
relating to shopping centers; financial consultancy relating to real estate investment; agency services for the rental of real
estate properties; real estate agency services for the rental of buildings; electronic information services in the field of real 
estate; real estate property appraisal services for tax purposes; research services relating to real estate acquisitions; 
advisory services relating to corporate real estate; property management services relating to office premises; advisory 
services relating to real estate ownership; management of real estate transactions relating to ownership; provision of 
information relating to real estate appraisal; agency services for the selling on commission of real estate property; real 
estate agency services for the rental and sale of buildings; services for guaranteeing the funds for the purchase of a real 
estate property; property management services relating to retail premises; information services relating to the real estate 
and property market; assistance relating to financial participation and acquisition concerning real estate; provision of 
information relating to real estate affairs, via the Internet.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 37 
 

3406277    08/06/2016
[International Registration No. : 1312789]
Qingdao Jieshen Washing Co.,Ltd.
(Nanwan Community) East of No.11/ South of No.6 Qingda Road, Jihongtan Street, Chengyang District, Qingdao City Shandong 
Province China

Proposed to be Used
IR DIVISION
Renovation of clothing; dry cleaning; leather care, cleaning and repair; fur care, cleaning and repair; pressing of clothing; 
washing of linen; washing; clothing repair; disinfecting.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 37 
 

3406623    29/03/2016
[International Registration No. : 1312475]
QINGDAO EASTFIELD HI-DYNASTY WOOD CO., LTD.
Dongguzhen Community, Xiazhuang Street, Chengyand District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Mining extraction; machinery installation, maintenance and repair; kitchen equipment installation; installation and 
maintenance of sanitary apparatus; repair of furniture.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 37 
 

3407431    26/05/2016
[International Registration No. : 1312707]
QINGDAO WUXIANLUNSU KUAIXIULUNTAI WHOLESALE SUPERMARKET CO., LTD.
No. 164 Branch, No. 150 Building, Liugongdao Road, Huangdao District, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Vehicle service stations [refuelling and maintenance]; motor vehicle maintenance and repair; car wash; vehicle lubrication
[greasing]; vehicle breakdown assistance [repair]; retreading of tires [tyres]; repair of rubber tires; vulcanization of tires 
[repair]; burglar alarm installation and repair; fire alarm installation and repair.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 37 
 

3433890    08/06/2016
[International Registration No. : 1318782]
Qingdao Kerui New Environmental Materials CO.,LTD
500 Meters North To Wangjiazhuang Community Committee, Shangma Subdistrict, Chengyang District, Qingdao City Shandong 
Province China

Proposed to be Used
IR DIVISION
Heating equipment installation and repair; carpentry services.
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3448023    11/04/2016
[International Registration No. : 1319100]
Shandong Kerui Group Holding Co. Ltd.
Shengli Industrial Park, Dongying City, Shandong Province China

Proposed to be Used
IR DIVISION
Repair information; construction; underwater repair; commercial housing construction; mining extraction; drilling of 
wells; drilling of deep oil or gas-wells; boiler cleaning and repair; burner maintenance and repair; electric appliance 
installation and repair; machinery installation, maintenance and repair; rebuilding engines that have been worn or 
partially destroyed; rebuilding machines that have been worn or partially destroyed.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 38 
 

3401927    10/06/2016
[International Registration No. : 1311852]
Always Optimise Pty Ltd
31 Winton Cresent Murarrie QLD 4172 Australia

Proposed to be Used
IR DIVISION
Providing internet chatrooms.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 39 
 

3406643    15/06/2016
[International Registration No. : 1312838]
supreme components international pte ltd
62 Jalan Eunos Singapore 419508 Singapore

Proposed to be Used
IR DIVISION
Distribution of goods; distribution (transport) of goods; distribution, delivery, storage and packaging of electronic, 
electrical and electro-mechanical parts, components and products; replenishment of stocks; advisory services relating to 
the aforesaid, all included in this class.
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Priority claimed from 26/02/2016; Application No. : 685756 ;Switzerland 

3536957    16/08/2016
[International Registration No. : 1334353]
MSC MEDITERRANEAN SHIPPING COMPANY HOLDING SA
Chemin Rieu 12-14 CH-1208 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.39;Transport; packaging and storage of goods; travel organization; transportation logistics services; logistics 
services consisting of the labeling, packaging, storing, transport and delivery of goods; transport and storage services 
relating to storage logistics, distribution logistics and returns logistics; transport reservations; national and international 
transport services; transport of goods by river, railway, ferry-boat, car, truck and ship; tanker transport; collection, 
storage, transport, distribution and delivery of packages, parcels, freight, goods, luggage and personal effects by courier, 
road, rail, air or water; freight (transport of goods); operation of merchant ships; organization of transport services; 
arranging transport services; organization of the storage of goods; cargo shipping preparation; chartering of aircraft, 
vehicles, boats and marine vessels; airport area, station platform and ship loading quay services, namely the fixing and 
fastening of freight, cargo, shipping containers, refrigerated shipping containers, storage containers and storage tanks in 
or on aircraft, motor vehicles, cars, trucks, trains, ferry boats or ships; information services relating to moorings; packing 
of cargo, packing of freight, packing of goods in containers; packaging of goods; packing of transit products; packing of 
products to order, to the specifications of others; warehousing, storage; bulk storage; storage of containers and cargo; 
storage of cargo prior to transport; storage of cargo after transport; storage of bonded goods; storage of goods in transit; 
storage and handling of goods; storage and handling of shipping containers, refrigerated shipping containers, storage 
containers and storage tanks; refrigerated storage of goods; refrigerated transport of goods; refrigerated warehousing; 
warehousing of freight; goods warehousing; inspection of merchandise prior to transport; inspection of shipping 
containers, refrigerated shipping containers, storage containers and storage tanks prior to transport; inspection of 
vehicles prior to transport; lighterage services; loading, packing, storage, transportation and unloading of cargo and 
freight; loading of freight containers onto ships; loading of freight containers onto trucks; loading of freight containers 
onto rail vehicles; unloading of freight, unloading of ships; loading and unloading of airplanes; harbor crane unloading; 
freight forwarding services; shipping of cargo, freight forwarding; hauling; truck hauling; porterage; distribution (delivery) 
of goods, express delivery of goods; delivery of cargo, delivery of goods by road or rail, express delivery of freight; 
tracking, locating and monitoring of shipping containers, refrigerated shipping containers, storage containers and 
storage tanks; tracking, locating and monitoring of vehicles, ships and aircraft; monitoring and tracking of packages; 
rental of transport and storage containers; rental of containers for the transport and storage of goods; rental of 
containers for warehousing and storage; rental of loading containers; rental of containers for the marine transport 
industry; labeling services; removal services and provision of information relating thereto; removal services and 
transport of freight and cargo; industrial removal services [transport]; overseas removal services; moving van transport 
services; advice services relating to moving; providing travel information from an online database; vehicle routing by 
computer on data networks; providing information relating to transport services; providing information relating to marine 
transport services; provision of information relating to railway transport; providing information relating to fares, 
timetables and methods of transport; providing online information in the field of transport, packaging and storage of 
goods; provision of information relating to cargo unloading services; provision of information relating to warehousing 
services; freight brokerage; transport brokerage; shipbrokerage; advisory services relating to transportation; advisory 
services relating to the storage and transportation of goods, freight or cargo; services provided by consultants relating to 
travel, transport and storage services; consultancy in the field of transport and storage services provided via telephone 
call centers and hotlines; rental of fixed and portable storage containers.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 39
 

3537312    06/12/2016
[International Registration No. : 1337719]
Linde Aktiengesellschaft
Klosterhofstr. 1 80331 München Germany

Proposed to be Used
IR DIVISION
Cl.39;Distribution and supply of liquefied gases, in particular distribution services relating to the delivery and the 
charging with cryogenic liquids of apparatus needing deep cold media for operation and related storage containers, in 
particular delivery and charging services in relation to liquid helium and in relation to magnetic resonance imaging 
equipment and related dewar storage vessels; liquid helium delivery and filling services in general, in particular for 
laboratories and research institutions, gas delivery and filling services for for labs and institutions in relation to scientific 
and medical equipment in general; filling of liquid helium gas into medical apparatus, including the magnets used in MRI 
and NMR apparatus; in time gas delivery and gas transportation services; technical support and information and 
consultation services in respect of the aforesaid.

5686



Trade Marks Journal No: 1802 ,   19/06/2017           Class 40 
 

 

3536840    24/11/2016
[International Registration No. : 1335363]
Shandong Kerui Petroleum Equipment Co., Ltd.
No. 233, Naner Road, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Rental of generators; processing and handling of chemical reagents.

5687



Trade Marks Journal No: 1802 ,   19/06/2017           Class 40 
 

Priority claimed from 21/01/2016; Application No. : 2016/00408 ;Sweden 

3539130    15/07/2016
[International Registration No. : 1339471]
Recondoil Sweden AB
Rind 128 SE-840 50 GÄLLÖ Sweden

Proposed to be Used
IR DIVISION
Processing of waste oil; filtration of liquids; processing of oil; cleaning of oil.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

3422900    26/05/2016
[International Registration No. : 1316434]
Shandong Huixingtianxia Culture Media CO., LTD
Public Service Center, Qingdao National Industrial Park, No. 217 Xingyang Road, Chengyang District, Qingdao City Shandong 
Province China

Proposed to be Used
IR DIVISION
Publication of books; toy rental.

5689



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

3439616    20/05/2016
[International Registration No. : 1319489]
Beijing Jia Bao Xing Ye Trading Co., Ltd
No. 12 Dawang Road West, Chaoyang District Beijing City China

Proposed to be Used
IR DIVISION
Instruction services; practical training [demonstration]; academies [education]; job retraining; arranging and conducting 
of workshops [training]; organization of competitions [education or entertainment]; arranging and conducting of 
symposiums; publication of texts; party planning [entertainment]; club services [entertainment or education].

5690



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

 

Priority claimed from 30/05/2016; Application No. : 1773745 ;Australia 

3465286    22/06/2016
[International Registration No. : 1322115]
SOOC Pty Ltd
Suite 104 / 109 Alexander Street Crows Nest NSW 2065 Australia

Proposed to be Used
IR DIVISION
Providing online electronic publications (not downloadable); publication of electronic books and journals online; 
publication of texts (other than publicity texts); providing courses of instruction; arranging of courses of instruction; 
provision of correspondence courses; education services; practical training (demonstration); providing information, 
including online, about education, training, entertainment, sporting and cultural activities; training; design of educational 
courses, examinations and qualifications; event management services (organisation of educational, entertainment, 
sporting or cultural events); arranging and conducting of seminars; arranging and conducting of workshops (training); 
mentoring (education and training); provision of information relating to training.

5691



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

 

3491170    09/11/2016
[International Registration No. : 1326492]
HAPE INTERNATIONAL (NINGBO) LTD.
9-27 Nanhai Road, Beilun, Ningbo 315800 Zhejiang China

Proposed to be Used
IR DIVISION
Correspondence courses; educational services; teaching; vocational retraining; organization of competitions [education 
or entertainment]; arranging and conducting of colloquiums; arranging and conducting of workshops [training]; 
publication of texts, other than publicity texts; amusements; party planning [entertainment].

5692



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

Priority claimed from 24/09/2016; Application No. : 87182306 ;United States of America 

3537274    30/09/2016
[International Registration No. : 1337964]
Dorfman, William M
1756 Clear View Dr Beverly Hills CA 90210 United States of America

Proposed to be Used
IR DIVISION
Entertainment in the nature of a reality television series; entertainment services, namely, a series of television programs 
in the areas of dating, interviews, personality evaluations, or personal goal and wish fulfillment, or combination thereof; 
entertainment services, namely, a series of television programs about the making of television programs; entertainment 
services, namely, a series of television programs in the fields of weddings, wedding planning, wedding design, or 
personal goals or wish fulfillment or combination thereof; creating and developing concepts for television programs, 
namely, for a continuing television series relating to the areas of dating, interviews, personality evaluations, or personal 
goal and wish fulfillment, or combination thereof; entertainment services, namely, production of a continuing television 
series relating to the areas of dating, interviews, personality evaluations, or personal goal and wish fulfillment, or 
combination thereof; creating and developing concepts for television programs, namely, for a continuing television series 
relating to the fields of weddings, wedding planning, wedding design, or personal goal and wish fulfillment, or 
combination thereof; entertainment services, namely, production of a continuing television series relating to the fields of 
weddings, wedding planning, wedding design, or personal goal and wish fulfillment, or combination thereof; production 
and distribution of television shows and/or movies in the nature of documentaries; publishing of books and/or reviews; 
online electronic publishing of books and/or periodicals; developing educational manuals for others in the fields of 
weddings, wedding planning, wedding design, or personal goal and wish fulfillment, or combination thereof entertainment 
services, namely, live, televised and/or movie appearances by a professional entertainer; entertainment services, namely, 
live, televised and/or movie appearances by a celebrity, author and/or creator of a show; entertainment services, namely, 
personal appearances by a celebrity, author and/or creator of a show; providing entertainment information in the field(s) 
of the areas of dating, interviews, personality evaluations, or personal goal and wish fulfillment, or combination thereof, 
via a website; providing entertainment information in the field(s) of weddings, wedding planning, wedding design, or 
personal goal and wish fulfillment, or combination thereof, via a website; production and/or distribution of television 
shows and/or movies or motion pictures; production and/or distribution of monoscopic and stereoscopic, electronic, 
digital video and film providing facilities for movies, shows, plays, music or educational training; providing online 
interviews featuring reality television stars, celebrities, authors and/or producers being interviewed, in the field of 
television show or shows, reality television show or shows, or movies, for entertainment purposes; entertainment 
services, namely, production and/or distribution of a game show, a reality television show; a continuing reality television 
show, and/or a continuing game show; entertainment services, namely, an ongoing television game show and/or games 
of chance to be played at a casino; entertainment, namely, a continuing game show, a reality television show; a 
continuing reality television show, and /or a continuing game show broadcast over television, radio, and/or internet; 
entertainment and educational services, namely, the presentation of seminars, lectures, workshops and panel 
discussions, and ongoing television and radio shows all in the field of weddings, wedding planning, wedding design, 
dating, interviews, personality evaluations, or personal goal and wish fulfillment, or combination thereof.

5693



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

 

3537318    01/08/2016
[International Registration No. : 1333600]
THE KNIFE, LLC
557 Englemore Road Clifton Park NY 12065 United States of America

Proposed to be Used
IR DIVISION
Online news reporting and analysis.

5694



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

 

3537373    02/08/2016
[International Registration No. : 1333874]
Jamo Mackay Borthwick
1/45 Teemangum St Currumbin QLD 4225 Australia

Proposed to be Used
IR DIVISION
Surf school services, namely, teaching students the methods of surf board riding and surf safety awareness.

5695



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

 

Priority claimed from 28/06/2016; Application No. : 693887 ;Switzerland 

3537437    14/11/2016
[International Registration No. : 1337369]
SmartMoves AG
Schulweg 4 CH-8914 Aeugst am Albis Switzerland

Proposed to be Used
IR DIVISION
Education, training; entertainment services; sporting and cultural activities; academies (education); coaching (training); 
correspondence courses; education; teaching; boarding school education; correspondence courses; information relating 
to education; tuition; organization of exhibitions for cultural or educational purposes; organization and conducting of 
training workshops; organization and conducting of colloquiums; organization and conducting of concerts; organization 
and conducting of conferences; organization and conducting of congresses; organization and conducting of non-virtual 
educational forums; organization and conducting of seminars; organization and conducting of symposiums; vocational 
guidance (education or training advice).

5696



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

Priority claimed from 02/09/2016; Application No. : 87159332 ;United States of America 

3537890    22/09/2016
[International Registration No. : 1335668]
National Public Radio, Inc.
1111 North Capitol Street, NE Washington DC 20002 United States of America

Proposed to be Used
IR DIVISION
Educational and entertainment services, namely, providing an audio program in the fields of local, national, and 
international news, sports, health, education, arts, music, culture, and current events via radio, satellite, and the Internet; 
radio entertainment production; radio programming namely, scheduling; production of syndicated news programs for the 
public radio broadcasting industry.

5697



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

Priority claimed from 03/03/2016; Application No. : 86927919 ;United States of America 

3538510    02/09/2016
[International Registration No. : 1335020]
Mouser Electronics, Inc.
1000 N. Main Street Mansfield TX 76063 United States of America

Proposed to be Used
IR DIVISION
Educational and entertainment services, namely, non-downloadable multimedia files containing audio, video and text 
programs about innovation accessible by web-based applications, mobile phone applications and computer networks; 
educational and entertainment services, namely, a multimedia program series about innovation distributed via various 
platforms across multiple forms of transmission media; providing online non-downloadable videos and publications in 
the fields of innovation and electronics, accessible via a website; providing on-line non-downloadable education and 
entertainment information in the fields of innovation and electronics, accessible via a website.

5698



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

 

Priority claimed from 09/09/2016; Application No. : 40201614705T ;Singapore 

3538690    13/09/2016
[International Registration No. : 1335252]
Chizzle Pte Ltd
10-62, One Raffles Place Singapore 048616 Singapore

Proposed to be Used
IR DIVISION
Education; adult education; health education; lingual education; education services; physical education services; 
educational services; vocational education; academies [education]; charitable services, namely academic mentoring; 
education information; educational examination services; educational examination; provision of education courses; 
provision of educational information; educational research; coaching [training]; coaching in the field of sports; coaching 
(education and training); coaching services for sporting activities; sports coaching; sports tuition; tuition services; 
provision of tuition; provision of facilities for tuition; golf tuition services; sports tuition services; physical fitness tuition; 
language tuition services; remedial tuition services; medical tuition services; mentoring (training); mentoring (education 
and training); career information and advisory services (educational and training advice); teaching of beauty skills; 
preschools (provision of education).

5699



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

 

Priority claimed from 30/09/2015; Application No. : 86774361 ;United States of America 

3538807    28/03/2016
[International Registration No. : 1336333]
Google Inc.
1600 Amphitheatre Parkway, c/o Giselle C.W. Huron Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Educational services, namely, conducting classes, seminars, conferences, workshops for computer programmers and 
developers in the field of web browser engines, rendering engines and computer software for rendering web content; 
arranging and conducting business conferences.

5700



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

 

Priority claimed from 28/06/2016; Application No. : 87086699 ;United States of America 

3539276    01/12/2016
[International Registration No. : 1336844]
United Airlines, Inc.
233 South Wacker Drive, 11th Floor Chicago IL 60606 United States of America

Proposed to be Used
IR DIVISION
Providing in-flight movies, television programs, video programs, music, and audio programs.

5701



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

Priority claimed from 24/11/2016; Application No. : 016082042 ;European Union 

3539585    01/12/2016
[International Registration No. : 1340774]
University College Cork - National University of Ireland, Cork
Western Road Cork Ireland

Proposed to be Used
IR DIVISION
Education; instruction; providing training; arrangement, conducting and organisation of exhibitions, events and 
conferences; publications of books and texts; electronic publication in the field of education and training; educational 
services and information; educational examination; entertainment services and information; cultural activities; instruction 
and training services; provision of information and facilities for cultural and educational purposes; organisation of 
competitions; providing recreation and cultural facilities and information; arranging and conducting of seminars, 
workshops and symposiums; teaching and practical training; theatre productions; information relating to entertainment 
and cultural activities; education, instruction and training provided on-line from a computer database or from facilities 
provided on the Internet and other similar information networks; organisation, production and presentation of on-line 
training and education provided on-line from a computer database or from facilities provided on the Internet and other 
similar information networks; publishing services; advisory, consultancy and information services relating to the 
aforesaid.

5702



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

Priority claimed from 24/11/2016; Application No. : 016082091 ;European Union 

3539873    01/12/2016
[International Registration No. : 1341913]
University College Cork - National University of Ireland, Cork
Western Road Cork Ireland

Proposed to be Used
IR DIVISION
Education; instruction; providing training; arrangement, conducting and organisation of exhibitions, events and 
conferences; publications of books and texts; electronic publication in the field of education and training; educational 
services and information; educational examination; entertainment services and information; cultural activities; instruction 
and training services; provision of information and facilities for cultural and educational purpose; organisation of 
competitions; providing recreation and cultural facilities and information; arranging and conducting of seminars, 
workshops and symposiums; teaching and practical training; theatre productions; information relating to entertainment 
and cultural activities; education, instruction and training provided on-line from a computer database or from facilities 
provided on the Internet and other similar information networks; organisation, production and presentation of on-line 
training and education provided on-line from a computer database or from facilities provided on the Internet and other 
similar information networks; publishing services; advisory, consultancy and information services relating to the 
aforesaid.

5703



Trade Marks Journal No: 1802 ,   19/06/2017           Class 41 
 

 

3540177    15/04/2016
[International Registration No. : 1340612]
Chiarello, Darren
3979 Albany Post Road 598 Hyde Park NY 12538 United States of America

Proposed to be Used
IR DIVISION
Educational services, namely, providing on-line training programs for yoga instructors and yoga studio owners for 
certification in the field of yoga and distribution of course material in connection therewith; educational services, namely, 
developing curriculum for others in the field of yoga; consulting services in the field of yoga (term considered too vague 
by the International Bureau - rule 13(2)(b) of the Common Regulations).

5704



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

3337694    09/02/2016
[International Registration No. : 1294014]
SynTech Research, Inc.
17745 South Metcalf Avenue Stilwell KS 66085 United States of America

Proposed to be Used
IR DIVISION
Agricultural chemical research and analysis; agricultural biotechnology research and analysis; agricultural products 
research; agricultural services, namely, soil sampling and crop observing for analysis purposes; laboratory research and 
analysis in the fields of agriculture, agricultural products, agricultural chemistry, agricultural biotechnology, and 
environmental biotechnology; biotechnology testing; food safety testing and consultation related thereto.

5705



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

Priority claimed from 02/12/2015; Application No. : 86836868 ;United States of America 

3393149    31/05/2016
[International Registration No. : 1307670]
Karl Storz Endovision, Inc.
91 Carpenter Hill Road Charlton MA 01507 United States of America

Proposed to be Used
IR DIVISION
Research and development in the field of medical instruments, endoscopes, and light sources for medical instruments, 
borescopes, technical endoscopes.

5706



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

Priority claimed from 02/12/2015; Application No. : 1738665 ;Australia 

3398805    02/06/2016
[International Registration No. : 1309528]
Wizardsoft Pty Ltd
Se1D, L23, Governor Phillip Twr, 1 Farrer Pl SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Advisory services relating to computer software; computer software design; computer software development; computer 
software engineering; computer software programming services; consultancy in the design and development of computer 
software; rental of computer software; software as a service (saas); information technology (it) services (computer 
hardware, software and peripherals design and technical consultancy); online provision of web-based software (non-
downloadable); providing information, including online, about design and development of computer hardware and 
software; computer support services (computer hardware, software and peripherals advisory and information services); 
computer support services (programming and software installation, repair and maintenance services).

5707



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

Priority claimed from 17/02/2016; Application No. : 86910225 ;United States of America 

3429233    11/08/2016
[International Registration No. : 1316969]
Onshape Inc.
One Alewife Center, Suite 130 Cambridge MA 02140 United States of America

Proposed to be Used
IR DIVISION
Providing temporary use of online non-downloadable software for computer-aided design (CAD) and product data 
management (PDM).

5708



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

Priority claimed from 03/03/2016; Application No. : 86927907 ;United States of America 

3453416    02/09/2016
[International Registration No. : 1321117]
Mouser Electronics, Inc.
1000 N. Main Street Mansfield TX 76063 United States of America

Proposed to be Used
IR DIVISION
Providing on-line non-downloadable software and applications for inventory management; inventory management 
services in the nature of non-downloadable software accessible by means of a website on the global or local 
telecommunications network and by means of non-downloadable mobile applications.

5709



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

3459495    09/05/2016
[International Registration No. : 1322037]
Teshima Taro
Takagi Bldg 5F, 14-10, Kyobashi 1-chome, Chuo-ku Tokyo 104-0031 Japan

Proposed to be Used
IR DIVISION
Providing computer programs and software on data networks; rental of internet servers and providing information 
relating thereto; rental of telecommunications network servers and providing information relating thereto; rental of 
servers for computer-based communication and providing information relating thereto; design, implementation, and 
maintenance of telecommunications network systems and providing information relating thereto; providing search 
engines for locating information, websites and other information resources available on computer networks and providing
information relating thereto; design, implementation, maintenance, and consultancy of computer programs and software 
and providing information thereto; providing computer-based data processing services and providing information relating 
thereto; design, creation, and maintenance of web pages and websites; rental of computer software, computers for data 
processing and computer peripheral devices; planning of designs and providing information relating thereto.

5710



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

Priority claimed from 24/08/2015; Application No. : 30 2015 050 597 ;Germany 

3467399    24/02/2016
[International Registration No. : 1322854]
LogoMotive GmbH
Am Tullnaupark 4 90402 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.42;Scientific and technological services and research and design relating thereto particularly in relation to vehicles 
and rail vehicles; industrial analysis and research services, particularly in relation to vehicles and rail vehicles; design 
and development of computer hardware and computer software for vehicles and rail vehicles; product development for 
automotive and rail vehicle construction; development of vehicles and rail vehicles; development of engines; product 
design and development; engineering services; engineering consultancy; research, development, analysis and 
consultancy services in the field of engineering; design of vehicles and rail vehicles; technical survey and expert opinions
in the field of technology and expert opinions regarding technical research projects and studies; certification [quality 
control]; testing, analysis and evaluation of the goods and services of others for the purpose of certification.

5711



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

3535475    14/10/2016
[International Registration No. : 1333330]
Shutterstock, Inc.
350 Fifth Avenue, 21st Floor New York NY 10118 United States of America

Proposed to be Used
IR DIVISION
Providing on-line non-downloadable software tools for image editing via a website; providing on-line non-downloadable 
software for creating, viewing, sorting, organizing, manipulating, managing, rendering, indexing, storing, transferring, 
sharing and exchanging digital images, photographs, multimedia, stock photographs, archival photographs, art 
reproductions, animation, graphic designs, clip art, news images, vectors, illustrations and visual content.

5712



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

Priority claimed from 02/11/2016; Application No. : 40201618546Y ;Singapore 

3535491    18/11/2016
[International Registration No. : 1333792]
Xporium Technologies Pte Ltd
4 Leng Kee Road, 06-06 Sis Building Singapore 159088 Singapore

Proposed to be Used
IR DIVISION
Hosting of websites for online virtual events such as trade shows and exhibitions; hosting of software as a service (saas); 
software as a service [saas]; design and development of online platforms based on software as a service [SaaS].
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

Priority claimed from 22/07/2016; Application No. : 2016-078859 ;Japan 

3536376    16/09/2016
[International Registration No. : 1334122]
NEXT Co., Ltd.
2-3-13 Konan, Minato-ku Tokyo 108-0075 Japan

Proposed to be Used
IR DIVISION
Providing application software and providing information thereon; application service provider services and providing 
information thereon; designing, creation, programming and maintenance of application software, and providing 
information thereon; rental of internet server storage area and providing information thereon; providing meteorological 
information and providing information thereon; architectural design and providing information thereon; surveying and 
providing information thereon; geological surveys or research and providing information thereon; designing of machines, 
apparatus, instruments [including their parts] or systems composed of such machines, apparatus and instruments, and 
providing information thereon; designing and providing information thereon; design, creation, programming and 
maintenance of computer programs, and providing information thereon; technological advice relating to computers, 
automobiles and industrial machines, and providing information thereon; testing, inspection or research of 
pharmaceuticals, cosmetics or foodstuffs, and providing information thereon; research on building construction or urban 
planning and providing information thereon; testing or research on prevention of pollution and providing information 
thereon; testing or research on electricity and providing information thereon; testing or research on civil engineering and 
providing information thereon; testing, inspection or research on agriculture, livestock breeding or fisheries, and 
providing information thereon; testing or research on machines, apparatus and instruments, and providing information 
thereon; rental of measuring apparatus and providing information thereon; rental of computers and providing information 
thereon; providing computer programs on the internet, computer networks and data networks, and providing information 
thereon; rental of laboratory apparatus and instruments and providing information thereon; rental of drawing instruments 
and providing information thereon; cloud computing and providing information thereon; providing homepage search 
engines on the internet and providing information thereon; providing internet search engines and providing information 
thereon; providing search engines for obtaining information and searching websites via the internet and communication 
networks, and providing information thereon; providing search engines of the databases of real estate information via the 
internet and communication networks, and providing information thereon; interior and exterior designing services, and 
providing information thereon; consulting services relating to interior and exterior designing, and providing information 
thereon.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

3536644    09/05/2016
[International Registration No. : 1334317]
TEKNORECORD TELIF HAKLARI A S
Buyukdere Caddesi 118/2 Onur Ishani 2 Esentepe Sisli / Istanbul Turkey

Proposed to be Used
IR DIVISION
Engineering, architectural consultancy, namely, architectural services, authenticating works of art, computer 
programming, computer rental, computer software consultancy, computer security consultancy, computer software 
design, computer system analysis, computer system design, computer technology consultancy, computer virus 
protection services, consultancy in the design and development of computer hardware, creating and maintaining web 
sites for others, data conversion of computer programs and data [not physical conversion], electronic data storage, 
duplication of computer programs, graphic arts design, hosting computer sites [web sites], installation of computer 
software, providing information on computer technology and programming via a web site, providing search engines for 
the internet, quality control, recovery of computer data, rental of computer software, rental of web servers, research and 
development of new products for others, server hosting, scientific research, updating of computer software, web site 
design consultancy; software as a service [SaaS]; scientific and technological services and research and design relating 
thereto; industrial analysis and research services; design and development of computer hardware and software; the 
services of engineers and scientists who undertake evaluations, estimates, research and reports in the scientific and 
technological fields (including technological consultancy); computer and technology services for securing computer data 
and personal and financial information and for the detection of unauthorized access to data and information; scientific 
research services for medical purposes; hosting of digital content online; hosting computer software applications of 
others.

5715



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

 

Priority claimed from 24/05/2016; Application No. : 070277 ;Jamaica 

3537251    19/11/2016
[International Registration No. : 1340343]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Design and development of computer hardware and software; computer hardware and software consulting services; 
support and consultation services for developing computer systems, databases and applications; providing computer 
hardware or software information online.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

3537317    01/12/2016
[International Registration No. : 1335695]
WELLCENTIVE, INC.
100 MANSELL COURT EAST, SUITE 625 ROSWELL GA 30076 United States of America

Proposed to be Used
IR DIVISION
Application service provider, namely, hosting, managing, developing, analyzing, and maintaining applications, software, 
and web sites, of others in the fields of healthcare, benefits programs, employee productivity, risk management.

5717



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

3537402    27/09/2016
[International Registration No. : 1335919]
CareCloud Corporation
5200 Blue Lagoon Drive, Suite 900 Miami FL 33126 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services, namely, hosting Internet-based software for use by others for use in medical 
practice management, electronic health records management, revenue cycle management, and medical billing in the field 
of healthcare; software as a service provided to customers through an internet website portal with associated content for 
use in the field of healthcare for the purpose of medical practice management by physicians and healthcare providers; 
software as a service provided to customers through an internet website portal and associated content for use in the field 
of healthcare that gives users the ability to review various print, photographic, audio and video content, and engage in 
social, business and community communications and networking.
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

3538778    01/12/2016
[International Registration No. : 1336769]
WELLCENTIVE, INC.
100 MANSELL COURT EAST, SUITE 625 ROSWELL GA 30076 United States of America

Proposed to be Used
IR DIVISION
Providing on-line non-downloadable software for use in the management of patient health records and records pertaining 
to patient outcomes.

5719



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

Priority claimed from 13/07/2016; Application No. : 87102619 ;United States of America 

3539472    01/12/2016
[International Registration No. : 1336768]
Specialty Minerals (Michigan) Inc.
30600 Telegraph Road Bingham Farms, MI 48025 United States of America

Proposed to be Used
IR DIVISION
Technical consulting, design and development services in connection with calcium wire, calcium wire injection 
equipment, and molten metal treatment for the steel industry.

5720



Trade Marks Journal No: 1802 ,   19/06/2017           Class 42 
 

 

Priority claimed from 08/10/2015; Application No. : 86781733 ;United States of America 

3539701    25/03/2016
[International Registration No. : 1338950]
American Chemical Society
1155 Sixteenth Street, N.W. Washington DC 20036 United States of America

Proposed to be Used
IR DIVISION
Providing categories, taxonomies, and identifiers for chemical substances (terms considered too vague by the 
International Bureau - rule 13(2)(b) of the Common Regulations).

5721



Trade Marks Journal No: 1802 ,   19/06/2017           Class 43 
 

Priority claimed from 04/09/2015; Application No. : 30 2015 105 785 ;Germany 

3524129    03/03/2016
[International Registration No. : 1330824]
Jochen Berns
Alexander-Fleming-Strasse 81 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.43;Providing of food and drink and temporary accommodation; cafés; restaurants; snack-bars; cafeterias; canteens; 
self-service restaurants; bar services; providing campground facilities; holiday camp services [lodging]; providing hotel 
and motel services; catering; day-nurseries [crèches]; retirement homes; boarding houses; catering services for party 
events; rental of ovens and cooking apparatus; rental of temporary accommodation; rental of tableware, cutlery, table 
linen, glassware, chairs, tables; rental of meeting rooms; rental of tents; temporary accommodation reservations; hotel 
reservations; boarding house bookings; accommodation bureaux [hotels, boarding houses].
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Trade Marks Journal No: 1802 ,   19/06/2017           Class 43 
 

3539934    28/04/2016
[International Registration No. : 1340618]
Qingdao Keduoniu Restaurant Management Consulting Co., Ltd.
Door 1010, No. 203 Weihai Road, Shibei District, Qingdao City, Shandong Province China

Proposed to be Used
IR DIVISION
Catering (food and drink -); restaurants; canteens; hotels; cafés; snack-bars; moving for food supply (term considered 
linguistically incorrect by the International Bureau - Rule 13.2.b of the Common Regulations); accommodation bureaux 
[hotels, boarding houses]; self-service restaurants; cafeterias.

5723



Trade Marks Journal No: 1802 ,   19/06/2017           Class 43 
 

 

Priority claimed from 01/09/2015; Application No. : 2015-084238 ;Japan 

3544222    02/12/2016
[International Registration No. : 1290944]
THE NIKKA WHISKY DISTILLING CO., LTD.
4-31, Minami-Aoyama 5 chome, Minato-ku Tokyo 107-8616 Japan

Proposed to be Used
IR DIVISION
Bar and restaurant services; providing of food and drink.
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3548835    05/12/2016
[International Registration No. : 1344333]
société Air France Société Anonyme
45 rue de Paris F-95747 ROISSY-CHARLES-DE-GAULLE France

Proposed to be Used
IR DIVISION
Services for providing food and drink, in-flight provision of food and drink, provision of food and drink on board 
airplanes, provision of food and drink in airports, temporary accommodation, rental or provision of meeting rooms, 
waiting rooms, recreation or relaxation areas especially in airports, rental or provision of electric household apparatus, 
rental of chairs, tables, furniture, table linen, washing or bath linen, glassware, services for restaurants, self-service 
restaurants, bars, cafés, cafeterias, hotel services, bookings for hotels, restaurants, bars, cafés, self-service restaurants, 
information services relating to hotel or restaurant services, catering services, preparation and provision of meals, 
beverages and food products particularly on board airplanes.
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Priority claimed from 29/07/2016; Application No. : 1786645 ;Australia 

3537730    04/08/2016
[International Registration No. : 1334589]
SNDR Pty Ltd
3 Newton St. Cremorne VIC 3121 Australia

Proposed to be Used
IR DIVISION
Consultation services in the selection and use of cosmetics, make-up, skin care preparations, cleaning preparations for 
use on the skin, abrasive preparations for use on the skin, artificial tanning preparations, sunscreen preparations, sun 
protection preparations, hair care preparations and beauty treatment preparations (term too vague in the opinion of the 
International Bureau (Rule 13(2)(b) of the Common Regulations)); beauty consultation services; skin care consultation 
services; beauty salon services, beauty treatment services, make-up services, massage services, hair care services, 
manicure services, pedicure services, cosmetics treatment services; aromatherapy and reflexology; spa services; 
relaxation therapies; providing information and advice in the selection and use of cosmetics, make-up, skin care 
preparations, cleaning preparations for use on the skin, abrasive preparations for use on the skin, artificial tanning 
preparations, sunscreen preparations, sun protection preparations, hair care preparations and beauty treatment 
preparations (term too vague in the opinion of the International Bureau (Rule 13(2)(b) of the Common Regulations)); 
providing information and advice about skin care, hair care and beauty treatments (term too vague in the opinion of the 
International Bureau (Rule 13(2)(b) of the Common Regulations)).
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3540371    20/09/2016
[International Registration No. : 1340520]
XINJI FUMING HOSPITAL
West Side of Municipal Government, Yingbin North Road, Xinji City Hebei Province China

Proposed to be Used
IR DIVISION
Medical clinic services; hospital services; physical therapy; plastic surgery; medical assistance; health care; infirmary 
services; nursing, medical; ophthalmology services.
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3348457    22/02/2016
[International Registration No. : 1297182]
Wi-Tronix, LLC
631 E. Boughton Road, Suite 240 Bolingbrook IL 60440 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for collection, storage, analysis and presentation of data obtained from locomotives for control 
and monitoring of both integrated and non-integrated electronic systems and devices, namely, traction control system, 
engine, braking system, operator alerting and safety warning system, transmission fluid level monitoring system, engine 
temperature control system and shock absorbers; computer software for collection, storage, analysis, and presentation of
data obtained from marine vessels for control and monitoring of both integrated and non-integrated electronic systems 
and devices, namely, engine, operator alerting and safety warning system, fluid level monitoring systems, engine 
temperature control system, global positional system, impact detection system, and event recording systems.

Cl.35;Global tracking, location, and monitoring services of railway rolling stock, locomotives, and marine vessels for 
commercial purposes.

Cl.42;Technical condition monitoring, namely, remote tracking of railway rolling stock, locomotives, marine vessels, 
and their component parts to determine performance and ensure proper functioning; computer monitoring service which 
remotely tracks the performance of locomotives, railway rolling stock, and marine vessels to manage asset-critical event 
information.

Cl.45;Remote tracking for safety purposes of locomotives, railway rolling stock, and marine vessels.
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Priority claimed from 13/10/2015; Application No. : 302015000061136 ;Italy 

3384703    15/01/2016
[International Registration No. : 1304805]
GUCCIO GUCCI S.P.A.
Via Tornabuoni, 73/R I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; bags; shoulder bags; handbags; boston bags; waist packs; sling bags for 
carrying infants; shopping bags; duffle bags; tote bags; evening handbags; clutch bags; wallets; purses; leather credit 
card cases and holders; business card cases; travelling cases of leather; shoe bags for travel; briefcases; attaché cases; 
pouches of leather; carrying cases made of leather; school bags and satchels; suitcases; sports bags; bags and holdalls 
for sports clothing; key cases made of leather; backpacks; rucksacks; carry-on bags; vanity cases sold empty; shaving 
bags sold empty; beach bags.

Cl.24;Textiles and textile goods not included in other classes; bed and table covers.

Cl.25;Clothing, shoes, headgear.
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3391990    23/05/2016
[International Registration No. : 1307714]
Eurostep Group AB
Gustavslundsvägen 137 SE-167 51 Bromma Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computers, computer programs, data processing equipment, parts and accessories therefor.

Cl.35;Business management and business administration consultancy.

Cl.42;Information technology consultancy, computer programming; especially for exchange and sharing of mainly 
product data for first hand manufacturing industry, customers and subcontractors.
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3393256    27/05/2016
[International Registration No. : 1198629]
Rototest International AB
Salemsvägen 20 SE-144 40 RÖNNINGE Sweden

Proposed to be Used
IR DIVISION
Cl.9;Weighing, measuring, signalling and checking apparatus and instruments.

Cl.42;Testing of motor vehicles.
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3393257    23/06/2016
[International Registration No. : 1307974]
Hyland Software, Inc.
28500 Clemens Road Westlake, Ohio 44145 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and downloadable computer software for backing up, storing, synchronizing and sharing 
electronic and digital data, documents, files, information, text, photos, images, graphics, music, audio, video, and 
multimedia content via global computer networks, mobile communications devices, internet-enabled devices, wireless 
devices and other communication networks; computer software and downloadable computer software for use in ingesting
of image-based content via scanner; computer software and downloadable computer software enabling users to edit 
documents and files in native file format; downloadable mobile applications for file storage, synchronization, and sharing.

Cl.42;Providing on-line non-downloadable software for uploading, transferring, downloading, storing, and sharing data, 
documents, files, information, text, photos, images, graphics, music, audio, video, and multimedia content with others via 
global computer networks, mobile communications devices, internet-enabled devices, wireless devices and other 
communication networks.
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3393314    27/05/2016
[International Registration No. : 1197810]
Rototest International AB
Salemsvägen 20 SE-144 40 RÖNNINGE Sweden

Proposed to be Used
IR DIVISION
Cl.9;Weighing, measuring, signalling and checking apparatus and instruments.

Cl.42;Testing of motor vehicles.
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Priority claimed from 22/12/2015; Application No. : 014948475 ;European Union 

3393977    21/06/2016
[International Registration No. : 1308077]
THALES UNDERWATER SYSTEMS SAS
525 route des Dolines, Parc de Sophia Antipolis F-06560 VALBONNE France

Proposed to be Used
IR DIVISION
Cl.9;Scenario generating software with the exception of scenario generation software of war game for the general 
public, sonar simulation training software; the aforesaid goods for use in training operators of civil or military defense.

Cl.41;Services of education and training to radar simulation for operators of civil or military defense.

Cl.42;Development (design) of scenario generating software, sonar simulation training software.
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3394550    21/06/2016
[International Registration No. : 1307834]
GEDIA Gebrüder Dingerkus GmbH
Röntgenstr. 2-4 57439 Attendorn Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; ironmongery, small items of metal hardware; goods of common metal included in 
this class.

Cl.12;Vehicles covers, axle journals, chassis and chassis parts for vehicles; vehicles bodies and parts for vehicle 
bodies, mudguards, hoods for vehicle engines.

Cl.20;Goods of plastic, included in this class.
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Priority claimed from 22/01/2016; Application No. : 015030091 ;European Union 

3394553    21/06/2016
[International Registration No. : 1307833]
Helvar Oy Ab
Yrittäjäntie 23 FI-03600 Karkkila Finland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.37;Building construction; installation services related directly and indirectly to lighting; installation, maintenance 
and repair of electric appliances, installation, maintenance and repair of lighting equipment.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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3394716    04/05/2016
[International Registration No. : 1308202]
UM, Tei-Woon
Hanam Apt. 409, 66, Sinjang 1-ro 27 beon-gil, Hanam-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.29;Chicken; packaged chicken meat; processed chicken; fried meat.

Cl.43;Restaurants; restaurant chain services, namely the provision of food and drink from restaurant chains, including 
dine-in and takeaway services; pubs; catering services.
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Priority claimed from 28/05/2014; Application No. : 2014717641 ;Russian Federation 

3395226    24/05/2016
[International Registration No. : 1239402]
Obshchestvo s ogranichennoi otvetstvennostyu "Logistic Trade"
Raspletina ul., 19, of. 2, RU-123060 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.6;Cornices of metal; steps [ladders] of metal; hooks [metal hardware]; clothes hooks of metal.

Cl.8;Glaziers' diamonds [parts of hand tools]; apparatus for tattooing; pestles for pounding; cutting bars; razors, 
electric or non-electric; scythe stones; knife steels; gimlets [hand tools]; augers [hand tools]; carpenters' augers; hand 
drills [hand tools]; levers; table forks; forks; weeding forks [hand tools]; lawn clippers [hand instruments]; harpoons; 
harpoons for fishing; nail extractors; rakes [hand tools]; sand trap rakes; cutter bars; whetstone holders; priming irons 
[hand tools]; bushhammers; lifting jacks, hand-operated; drills; bludgeons; clamps for carpenters or coopers; spades 
[hand tools]; rabbeting planes; chisels; engraving needles; cutlery; edge tools [hand tools]; garden tools, hand-operated; 
abrading instruments [hand instruments]; numbering punches; goffering irons; implements for decanting liquids [hand 
tools]; depilation appliances, electric and non-electric; sharpening instruments; blade sharpening instruments; cattle 
marking tools; nail clippers, electric or non-electric; oyster openers; glazing irons; ear-piercing apparatus; tube cutting 
instruments; wire strippers [hand tools]; apparatus and instruments for skinning butcher's animals; riveters [hand tools]; 
expanders [hand tools]; cutting tools [hand tools]; hand tools, hand-operated; stamping-out tools [hand tools]; picks 
[hand tools]; sharpening stones; knuckle dusters; trowels; centre punches [hand tools]; daggers; pickaxes; mallets [hand 
instruments]; pliers; punch pliers [hand tools]; blades [weapons]; annular screw plates; spanners [hand tools]; tap 
wrenches; ladles [hand tools]; ladles for wine; foundry ladles [hand tools]; breast drills; lasts [shoemakers' hand tools]; 
scythe rings; instruments for punching tickets; diggers [hand tools]; rams [hand tools]; scythes; hainault scythes; fire 
irons; emery grinding wheels; grindstones [hand tools]; sledgehammers; thistle extirpators [hand tools]; tree pruners; 
nail drawers [hand tools]; ice picks; blades [hand tools]; razor blades; blades for planes; plane irons; jig-saws; spoons; 
crow bars; shovels [hand tools]; machetes; beard clippers; hair clippers for personal use, electric and non-electric; hair 
clippers for animals [hand instruments]; taps [hand tools]; fireplace bellows [hand tools]; swords; hammers [hand tools]; 
fullers [hand tools]; stone hammers; masons' hammers; riveting hammers [hand tools]; mattocks; hoes [hand tools]; 
ditchers [hand tools]; fleshing knives [hand tools]; manicure sets; manicure sets, electric; pedicure sets; needle files; bits 
[hand tools]; files [tools]; emery files; hand pumps; shaving cases; needle-threaders; cheese slicers, non-electric; egg 
slicers, non-electric; pizza cutters, non-electric; scaling knives; molding irons; can openers, non-electric; farriers' knives; 
budding knives; hunting knives; penknives; grafting tools [hand tools]; braiders [hand tools]; bill-hooks; paring knives; 
knives; cleavers; wick trimmers [scissors]; cattle shearers; border shears; pruning shears; shears; shearers [hand 
instruments]; scissors; sword scabbards; vegetable knives; agricultural implements, hand-operated; side arms, other 
than firearms; stropping instruments; screwdrivers; sabres; reamer sockets; drill holders [hand tools]; perforating tools 
[hand tools]; nail files; nail files, electric; saws [hand tools]; bow saws; tweezers; hair-removing tweezers; guns [hand 
tools]; guns, hand-operated, for the extrusion of mastics; dies [hand tools]; fruit pickers [hand tools]; saw blades [parts of 
hand tools]; shear blades; tool belts [holders]; table cutlery [knives, forks and spoons]; crimping irons; hand implements 
for hair curling; vegetable choppers; money scoops; instruments and tools for skinning animals; fingernail polishers, 
electric or non-electric; hackles [hand tools]; pin punches; nail punches; draw wires [hand tools]; punches [hand tools]; 
insecticide atomizers [hand tools]; syringes for spraying insecticides; reamers; frames for handsaws; saw holders; rasps 
[hand tools]; cutters; paring irons [hand tools]; graving tools [hand tools]; milling cutters [hand tools]; razor strops; 
leather strops; planes; marline spikes; borers; bits [parts of hand tools]; hollowing bits [parts of hand tools]; pruning 
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scissors; silver plate [knives, forks and spoons]; pruning knives; sickles; drawing knives; scrapers [hand tools]; trowels 
[gardening]; mortise chisels; caulking irons; gouges [hand tools]; mortars for pounding; mitre [miter (Am.)] boxes [hand 
tools]; branding irons; hatchets; adzes [tools]; vices; hoop cutters [hand tools]; axes; holing axes; fulling tools [hand 
tools]; earth rammers [hand tools]; tube cutters [hand tools]; squares [hand tools]; extension pieces for braces for screw 
taps; cattle stunning appliances; embossers [hand tools]; plant parasite killing apparatus; apparatus and instruments for 
slaughtering butchers' animals; metal band and wire stretchers [hand tools]; flat irons; irons [non-electric hand tools]; 
razor cases; ratchets [hand tools]; scraping tools [hand tools]; awls; choppers [knives]; spatulas [hand tools]; palette 
knives; bayonets; nippers; curling tongs; nutcrackers; nail nippers; sugar tongs; cuticle nippers; eyelash curlers.

Cl.11;Safety lamps; gas lamps; electric lamps.

Cl.16;Bags [envelopes, pouches] of paper or plastics, for packaging.

Cl.21;Autoclaves [pressure cookers], non-electric; indoor aquaria; buckets; china ornaments; dishes; paper plates; 
vegetable dishes; saucers; mugs; boxes for sweetmeats; bottles; carboys; busts of porcelain, ceramic, earthenware or 
glass; vases; epergnes; fruit cups; bird baths; baby baths, portable; plungers for clearing blocked drains; waffle irons, 
non-electric; coolers [ice pails]; buckets made of woven fabrics; whisks, non-electric, for household purposes; cooking 
skewers of metal; towel rails and rings; clothing stretchers; hair for brushes; birdcages; funnels; carpet beaters [hand 
instruments]; signboards of porcelain or glass; candle extinguishers; flower pots; chamber pots; glue-pots; cruets; 
decanters; large-toothed combs for the hair; combs for animals; tea cosies; abrasive sponges for scrubbing the skin; 
sponges for household purposes; toilet sponges; deodorising apparatus for personal use; sponge holders; toothpick 
holders; dishes for soap; napkin holders; holders for flowers and plants [flower arranging]; shaving brush stands; toilet 
paper holders; soap dispensers; ironing boards; cutting boards for the kitchen; bread boards; washing boards; strainers; 
smoke absorbers for household purposes; containers for household or kitchen use; kitchen containers; glass jars 
[carboys]; heat-insulated containers; heat insulated containers for beverages; thermally insulated containers for food; 
glass flasks [containers]; frying pans; closures for pot lids; buckskin for cleaning; toothpicks; ceramics for household 
purposes; majolica; works of art of porcelain, ceramic, earthenware or glass; brush goods; domestic grinders, non-
electric; cleaning instruments, hand-operated; cabarets [trays]; stew-pans; covers, not of paper, for flower pots; shaving 
brushes; cages for household pets; baking mats; polishing leather; hot pots, not electrically heated; glass bulbs 
[receptacles]; boot trees [stretchers]; shoe trees [stretchers]; napkin rings; poultry rings; rings for birds; piggy banks; 
bread baskets, domestic; baskets for domestic use; waste paper baskets; feeding troughs; mangers for animals; lunch 
boxes; cookie jars; tea caddies; washtubs; earthenware saucepans; mess-tins; cauldrons; coffee percolators, non-
electric; coffeepots, non-electric; coffee grinders, hand-operated; fused silica [semi-worked product], other than for 
building; beer mugs; tankards; rat traps; pot lids; aquarium hoods; butter-dish covers; covers for dishes; cheese-dish 
covers; buttonhooks; jugs; perfume burners; non-electric portable coldboxes; watering cans; insect traps; mixing spoons 
[kitchen utensils]; basting spoons, for kitchen use; scoops [tableware]; pie servers; spatulas [kitchen utensils]; butter 
dishes; material for brush-making; polishing materials for making shiny, except preparations, paper and stone; noodle 
machines, hand-operated; polishing apparatus and machines, for household purposes, non-electric; pepper mills, hand-
operated; mills for domestic purposes, hand-operated; feather-dusters; brooms; isothermic bags; confectioners' 
decorating bags [pastry bags]; cocktail shakers; basins [bowls]; mosaics of glass, not for building; saucepan scourers of 
metal; soap boxes; mouse traps; cooking pot sets; nozzles for watering cans; spouts; nozzles for watering hose; fitted 
picnic baskets, including dishes; toilet cases; floss for dental purposes; fiberglass thread, not for textile use; cookie 
[biscuit] cutters; pastry cutters; sprinklers; sprinklers for watering flowers and plants; cotton waste for cleaning; wool 
waste for cleaning; cleaning tow; chopsticks; cocktail stirrers; pepper pots; gloves for household purposes; polishing 
gloves; gardening gloves; plates to prevent milk boiling over; trays for domestic purposes; trays for domestic purposes, 
of paper; lazy susans; heaters for feeding bottles, non-electric; candelabra [candlesticks]; trivets [table utensils]; 
coasters, not of paper and other than table linen; menu card holders; knife rests for the table; flat-iron stands; egg cups; 
gridiron supports; abrasive pads for kitchen purposes; pads for cleaning; drinking troughs; powdered glass for 
decoration; pottery; pots; cooking pots; painted glassware; tableware, other than knives, forks and spoons; porcelain 
ware; crockery; crystal [glassware]; cosmetic utensils; toilet utensils; trouser presses; cruet stands for oil and vinegar; 
make-up removing appliances; spice sets; apparatus for wax-polishing, non-electric; bottle openers; glove stretchers; 
boot jacks; crumb trays; tie presses; clothes-pegs; glass caps; powder compacts; perfume sprayers; powder puffs; 
dusting apparatus, non-electric; toilet paper dispensers; combs; electric combs; griddles [cooking utensils]; sifters 
[household utensils]; drinking horns; shoe horns; candle rings; salad bowls; sugar bowls; beaters, non-electric; services 
[dishes]; coffee services [tableware]; liqueur sets; tea services [tableware]; sieves [household utensils]; cinder sifters 
[household utensils]; tea strainers; pipettes [wine-tasters]; siphon bottles for carbonated water; rolling pins, domestic; 
steel wool for cleaning; currycombs; blenders, non-electric, for household purposes; fruit presses, non-electric, for 
household purposes; drinking straws; salt cellars; drinking vessels; vessels of metal for making ices and iced drinks; 
refrigerating bottles; cups of paper or plastic; glass [receptacles]; drinking glasses; statues of porcelain, ceramic, 
earthenware or glass; figurines [statuettes] of porcelain, ceramic, earthenware or glass; glass for vehicle windows [semi-
finished product]; plate glass [raw material]; opal glass; opaline glass; glass incorporating fine electrical conductors; 
enamelled glass; glass, unworked or semi-worked, except building glass; glass wool other than for insulation; vitreous 
silica fibers [fibres], not for textile use; fiberglass other than for insulation or textile use; soup bowls; drying racks for 
laundry; basins [receptacles]; table plates; disposable table plates; graters for kitchen use; insulating flasks; indoor 
terrariums [plant cultivation]; indoor terrariums [vivariums]; cloth for washing floors; cloths for cleaning; dusting cloths 
[rags]; furniture dusters; litter boxes [trays] for pets; urns; aerosol dispensers, not for medical purposes; wax-polishing 
appliances, non-electric, for shoes; water apparatus for cleaning teeth and gums; electric devices for attracting and killing 
insects; sprinkling devices; utensils for household purposes; kitchen utensils; cooking utensils, non-electric; strainers 
for household purposes; coffee filters, non-electric; flasks; molds [kitchen utensils]; cake molds [moulds]; ice cube molds
[moulds]; cookery molds [moulds]; deep fryers, non-electric; comb cases; bread bins; fly swatters; teapots; kettles, non-
electric; cups; garlic presses [kitchen utensils]; ironing board covers, shaped; tea balls; glass bowls; mops; mop 
wringers; corkscrews; animal bristles [brushware]; pig bristles; dishwashing brushes; brushes for cleaning tanks and 
containers; lamp-glass brushes; horse brushes; scrubbing brushes; toothbrushes; toothbrushes, electric; carpet 
sweepers; brushes for footwear; tar-brushes, long handled; toilet brushes; electric brushes, except parts of machines; 
brushes; eyebrow brushes; nail brushes; nest eggs, artificial; boxes for dispensing paper towels; trash cans; window-
boxes; boxes of glass.

Cl.27;Carpets; bath mats; non-slip mats.
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Priority claimed from 04/12/2015; Application No. : 4231185 ;France 

3395227    30/05/2016
[International Registration No. : 1308027]
SAGITTARIUS 2B, SARL
33 rue du Canton, F-16100 Cognac France

Proposed to be Used
IR DIVISION
Cl.32;Beers; mineral and aerated waters; beverages based on fruit and fruit juices; syrups and other preparations for 
making beverages; lemonades; fruit nectars; soda water; non-alcoholic aperitifs.

Cl.33;Alcoholic beverages (except beers); ciders; digesters (liqueurs and spirits); wines; spirits; wines protected by an 
appellation of origin; wines protected by a geographical indication; eaux-de-vie of wine with the Cognac AOC; eaux-de-vie 
protected by Cognac registered designation of origin.
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Priority claimed from 07/04/2016; Application No. : 4262980 ;France 

3397413    02/05/2016
[International Registration No. : 1309118]
BUSJETS
86, avenue Victor Hugo Boulogne-Billancourt F-92100 France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; commercial administration; office functions; ´dissemination of advertising 
material (leaflets, forms, prospectuses, samples); `subscription services to newspapers (for others); subscription 
services to telecommunication services for others; ´presentation of goods on all means of communication for retail sale; 
business management and organization consultancy; accounting; document reproduction; employment agency services; 
business management for freelance service providers; computerized file management; web site traffic optimization; 
`organization of exhibitions for commercial or advertising purposes; online advertising on a computer network; rental of 
advertising time on all communication media; publication of advertising texts; rental of advertising space; dissemination 
of advertisements; public relations; company audits (commercial analyses); business intermediation services (care-
taking).

Cl.39;Transport; packaging and storage of goods; travel organization; `information relating to transport; logistics 
services relating to transport; delivery of newspapers; water distribution; distribution of electricity; distribution (delivery 
of goods); towing; garage rental; rental of garage places for parking; taxi transport; ´reservation of seats for travel; 
storage of data and document carriers electronically stored.

Cl.42;Technical evaluations relating to the design (engineering); scientific research; technical research services; 
design of computers for others; development of computers; software design; development of computer software; 
research and development of new products for others; ´study services of technical projects; architecture; interior design; 
software development (design); software installation; software maintenance; updating of computer software; software 
rental; programming for computers; analysis of computer systems; design of computer systems; consulting relating to 
design and development of computers; document scanning; software as a service (SaaS); cloud computing; information 
technology (IT) consultancy; server hosting; technical control of motor vehicles; graphic arts design services; styling 
(industrial design); authentication of works of art; audits relating to energy; electronic storage of data.

Cl.45;Legal services; ´mediation; security services for the protection of property and individuals; marriage agency 
services; preparation of horoscopes; funeral services; cremation services; night guards services; monitoring of burglar 
alarms; consultancy relating to security; opening of security locks; rental of clothing; detective agency services; legal 
research; advice on intellectual property; online social networking services; care of children at home.

5741



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

3398831    05/04/2016
[International Registration No. : 1310199]
hGears Holding GmbH
Brambach 38 78713 Schramberg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machining centres; driving devices for machines; actuators for valves; variable speed drives for machines; drive 
units, other than for land vehicles; power transmission belting for machines; driving chains for machines; motor drive 
mechanisms [other than for land vehicles]; drive mechanisms for machine tools; driving motors other than for land 
vehicles; drive belts for water vehicles; driving belts, other than for land vehicles; impellers; impellers for turbo-
superchargers; drive pulleys; drive pulleys for power transmission belts of industrial machines; drive pulleys for power 
transmission belts of agricultural machines; driving devices for machines; transmission shafts for air vehicles; 
transmission shafts for machines; transmission shafts for water vehicles; transmission shafts, other than for land 
vehicles; shaft mounted gear units [other than for land vehicles]; torque converters for machines; torque converters other 
than for land vehicles; keys for releasing machining bits; keys for securing bits [machine]; geared electric motors, other 
than for land vehicles; flexible couplings [parts of machines]; gear box casings, other than for land vehicles; housings for 
ball bushings; housings [parts of machines]; engine cases [vehicle parts]; step-up gears for vehicles [other than land 
vehicles]; gear units for machines; gears for passenger lifts; gear units, other than for land vehicles; gears, other than for 
land vehicles; gear units for power transmissions, other than for land vehicles; transmissions for water vehicles; gear box 
casings, other than for land vehicles; power transmission parts [other than for land vehicles]; gear boxes other than for 
land vehicles; gear units for machines; gearing for air vehicles; transmissions for water vehicles; hydraulic torque 
converters [machine elements not for land vehicles]; spline shank bits [parts of gearing for aircraft]; spline shank bits 
[parts of gearing for water vehicles]; pistons [parts of machines or engines]; pistons for vehicle engines; pistons for 
machines; pistons for engines; plunger type valves for use with tanks; power transmissions and gearing for machines 
[not for land vehicles]; couplings for machines; couplings of metal for hydraulic apparatus; jaw type shaft couplings other 
than for land vehicles; couplings for agricultural implements; couplings for machines; machine tool couplings; power 
transmission couplings for machines; crank shafts; crankcases for land vehicles engines; bearings for transmission 
shafts; bearings for shafts; modular couplings for machine tools; cam shafts; camshafts for vehicle engines; camshafts 
for air vehicles; camshafts for machines; engine camshafts; camshafts for water vehicles; cam covers [vehicle parts]; 
cam sprockets, being engine timing components; planetary gear transmissions, other than for land vehicles; planetary 
gear motors; air driven hand tools; ratchet handles [machines]; pinions [other than for land vehicles]; worm gears for 
machines; helical gear units being parts of machines; helical gear units for industrial purposes; chucks [parts of 
machines]; shafts for pumps; shaft couplings [machines]; shaft couplings as parts of machines; shaft couplings 
[machines]; shaft couplings, not for land vehicles; holding devices for machine tools; machine tool holders; timing belt 
pulleys; timing belt pulleys [parts of engines]; machine wheels; toothed wheels for driving chains; toothed wheels for 
driving chains; gear wheels for machines.

Cl.12;Shafts for land vehicles; axles for air suspension systems in vehicles; axles and cardan shafts for motor vehicles;
axle assemblies for vehicles; crown wheels being parts of land vehicles; motor drive units for land vehicles; transmission 
belts for land vehicles; transmission shafts for land vehicles; torque converters for motor cars; torque converters for land 
vehicles; crankcases for components for motor cars (other than for engines); crankcases for land vehicle components, 
other than for engines; housing covers for land vehicle engines; transmissions [land vehicle parts]; gears for vehicles; 
gear boxes for hydraulic transmissions of land vehicles; gear units for power transmissions of land vehicles; gear cases 
for land vehicles; transmission components for land vehicles; gear couplings for land vehicles; gear boxes for land 
vehicles; gear wheels [bicycle parts]; gear wheels for land vehicles; hydraulic torque converters for land vehicles; 
mechanical transmissions for land vehicles; camshafts for land vehicles; transmission top covers for land vehicles; 
planetary gear transmissions for land vehicles; pinions for land vehicles; sprockets for motorcycle drives; sprockets for 
racing kart gearing; gear wheels for bicycles; toothed wheels for land vehicles; pinions for land vehicles; gears for cycles.

5742



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 03/06/2016; Application No. : 015506678 ;European Union 

3399220    05/08/2016
[International Registration No. : 1309805]
De Beers UK Limited
17 Charterhouse Street London EC1N 6RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; badges of precious metal; ingots of precious metal; boxes of precious metal; 
ornaments of precious metal; jewellery and imitation jewellery; precious and semi-precious stones; horological and 
chronometric instruments including watches, pocket watches and clocks.

Cl.35;Retail and wholesale services, advertising and marketing services all in the field of precious metals and their 
alloys, badges of precious metal, ingots of precious metal, boxes of precious metal, ornaments of precious metal, 
jewellery and imitation jewellery, precious and semi-precious stones, horological and chronometric instruments including 
watches, pocket watches and clocks.
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Priority claimed from 12/01/2016; Application No. : 1324647 ;Benelux 

3399221    31/05/2016
[International Registration No. : 1309686]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.8;Electric irons and steam irons; electric irons for domestic use, consisting of a steam generating apparatus for 
household use.

Cl.11;Garment steamers, steamers for fabrics.
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Priority claimed from 11/04/2016; Application No. : 201604627 ;Norway 

3399410    02/05/2016
[International Registration No. : 1310266]
Wilhelmsen Ships Service AS
Strandveien 20 N-1366 Lysaker Norway

Proposed to be Used
IR DIVISION
Cl.6;Ropes of metal or predominantly made of metal; wire rope; wire rope slings; straps for load handling; rope 
thimbles of metal.

Cl.22;Ropes, rope slings, rope ladders, cables, cords, cordage, string, twine, anchoring ropes, mooring ropes, towing 
ropes; sheets and halyards for sailboats; ropes for hunting, fishing and fish farming; arborist's ropes and slings; fishing 
nets, net pens for fish farming; nets and slings for load handling; all the aforementioned goods not being made of metal 
or predominantly being made of materials other than metal; sails for yachts; textile fibres; textile fibres for repairing and 
reinforcement of surfboards, skateboards, helmets and skis; plastic fibers for textile use.
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Priority claimed from 13/04/2015; Application No. : 1686948 ;Australia 

3399429    23/09/2015
[International Registration No. : 1309839]
Scoleri & Williams Pty Ltd
C/- Hamilton Morello Pty Ltd, Level 1, 852 Canterbury Road, Box Hill South Victoria 3128 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; computer educational software; electronic publications in the field of computer games, 
video games, cartoons and/or general entertainment and education; programs for hand-held game apparatus; 
downloadable computer games for education and entertainment; electronic educational apparatus and parts and 
accessories therefor.

Cl.28;Electronic game apparatus and parts and accessories therefor; video game apparatus and parts and accessories 
therefor; arcade amusement and video game machines and parts and accessories therefor.

Cl.41;Providing on-line computer games; providing on-line educational games; providing on-line video games; 
providing information on computer game strategies, educational game strategies and/or video game strategies via global 
communication networks; providing information on entertainment and education in the field of computer games and video
games.
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Priority claimed from 28/11/2014; Application No. : 2014-100705 ;Japan 

3399950    28/05/2015
[International Registration No. : 1309832]
Spiber Inc.
234-1 Mizukami, Kakuganji, Tsuruoka Yamagata 997-0052 Japan

Proposed to be Used
IR DIVISION
Cl.1;Cell culture medium for scientific or research use, other than for medical or veterinary use; biological cultured 
tissue, other than for medical and veterinary use; rubber reinforcing agent containing proteins; rubber reinforcing agent; 
chemical preparations containing proteins for scientific purposes, other than for medical or veterinary use; chemical 
preparations for scientific purposes, other than for medical or veterinary use; chemical reagents containing proteins, 
other than for medical or veterinary purposes; chemical reagents, other than for medical or veterinary purposes; 
industrial chemicals; protein, raw material; polypeptide, raw material; unprocessed plastics including fibers; plastics 
including fibers in primary form; unprocessed plastics, plastics in primary form; synthetic resins, unprocessed; 
adhesives for industrial purposes; plastic adhesives not for stationery or household purposes.

Cl.5;Cell culture medium for medical and veterinary use; biological cultured tissue for medical and veterinary use; 
chemical preparations containing proteins for medical and veterinary use; chemical preparations for medical and 
veterinary use; diagnostic media for bacteriological cultures; diagnostic reagents for medical purposes; biological 
chemical reagents for medical or veterinary purposes; chemical reagents for medical or veterinary purposes; biological 
preparations for medical purposes; chemical preparations for medical purposes; chemical preparations for sanitary 
purposes; pharmaceutical preparations; reagent paper for medical purposes; oiled paper for medical purposes; wrapping 
wafers for medicine doses; gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; 
ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; 
adhesive plasters; bandages for dressings; liquid dressings; breast-nursing pads; dental materials; diapers; diaper 
covers; cotton swabs for medical use.

Cl.9;Ear plugs for divers; life jackets; safety nets; safety harnesses, other than for vehicles or sports purposes; fire 
escape ladders; life-saving apparatus and equipment; fire extinguishers; fireplugs; fire hose; fire hose nozzles; sprinkler 
systems for fire protection; safety helmets for protection against accidents; protective helmets; vehicle breakdown 
warning triangles; road signs, luminous or mechanical; breathing apparatus for divers; diving suits; laboratory apparatus 
and instruments; solar batteries; batteries and cells; electric wires and cables; magnetic cores; resistance wires; fuel cell 
electrodes; fire boats; structural parts for fire boats; parts and fittings for fire boats; satellites for scientific purposes; 
structural parts for satellites for scientific purposes; parts and fittings for satellites for scientific purposes; fire engines; 
structural parts for fire engines; parts and fittings for fire engines; dust masks; gas masks; welding masks; protecting 
masks; garments and clothes for protection against fire; disaster prevention hoods; clothing for protection against 
accidents; bullet-proof vests; bullet-proof clothing; flame-retardant balaclavas; knee-pads for workers; elbow-pads for 
workers; gloves for protection against accidents; protective helmets for sports; swim floats for safety purposes; weight 
belts for scuba diving; air tanks for scuba diving; regulators for scuba diving; wet suits for scuba diving; gloves for 
divers; buoyancy bladders for diving; shoes for protection against accidents and fire; eye glasses; spectacle cases; sun 
glasses; cases for sun glasses; goggles for sports; goggles for protection against dust; protective goggles; exposed 
cinematographic films; exposed slide films; slide film mounts; heat-protection helmets.

Cl.10;Medical stents; medical catheters; medical tubing; suture apparatus, for medical purposes; surgical instruments; 
artificial orthopedic implants; orthopedic articles; surgical apparatus and instruments; therapeutic apparatus and 
instruments; diagnostic apparatus and instruments for medical purposes; dental machines and apparatus; veterinary 
apparatus and instruments; auxiliary medical devices; medical apparatus and instruments; suture materials for medical 
purposes; surgical sutures; pacifiers for babies; ice bag pillows for medical purposes; triangular bandages; supportive 
bandages; bandages for joints, anatomical; bandages, elastic; surgical catguts; feeding cups for medical purposes; 
dropping pipettes for medical purposes; teats; medical ice bags; medical ice bag holders; baby bottles; nursing bottles; 
finger guards for medical purposes; contraceptives, non-chemical; artificial tympanic membranes; prosthetic or filling 
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material, not for dental use; ear plugs for sleeping; ear plugs for soundproofing; ear picks; gloves for medical purposes; 
sanitary masks; ear plugs for swimming; rollator and their parts and fittings.

Cl.12;Tipping apparatus, parts of railway freight cars and their parts and fittings; pusher cars for mining and their parts 
and fittings; traction engines and their parts and fittings; ropeways for cargo or freight handling; parts and fittings for 
ropeways for cargo or freight handling; puller cars for mining; parts and fittings for puller cars for mining; mechanical 
elements for land vehicles; shafts, axles or spindles for land vehicles; bearings for land vehicles; shaft couplings or 
connectors for land vehicles power transmissions and gearings for land vehicles; idling pulleys for land vehicles; cams, 
machine elements for land vehicles; reversing gears for land vehicles; reduction gears for land vehicles; belt pulleys for 
land vehicles; power transmission belts for land vehicles; toothed wheels or gears for land vehicles; speed change gears 
for land vehicles; fluid couplings for land vehicles; hydraulic torque converters for land vehicles; links for land vehicles; 
roller chains for land vehicles; shock absorbers for land vehicles; springs for land vehicles; brakes for land vehicles; 
cone brakes for land vehicles; disc brakes for land vehicles; band brakes for land vehicles; block brakes for land 
vehicles; parachutes and their parts and fittings; tankers and their parts and fittings; yachts and their parts and fittings; 
boats and their parts and fittings; tug boats and their parts and fittings; naval vessels, namely warships and their parts 
and fittings; cargo ships and boat; parts and fittings for cargo ships and boats; air-cushion vehicles and their parts and 
fittings; ships hulls; components for ships; vessels and their parts and fittings; air balloons and their parts and fittings; 
airships and their parts and fittings; gliders and their parts and fittings; helicopters and their parts and fittings; space 
vehicles and their parts and fittings; aircraft fuselages; components for aircraft; aircraft and their parts and fittings; 
funiculars and their parts and fittings; ropeways, not for cargo handling; parts and fittings for ropeways, not for cargo 
handling; ski lifts and their parts and fittings; undercarriages, for railway cars, and their parts and fittings; undercarriages 
for vehicles and their parts and fittings; bodies of railway cars; railway rolling stock and their parts and fittings; 
snowmobiles and their parts and fittings; trolley buses and their parts and fillings, fork lift cars and their parts and 
fittings; armored vehicles and their parts and fittings; bodies for vehicles; components for automobiles; automobiles and 
their parts and fittings; components for two-wheeled motor vehicles; components for bicycles; two-wheeled motor 
vehicles and their parts and fittings; bicycles and their pacts and fittings; luggage carriers for motorcycles; tandem seat 
bags [motorcycle fittings]; electric vehicles and their parts and fittings; tires for vehicle; wheels for vehicle; inner tubes 
for vehicle tires; door panels for vehicles; safety belts for vehicle seats; vehicle seats; child restraints for vehicle seats; 
safety seats for children for automobiles; door panels for land vehicles; roof panels for land vehicles holding tops of 
automobiles; remote control vehicles, other than toys; parts and fittings for remote control vehicles, other than toys; tires 
and inner tubes of tires for remote control vehicles, other than toys; carrier tricycles and their parts and fittings; tires and 
inner tubes of tires for carrier tricycles; rickshaws and their parts and fittings; tires and inner tubes of tires for rickshaws; 
sleighs and their parts and fittings; sleds [vehicles] and their parts and fittings; trolleys and their parts and fittings; tires 
and inner tubes of tires for trolleys; carts and their parts and fittings; tires and inner tubes of tires for carts; horse drawn 
carriages and their parts and fittings; tires and inner tubes of tires for horse drawn carriages; bicycle trailers and their 
parts and fittings; tires and inner tubes of tires for bicycle trailers; shopping carts and their parts and fittings; tires and 
inner tubes of tires for shopping carts; tires and inner tubes of tires for rollator; wheelchairs and their parts and fittings; 
tires and inner tubes of tires for wheelchairs; baby carriages and their parts and fittings; tires and inner tubes of tires for 
baby carriages; baby buggies and their parts and fittings; tires and inner tubes of tires for baby buggies.

Cl.17;Plastic semi-worked products that contains fibers; plastic semi-worked products; rubber containing fibers, raw or 
semi-worked; rubber, raw or semi-worked; asbestos safety curtains; gaskets; junctions for pipes, not of metal; packings; 
floating anti-pollution barriers; anti-dazzle films for windows; plastic film other than for wrapping; plastic films for 
shielding ultraviolet rays; fiber made from protein which is produced by genetic recombination, not for textile use; fiber 
made from protein, not for textile use; fiber made of protein, not for textile use; plastic fibers, not for textile use; chemical 
fiber, not for textile use; elastic yarns, not for textile use; fiber thread and yarn made from protein which is produced by 
genetic recombination, not for textile use; fiber thread and yarn made of protein, not for textile use; chemical fiber yarn 
and thread, not for textile use; electrical insulating materials; valves of rubber or vulcanized fiber, not including machine 
elements; washers of rubber or vulcanized fiber; rock wool; slag wool; rubber thread and covered rubber yarn, not for 
textile use; insulating gloves; rubber cords and laces; industrial packaging containers of rubber; rubber stoppers; rubber 
lids and caps for industrial packaging containers; plastic sheeting for agricultural purposes; condenser paper; vulcanized 
fiber; soundproofing materials of rock wool, not for building purposes.

Cl.18;Industrial packaging containers of leather; industrial packaging containers of imitation leather; leather cases; 
attaché cases; suitcases; trunks; card cases, notecases; briefcases; wallets; straps for luggage; rucksacks; backpacks; 
rucksacks and backpacks which are attachable to a tandem seat of motor bicycles; garment carriers or garment bags; 
shoulder bags; gladstone bags; carry-on bags; handbags; Boston bags; diaper bags; waist bags; sport bags ; tote bags; 
charm bags [omamori-ire]; business card cases; shopping bags; purses; key cases; vanity cases [not fitted]; umbrellas 
and their parts; parasols, sun umbrellas; beach umbrellas, beach parasols; bags for umbrellas; umbrella covers; umbrella 
handles; metal parts of umbrellas; frames for umbrellas; walking sticks; canes; metal parts of canes and walking-sticks; 
handles for canes and walking sticks; parts of canes; saddlery; harnesses; clothing for domestic pets; leather and fur, 
unworked or semi-worked; synthetic leather; imitation leather; rawhides and raw skins; fur; faux fur; leather cloth; sashes 
for carrying babies.

Cl.20;Loading pallets, not of metal; beehives [hive boxes or honeycombs]; hairdresser's chairs; barbers' chairs; valves 
of plastics, not including machine elements; reservoirs, not of metal or masonry; containers for transport, not of metal; 
curtain fittings; metal-substitute plastic fasteners; nails, wedges, nuts, screws, tacks, bolts, rivets and casters, not of 
metal; washers, not of metal, rubber and vulcanized fiber; tent pegs, not of metal; locks, non-electric, not of metal; 
cushions; pillows; mattresses; industrial packaging containers of wood, bamboo or plastics; embroidery frames and 
hoops; nameplates and door nameplates, not of metal; flagpoles; hand-held flat fans; hand-held folding fans; stakes for 
plants or trees; beds for household pets; dog kennels; nesting boxes for small birds; step ladders and ladders, not of 
metal; letter boxes, not of metal or masonry; hat hooks, not of metal; hand-held supermarket shopping baskets, not of 
metal; water tanks for household purposes, not of metal or masonry; hanging boards [Japanese style pegboards using 
positional hooks]; tool boxes, not of metal; towel dispensers, not of metal; furniture; indoor window blinds; blinds of reed,
rattan or bamboo [sudare]; bead curtains for decoration; window shades; wind chimes; oriental single panel standing 
partition [tsuitate]; oriental folding partition screens [byoubu]; benches; advertising balloons; upright signboards of wood 
or plastics; artificial model food samples; ritual equipment; cradles; infant walkers; mannequins; costume display stands; 
sleeping bags for camping; picture frames; plaster sculptures; plastic sculptures; wooden sculptures; tusks, raw or partly 
worked material; artificial tusks; whalebones; artificial whalebones; shells and crusts; artificial shells and crusts; animal 
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horns; artificial horns; ivory, unworked or partly worked material; artificial ivory; animal teeth; artificial animal teeth, other 
than for medical or veterinary use; tortoiseshells, unworked or partly worked material; artificial tortoiseshells; animal 
bone, unworked or partly worked material; artificial animal bone, other than for medical or veterinary use.

Cl.22;Raw fibrous textile materials; silk fibers and raw silk; chemical fiber for textile use; raw textile fibers made from 
protein which is produced by genetic recombination; raw textile fibers made from protein; raw textile fibers made of 
protein; raw textile fibers; ropes, not of metal; chemical fiber cordage; cordage; knitted cords; chemical fiber cord; 
chemical fiber netting; netting, not of metal; industrial packaging containers of textile; cotton waddings for clothes; 
hammocks; stuffing, not of rubber, plastics, paper or cardboard; mountaineering ropes; tents for mountaineering or 
camping; ground cloths; sails for windsurfing; tarpaulins, not for ships; tents, not for camping; Japanese reed screens 
[yoshizu]; sunshades; wax ends; cattle hair, raccoon dog hair and horsehair [not for textile use, not for brushes]; feathers 
and downs; artificial feathers and downs.

Cl.23;Yarns and threads made from protein which is produced by genetic recombination for textile use; yarns and 
threads made from protein for textile use; yarns and threads made of protein for textile use; chemical-fiber threads and 
yarns for textile use; yarns and threads for textile use; mixed spun thread and yarn; silk thread and yarn; thread.

Cl.24;Woven fabrics made from protein which is produced by genetic recombination; woven fabrics made from protein; 
woven fabrics made of protein; silk fabrics; chemical fiber fabrics; woven fabrics; knitted fabrics made from protein which 
is produced by genetic recombination; knitted fabrics made from protein; knitted fabrics made of protein; knitted fabrics 
of silk yarn; knitted fabrics of chemical-fiber yarn; knitted fabrics; felt and non-woven textile fabrics made from protein 
which is produced by genetic recombination; felt and non-woven textile fabrics made from protein; felt and non-woven 
textile fabrics made of protein; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated cloth; 
rubberized cloth; filtering materials of textile; towels of textile; handkerchiefs; Japanese general wrapping cloth 
[furoshiki]; household linen; woven textile goods for personal use; mosquito nets; bedsheets; futon quilts; futon quilts 
cases of textile; futon ticks, namely, unstuffed futon covers not of paper; pillowcases and pillow slips; sheets of textile; 
mattress covers; bed clothes; blankets; table napkins of textile; dish towels for drying; shower curtains; banners and 
flags, not of paper; toilet seat covers of textile; seat covers of textile; bed covers; loose covers for furniture; wall 
hangings of textile; curtains; table cloths, not of paper; table linen of textile; draperies, namely thick drop curtains; 
shrouds, namely sheets for wrapping corpses; shrouds for dressing a corpse for funeral [kyokatabirakimono]; red-and-
white striped curtains; black-and-white striped curtains; billiard cloth [baize]; labels of cloth; edging ribbons for tatami 
mats.

Cl.25;Clothing; sleep masks; aprons; mufflers; socks and stockings other than special sportswear; puttees and gaiters; 
fur stoles; shawls; scarves; tabi, namely Japanese style socks; tabi covers, namely Japanese-style sock covers; gloves 
and mittens [clothing]; motorcycle gloves; arm covers; neckties; neckerchiefs; bandanas; thermal supporters [clothing]; 
ear muffs [clothing]; stockings; leg warmers; cloth bibs; armpit sweats-removing pads which are attachable to clothing or 
underwear; underwear; swimwear; swimming caps; headgear for wear; balaclavas; hoods; nightcaps; garters; sock 
suspenders; suspenders; waistbands; belts for clothing; footwear, other than special footwear for sports; heelpieces for 
shoes and boots; insoles for shoes and boots; shoe soles; inner soles for shoes and boots; toe caps, parts of footwear; 
non-slipping devices for footwear; masquerade costumes; clothes for sports; wristbands; underwear for sports; special 
footwear for sports; climbing footwear; trekking boots; insoles for special footwear for sports; soles for special footwear 
for sports; inner soles for special footwear for sports.

Cl.26;Shuttles for making fishing nets; hosiery loom needles; needles; eyelets for clothing; tapes, semi-finished; 
ribbons; knitted raschel lace fabrics; embroidery lace fabrics; tufts and tassels, semi-finished; braids; knitting sticks; 
sewing boxes; sewing thimbles; pin and needle cushions; boxes for needles; armband for holding sleeves; insignias for 
wear, not of precious metal; buckles for clothing; badges for wear, not of precious metal; brooches for clothing; bonnet 
pins, not of precious metal; ornamental adhesive patches for jackets; brassards; hair ornaments; hair bands; hair 
barrettes; fake hair; wigs; hair nets; buttons; beads for handicraft work; snap fasteners; slide fasteners and zippers; belt 
buckles; hooks and eyes; hook and pile fastening tapes; artificial flowers; false beards; false moustaches; hair curlers, 
non-electric; shoe ornaments, not of precious metal; shoe eyelets; shoe laces; metal fasteners for shoes and boots; 
haberdashery, except thread.

Cl.27;Bath mats for wash places; bath mats; Japanese rice straw mats [tatami mats]; goza rush mats; surface facings 
of tatami mats; bodies of tatami mats; mushiro straw mats; floor coverings; carpets and rugs; mats; wall hangings, not of 
textile; artificial turf; gymnastic mats; yoga mats; cases for yoga mats; wallpaper; carpets for vehicles.

Cl.28;Fairground ride apparatus; amusement machines, automatic and coin-operated; arcade video game machines; 
amusement machines and apparatus for use in amusement parks; toys for domestic pets; toys; dolls; toy vehicles; toy 
christmas trees; decorations for christmas trees; video game machines; go games; shogi games, namely japanese chess; 
utagaruta, namely japanese playing cards; dice; sugoroku, namely japanese dice games; dice cups; games, namely 
chinese checkers; chess games; checkers and checker sets; conjuring apparatus; dominoes; playing cards; hanafuda, 
namely japanese playing cards; mah-jong; board games; parlor games; games and playthings for party; games; sports 
equipment; machines for physical exercises; gloves for games; mouthpieces for games and sports; rugby implements; 
bags especially designed for golf clubs; bags especially designed for tennis; bags especially designed for tennis rackets; 
bags especially designed for table tennis paddle; bags especially designed for badminton rackets; bags especially 
designed for skis; bags especially designed for snowboards; bags especially designed for surfboards; bags especially for 
sporting article; cases for tennis rackets; cases for table tennis paddle; cases for badminton rackets; cases for skis; 
cases for snowboards; cases for surfboards; cases for sporting articles; protective paddings, parts of sports suits; 
protectors for sports; hand wraps for athletic use; fishing tackle; cases for fishing tackle; gloves for fishing; accessories 
of fishing tackle; fishing lines

Cl.42;Providing technical advice on introducing technology, namely biotechnology, regarding products with the use of 
fibers, fiber thread, textile fibers and thread whose material is protein; test, analysis, research and development services 
relating to technology, namely biotechnology, regarding products with the use of fibers, fiber thread, textile fibers and 
thread whose material is protein; providing technical advice on introducing technology relating to DNA and genes; test, 
analysis, research and development services relating to technology regarding DNA and genes; providing technical advice 
on introducing technology relating to biotechnology; test, analysis, research and development services relating to 
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technology regarding biotechnology; providing technical advice on introducing technology relating to biology, chemistry 
and medical science; test, analysis, research and development services relating to technology regarding biology, 
chemistry and medical science; providing technical advice on introducing technology relating to pharmaceuticals, 
chemicals, cosmetics and foodstuffs; test, analysis, research and development services relating to technology regarding 
pharmaceuticals, chemicals, cosmetics and foodstuffs; test, analysis, research, development and design services relating 
to chemicals, proteins and genes; providing information about test, analysis, research, development and design services 
relating to chemicals, proteins and genes; research and development relating to method of producing chemicals, proteins 
and genes; providing information about research and development relating to method of producing chemicals, proteins 
and genes; providing technical advice on development of chemicals, proteins and genes; material testing; chemical 
analysis services; chemical research; research and development for others; product development; analysis and 
evaluation of product development; technical consultancy relating to product development; quality control; providing 
advice on quality control; providing technical advice on introducing technology relating to agriculture, livestock breeding 
or fisheries; test, analysis, research, development and design services relating to technology regarding agriculture, 
livestock breeding or fisheries; providing technical advice on introducing technology relating to laboratory apparatus and 
instruments; test, analysis, research, development and design services relating to technology regarding laboratory 
apparatus and instruments; providing information about test, analysis, research, development and design services 
relating to chemicals, protein and genes which are compiled a database; providing information about test, analysis, 
research, development and design services relating to biotechnology; computer programming; rental of computers; rental
of computer software and programs; rental of memory space on servers; hosting memory space on the Internet; rental of 
laboratory apparatus and instruments.
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3401017    18/12/2015
[International Registration No. : 1309902]
LUDENDO SAS
27 boulevard Poissonnière F-75002 PARIS France

Proposed to be Used
IR DIVISION
Cl.25;Costumes and accessories or disguises for children.

Cl.28;Games, toys, children's boxing gloves, punching bags, boxing punching bags, infant toys, first-age toys, baby 
toys, baby playgrounds, bath games, dolls, baby dolls and their accessories, doll cribs, electronic baby dolls, doll 
strollers, prams, dollhouses and dollhouse accessories, doll clothing, fashion dolls, collectible dolls, accessories and 
clothing for fashion dolls, musical toys, board games, wooden toys, children's toys made of scale-model furniture, scale-
model vehicles, painting machines for children (toys), musical mobiles for babies, building games and assembly kits, 
ride-on toys with or without pedals, video game consoles and video games, stuffed animals, puppets, statuettes and 
characters (toys), radio-controlled or remote-control toys, battery-operated vehicles, electric circuits, electric trains, 
skittles, board games, travel games, puzzles, electric games, decorations for Christmas trees, with the exception of 
lighting articles, Christmas trees of synthetic material, fitness or gym equipment, fishing equipment, balloons or balls for 
games, billiard balls, cues or tables, table or card games, ice skates, scooters; children's pearls, bangles, costume jewelry
for putting together (toys), development and creative games for children, outdoor games, beach games, water games: 
water guns, roller skates, surfboards, sailboards, rackets, snow shoes, sticker machines (children's toys), badge 
machines (children's toys), printing machines (children's toys), pyrography workshops (children's toys).

5751



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 09/11/2015; Application No. : 4224565 ;France 

3401436    17/12/2015
[International Registration No. : 1309908]
CARBOVAC
1 Boulevard de la Gare, 4A Porte F-94470 BOISSY-SAINT-LEGER France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; Apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; mechanisms for coin-operated apparatus; cash 
registers, calculating machines, equipment for data processing and computers; extinguishers; recorded computer 
programs, computer software, data banks, namely software for database management; industrial process monitoring 
equipment; scientific apparatus and instruments in the fields of energy and hydrocarbons; apparatus and instruments for 
the installation, conducting, distribution, transformation and accumulation of gas and oil; oil and gas processing 
equipment and installations; oil and gas transporting apparatus and installations; apparatus for the analysis of gas, oil, 
liquids and solids; measuring and/or control apparatus for liquefied or compressed gas or liquid fuels; gages for gas and 
oil cisterns; apparatus and devices for the processing of gas or oil; devices for the processing of gas by adsorption 
and/or absorption on a substrate (especially on activated carbon); devices for the dry processing of gas; devices for the 
processing of gas featuring an activated substrate regeneration system; devices for the solvent-free processing of gas; 
adjustment and security equipment for gas and oil processing installations.

Cl.11;Gas recyclers; gas recycling installations.

Cl.37;Construction, installation, repair, servicing and maintenance of gas and oil processing equipment and 
installations; construction, installation, repair, servicing and maintenance of gas and oil processing apparatus and 
devices; construction, installation, repair, servicing and maintenance of devices for the processing of gas by adsorption 
and/or absorption on a substrate (especially on activated carbon); construction, installation, repair, servicing and 
maintenance of devices for dry gas processing; construction, installation, repair, servicing and maintenance of devices 
for gas processing featuring an activated substrate regeneration system; construction, installation, repair, servicing and 
maintenance of devices for solvent-free gas processing.

Cl.40;Gas processing; information relating to gas processing.

Cl.42;Engineering services; industrial research services and scientific and technological design in the field of oil, gas 
and petrochemistry; design and development of software to be applied to the fields of oil and gas; programming for 
computers; study services for gas and oil processing equipment; surveys drawn up by engineers or in laboratories; 
technical consultancy in the field of civil engineering; inspection services (quality control) for installations and equipment 
for oil and gas; technical project studies and management for the design and improvement of the quality of installations 
and equipment for gas and oil; feasibility studies in the field of gas and oil; design and monitoring of installations relating 
to oil and gas; technical consultancy with regard to the operation, management and supervision of industrial installations;
technical consulting for optimizing the performance of equipment relating to gas and oil.
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3401875    20/05/2016
[International Registration No. : 1311008]
Genuss ohne Reue GmbH
Grabenweg 68 A-6620 Innsbruck Austria

Proposed to be Used
IR DIVISION
Cl.1;Manures; fire extinguishing compositions; chemical substances for preserving foodstuffs; tanning substances; 
adhesives used in industry; unprocessed artificial resins; unprocessed plastics; sugar substitutes (chemical -).

Cl.5;Dietary supplements and dietetic preparations; dietetic substances for babies; dietetic preparations adapted for 
medical use; herbal dietary supplements for persons special dietary requirements; dietetic food preparations adapted for 
medical use; dietetic sugar substitutes for medical use; dietetic beverages adapted for medical purposes; dietetic 
substances adapted for medical use; dietetic foods adapted for medical use; dietetic confectionery adapted for medical 
purposes; dietetic sugar for medical use; dietetic foods for use in clinical nutrition; bread products for diabetics; food 
supplements; infant formula; food supplements; dietetic foods adapted for infants; dietetic foods adapted for invalids; 
food supplements; starch for dietetic use; food for medically restricted diets; dietetic foods adapted for medical use; 
health food supplements for persons with special dietary requirements.

Cl.29;Meat extracts; eggs; edible oil and fats; meat; fish; game; jellies; jams; fruit, stewed; milk; milk products; 
processed fruits, fungi and vegetables (including nuts and pulses).

Cl.30;Rice; edible ices; salt; mustard; spices; ice; yeast; baking powder; vinegar; spices; chocolate; sweetmeats 
[candy]; coffee; tea; cocoa; sago; flour; cereals; bread; pastry confectionery; sugar; sweeteners (natural -); sweeteners 
(natural -).
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3403169    12/07/2016
[International Registration No. : 1311043]
Fashion Roomers GmbH
Bennigsenplatz 1 40474 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; trunks 
and travelling bags; umbrellas, parasols, handbags; bags.

Cl.25;Clothing, headgear, belts, scarves.
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3403175    29/03/2016
[International Registration No. : 1311100]
Truking Technology Limited
No. 1, Xinkang Road, Yutan Town, Ningxiang County, Changsha Hunan China

Proposed to be Used
IR DIVISION
Cl.7;Bottle washing machines; food preparation machines, electromechanical; adhesive tape dispensers [machines]; 
bottle filling machines; wrapping machines; sealing machines for industrial purposes; filling machines; bottle stoppering 
machines; bottle capping machines; bottle sealing machines; packaging machines; packing machines.

Cl.37;Machinery installation, maintenance and repair; electric appliance installation and repair; rebuilding engines that 
have been worn or partially destroyed; installation, maintenance and repair of computer hardware.
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Priority claimed from 20/05/2016; Application No. : 4020160037711 ;Republic of Korea 

3404302    08/06/2016
[International Registration No. : 1311829]
SEOUL VIOSYS CO., LTD.
1B-36, 65-16, SANDAN-RO 163 BEON-GIL, DANWON-GU, ANSAN-SI GYEONGGI-DO Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Diodes; semi-conductors; semiconductor elements; light emitting diodes (LEDs).

Cl.21;Insect habitats; roach traps; non-electronic apparatus for suppressing insects; non-electronic insect killers; non-
electronic apparatus for destroying vermin; non-electronic apparatus for preventing vermin; non-electronic apparatus for 
suppressing vermin; indoor terrariums for insects; fly swatters; fly traps; insect traps; insect killers.
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Priority claimed from 22/09/2015; Application No. : 4211528 ;France 

3405963    17/03/2016
[International Registration No. : 1310912]
PARKER HANNIFIN FRANCE SAS
142 rue de la Forêt F-74130 CONTAMINE-SUR-ARVE France

Proposed to be Used
IR DIVISION
Cl.6;Pipe junctions; valves, screws, flanges, clips, bushings, stopcocks, plugs, pipe valves, all these goods made of 
metal.

Cl.7;Valves and fittings, valves and junctions, pressure regulators, flow regulators, tubes, valves and filters, these 
goods being parts of machines, engines or motors; machines for filtering liquids or gaseous fluids.

Cl.11;Valves and fittings, taps and faucets for pipes, stopcocks, pressure regulators, flow regulators, junctions, these 
goods being parts of pipe installations and installations for distribution of liquids or gaseous fluids; pipe installations and 
installations for distribution of gaseous fluids or liquids.

Cl.17;Junctions for pipes, tubes, pipes, valves, screws, flanges, clips, bushings, stopcocks, plugs, pipe valves, sealing 
rings and packings, all these goods made of plastic.

Cl.20;Junctions for pipes, tubes, valves, screws, flanges, clips, bushings, stopcocks, plugs, pipe valves, sealing rings 
and packings, all these goods not made of metal.
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3406042    23/06/2016
[International Registration No. : 1311938]
SATO HOLDINGS KABUSHIKI KAISHA
7-1, Shimomeguro 1-chome, Meguro-ku Tokyo 153-0064 Japan

Proposed to be Used
IR DIVISION
Cl.16;Bags and pouches of plastic, for packaging; wood wrapping plastic film for household use; garbage bags of 
paper; garbage bags of plastic.

Cl.20;Packaging containers of plastic; plastic medication containers for commercial use; clothes hangers; coat 
hangers; clothes hooks, not of metal; non-metal hooks.
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Priority claimed from 02/12/2015; Application No. : 86836803 ;United States of America 

3407836    19/05/2016
[International Registration No. : 1312975]
CVS Pharmacy, Inc.
One CVS Drive Woonsocket RI 02895 United States of America

Proposed to be Used
IR DIVISION
Cl.3;A full line of oral hygiene products, namely, tooth cleaning and tooth whitening preparations, toothpastes, breath 
freshening sprays, tooth whitening preparations in the form of rinses, tooth whitening preparations contained in a pen-
shaped container, tooth whitening toothpaste, tooth polishes; tooth whitening strips impregnated with teeth whitening 
preparations, tooth whitening gels, and teeth whitening kits; non-medicated mouth wash and rinses; non-medicated anti-
cavity fluoride mouth rinses, dissolvable breath freshening strips; denture products, namely, denture cleaners in the form 
of tablets, and denture cleaning preparations in the form of a cream; a full line of hair care products, namely, shampoos, 
conditioners, hair sprays, hair-detangling lotions, hair styling gels, hair tonics, dry shampoos, hair color; skin lotions for 
the face and body; body lotions and skin lotions containing cocoa butter, shea butter and aloe vera for skin care and 
cosmetic purposes; skin lotions containing vitamin E; baby skin lotions; cold creams, eye creams, beauty serums for the 
eyes, anti-wrinkle creams; face and neck creams; skin soaps for personal use, namely, antibacterial, bath, deodorant, 
hand, body care, liquid, baby, and bar soaps; powders, namely, foot, bath, baby, and talcum powder containing corn 
starch; bath products, namely, bath oils, baby bubble bath, bubble bath, body wash for use in baths; personal care 
products, namely, antiperspirants and deodorants for body care; disposable wipes impregnated with cleansing chemicals 
or compounds for personal hygiene and baby; essentials oils for personal use, namely, baby, muscle massage, and skin; 
foam cleaning preparations; cosmetic exfoliants, namely, pumice stones for personal use; non-medicated lip balms; 
cosmetic sun protection products, namely, cosmetic sunscreen body sprays, sunscreen lotions; petroleum jelly for 
cosmetic purposes; facial cleansers and scrubs; hair-washing powder; body wash; non-medicated diaper rash ointments; 
eyeglass lens cleaning solutions, eyeglass lens cleaning kits consisting primarily of eyeglass lens cleaning solutions; 
medicated shampoo; medicated toothpaste.

Cl.5;Antibacterial alcohol skin sanitizer gels; medicated anti-cavity fluoride mouth rinses, cold sore and canker 
treatment preparations; medicated foot powders; antiseptic sprays and lotions; hemorrhoidal gels, suppositories, sprays, 
creams and ointments; medicated pads for hemorrhoid relief; bacitracin ointments; hydrocortisone creams; calamine 
lotions; medicated diaper rash ointments; preparation for the relief of pain, namely, pain relief medications in the forms of 
sprays and lotions; antibiotic creams and ointments; petroleum jelly for medical purposes; natural sleep aid preparations; 
a full line of medicines, remedies and preparations, namely, pharmaceutical antitussive-cold preparations, preparations 
for treating colds, headache treatment preparations, allergy relief medication, analgesics, preparations in tablet forms for 
treating colds, cough treatment preparations in the nature of cough suppressants, cough syrups and drops, medicated 
throat sprays, medicinal creams and ointments for the treatment of colds, flu, headache and allergy symptoms; 
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decongestants, antihistamines, expectorants, ibuprofen for use as an oral analgesic, acetaminophen, and combinations 
of aspirin and caffeine, concentrated saline tablets for sinus discomfort, pharmaceutical preparations in the nature of 
naproxen sodium for medical purposes, bismuth subsalicylate preparations for medical purposes, pain relief medications,
throat lozenges; medicated preparation for teething pain; antacids and acid reducers consisting primarily of antacids; 
anti-diarrheal and anti-gas medications; aspirin; anti-inflammatories, baby diapers and disposable training pants; nursing 
pads; nasal products, namely, decongestant nasal strips and inhalers filled with Levmetamfetamine; ear drops; eye 
products, namely, eye patches for medical purposes, eye lubricating drops, irrigating solutions for eye use and eye 
washes; contact lens solutions and contact lens cleaning preparations; home-use diagnostic kits consisting primarily of 
test strips, test sticks and digital test sticks that test for the presence of urinary tract infections, pregnancy, and 
ovulation; personal lubricants; first aid kits; lice treatment preparations; smoking cessation preparations in the forms of 
lozenges and nicotine gum; transdermal patches featuring smoking cessation preparations that contain nicotine; caffeine 
preparations for stimulative use; acne treatment medication; infant formula; electrolyte drinks for medical purposes; wart 
removing preparations; test strips for measuring blood glucose levels; glucose dietary supplements; medicinal hair 
growth treatments; disposable wipes impregnated with alcohol for medicinal purposes; iodine; hydrogen peroxide for 
medical use; witch hazel, epsom salts, saline solution for medical purposes, suppositories; laxatives; medicated oils 
containing minerals; dietary supplements in the nature of liquid magnesia for nutritional purposes; stool softener; motion 
sickness treatment preparations; a full line of non-medicated feminine care and hygiene products, namely, tampons, 
panty liners, vaginal moisturizers, vaginal washes; diuretics; bandages for dressings; gauze; adhesive tapes for medical 
purposes; burn relief medications, namely, burn dressings in the form of sprays and pads; foot treatments, namely, 
athlete's foot preparations, corn rings for cushioning the feet, corn pads, moleskin for medical purposes, orthopedic 
padding consisting primarily of lamb's wool; oral hygiene products, namely, oral anesthetics, oral antiseptics; a full line of
incontinence products, namely, disposable diapers for incontinence, incontinence garments, incontinence pads, 
disposable sanitizing wipes impregnated with chemicals or compounds, medicated pre-moistened wipes; enema 
preparations, medicated skin lotions for healing purposes; medicated skin lotions for preventing stretch marks; scar 
treatment preparations, namely, bandages for skin wounds.

Cl.10;Vaporizers and humidifiers for medical purposes; medical apparatus, namely, cervical collars, urinals, orthopedic 
cushions, stethoscopes, crutch accessories in the nature of therapeutic cushions for use under the arms, an ear wash 
device in the nature of a container to be filled with appropriate fluid for user for flushing ear wax from the ear; mouth 
guards for medical purposes; ear plugs for medical purposes; face masks for use by health care providers; latex-free 
gloves for medical purposes; lancets; health monitoring devices, namely, pulse oximeters; rollators; canes for medical 
purposes and crutches; dental instruments, namely, dental picks, scalers and mirrors; pill and tablet cutters and 
crushers; pill splitters for dispensing unit doses of medicine; droppers for administering medication, sold empty; bottles, 
spoons and cups for administering medication, sold empty; chemically activated hot and cold gel packs for medical 
purposes; medical apparatus, namely, electric heating devices for curative treatment; arm slings for medical use; finger 
splints; lice combs; therapeutic hot and cold compression wraps for the relief of pain; silicone gel sheeting for the 
treatment of scars; orthopedic device to stretch and exercise the toes; thermometers for medical use; pill crushers; foot 
care implements, namely, orthotic inserts for footwear, orthopedic cushions; bath safety equipment in the nature of raised
toilet seats adapted for use by the physically disabled; sheet protectors, namely, incontinence sheets.
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3425528    27/04/2016
[International Registration No. : 1316456]
Xiamen Meitu Technology Co., Ltd 
1-3F, Unit 2, Building No.6, Wanghai Road, Software Park, Siming District, Xiamen Fujian CN

Proposed to be Used
IR DIVISION
Cl.9;Laptop computers; computer programmes [programs], recorded; computer programs [downloadable software]; 
electronic tags for goods; video telephones; portable telephones; portable media players; camcorders; headphones; 
television apparatus; cameras [photography]; batteries, electric; chargers for electric batteries.

Cl.41;Organization of competitions [education or entertainment]; organization of shows [impresario services]; beauty 
contests (arranging of -); layout services, other than for advertising purposes; providing on-line electronic publications, 
not downloadable; entertainment information; photography; museum facilities (providing -) (presentation, exhibitions); 
film production, other than advertising films; movie theatre presentations; videotaping; television entertainment; 
videotape editing; game services provided on-line from a computer network.

Cl.42;Research and develop new products for others; packaging design; designing (dress -); installation of computer 
software; duplication of computer programs; computer programming; computer hardware (consultancy in the design and 
development of -); hosting computer sites [web sites]; computer system design; providing search engines for the Internet.
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Priority claimed from 12/11/2015; Application No. : 014787469 ;European Union 

3427236    12/05/2016
[International Registration No. : 1315350]
King.com Limited
Aragon House Business Centre, Dragonara Road St. Julians STJ 3140

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronically recorded data (downloadable); information technology 
and audiovisual equipment; magnets, magnetizers and demagnetizers; safety, security, protection and signalling devices; 
diving equipment; navigation, global positioning system tracking and location devices; downloadable electronic maps; 
measuring, detecting and monitoring instruments, indicators and controllers; educational apparatus and simulators; 
computer games (software); computer game software; computer game entertainment software; downloadable software; 
downloadable electronic games; video game software; interactive multimedia computer game programs; games software 
for use on mobile phones, tablets and other electronic mobile devices; games software downloadable to mobile phones, 
tablets and other electronic mobile devices; software for use on mobile phones, tablets and other electronic mobile 
devices; software downloadable to mobile phones, tablets and other electronic mobile devices; applications software 
featuring computer games; cases and covers for mobile phones, tablets, laptop computers and netbooks, portable media 
players, cameras and other photographic equipment; laptop bags; lanyards (straps) for mobile phones; mobile phone 
covers; radios incorporating alarm clocks.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publishing and reporting 
services; translation and interpretation; electronic games services, including provision of computer games on line, on 
social networks, or by means of a global computer network; providing electronic games for use on mobile phones, tablets 
and other electronic mobile devices; providing enhancements within online computer and electronic games; providing 
electronic games for download to mobile phones, tablets and other electronic mobile devices; providing interactive single 
and multi-player electronic games via the internet, electronic communication networks or via a global computer network; 
publishing of computer game software, electronic games and video game software.
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3433788    06/07/2016
[International Registration No. : 1317669]
ClearArmor of Delaware, LLC
8133 Easton Road Ottsville PA 18942 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in computer, data, network and mobile device security, namely, digital security 
software, computer utility software, computer software for the detection and removal of computer viruses and threats, 
computer software for managing and filtering electronic and wireless communications, computer software for protecting 
and securing the integrity of data, computer networks, mobile devices, electronic and wireless communications and 
applications, anti-virus software, computer software for creating and maintaining firewalls to prevent unauthorized access 
to and use of computer networks and systems, computer software for providing security for email, internet and other 
electronic communications, for identifying and blocking potentially dangerous or undesirable electronic communications 
and content, for identifying and blocking electronic communications from illegitimate sources, and for identifying and 
blocking computer and electronic mail viruses, spam, spyware, malware and other undesirable content, computer 
software for tracking, locating, locking and wiping lost or stolen computers, tablets, mobile devices and other digital 
devices, computer software for secure storage and management of usernames and passwords.

Cl.42;Software as a service (SaaS) services featuring software for use in computer, data, network and mobile device 
security, namely, digital security software, computer utility software, computer software for the detection and removal of 
computer viruses and threats, computer software for managing and filtering electronic and wireless communications, 
computer software for protecting and securing the integrity of data, computer networks, mobile devices, electronic and 
wireless communications and applications, anti-virus software, computer software for creating and maintaining firewalls 
to prevent unauthorized access to and use of computer networks and systems, computer software for providing security 
for email, internet and other electronic communications, for identifying and blocking potentially dangerous or undesirable 
electronic communications and content, for identifying and blocking electronic communications from illegitimate 
sources, and for identifying and blocking computer and electronic mail viruses, spam, spyware, malware, and other 
undesirable content, computer software for tracking, locating, locking and wiping lost or stolen computers, tablets, 
mobile devices and other digital devices, computer software for secure storage and management of usernames and 
passwords; technical support services for others, namely, monitoring network systems in the fields of computer network 
security and automated repair, remediation and management of network vulnerabilities; online services, namely, 
providing internet-based and network-based computer virus protection services for others, providing secure online data 
storage, providing electronic screening of data transmissions of others for computer viruses and other malicious or 
undesired content over communication networks; computer consulting services; technical consulting and research 
services for others in the fields of computer, data, and network security; technical support services for others in the fields 
of computer, data, and network security, namely, troubleshooting of computer hardware and software problems, 
monitoring of network systems; application service provider featuring software for the detection and removal of computer 
viruses and threats, protecting and securing computer networks and applications, encrypting and authenticating data, 
managing and filtering of electronic communications, and detecting and repairing computer software and hardware 
problems; providing information in the fields of network, data, and computer security.
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Priority claimed from 05/11/2015; Application No. : 684802 ;Switzerland 

3434029    03/05/2016
[International Registration No. : 1317045]
Tecan Group AG
Seestrasse 103 CH-8708 Männedorf Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry and science; reagents for scientific and research use; reagents for analysis 
apparatus; immunotest reagents for research.

Cl.5;Reagents for clinical diagnosis; reagents for analysis apparatus for clinical diagnosis; diagnostic and analysis 
reagents for medical use in scientific and clinical laboratories; diagnostic and analysis reagents for medical use; reagents 
for immuno-testing for clinical diagnostic use; reagents for medical use.

Cl.9;Scientific apparatus and instruments; analysis apparatus and instruments for scientific or non-medical use; robots 
for laboratory automation and robots for the automation of analysis processes; pipetting devices and distribution 
devices; disposable pipette tips for laboratory use; disposable containers (sample tubes, test tubes, reagent bottles, 
reagent troughs, Petri dishes) for reagents and samples in connection with pipetting devices; counting chambers for 
counting biological cells in connection with absorption measuring apparatus, luminescence measuring apparatus, 
fluorescence measuring apparatus; magnetic films for disposable articles in connection with absorption measuring 
apparatus, luminescence measuring apparatus, fluorescence measuring apparatus; absorption measuring apparatus, 
luminescence measuring apparatus and fluorescence measuring apparatus and laser scanners; micro-plate washers; all 
the aforesaid equipment for use in laboratories; software for monitoring the above-mentioned apparatus and for the 
analysis of measurement results.

Cl.10;Medical and veterinary apparatus and instruments; analysis apparatus and instruments for clinical diagnostic use 
and veterinary use including pipetting devices, absorption measuring apparatus, luminescence measuring apparatus and 
fluorescence measuring apparatus and laser scanners; all the aforesaid goods for medical laboratories.

Cl.42;Scientific and technological services and research services as well as technical design services relating thereto; 
industrial analysis and research services; planning and design of laboratory automated systems; design and 
development of automation equipment for laboratories and analysis instruments; development of computer hardware and 
software.
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3438699    18/04/2016
[International Registration No. : 1317881]
Yanfeng Automotive Trim Systems Co., Ltd.
399 Liuzhou Road 200235 Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Chronographs (time recording apparatus); navigation apparatus for vehicles (on-board computers); megaphones; 
portable media players; surveying apparatus and instruments; speed checking apparatus for vehicles; kilometer 
recorders or milage recorders for vehicles; automatic steering apparatus for vehicles; thermostats for vehicles; 
simulators for steering and control of vehicles; petrol gauges; gasoline gauges; data processing apparatus; recorded 
computer software; vehicle radios.

Cl.12;Bumpers for automobiles; sun-blinds adapted for automobiles; air bags as safety devices for automobiles; head-
rests for vehicle seats; safety belts for vehicle seats; vehicle seats; upholstery for vehicles; steering wheels for vehicles; 
vehicle running boards; vehicle safety seats for children; hoods for vehicles; vehicle instrument panel; vehicle console; 
vehicle door panel; land vehicle fender.
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3439150    29/04/2016
[International Registration No. : 1318795]
LONGFU RECYCLING ENERGY SCIENTECH CO., LTD.
North End of Yangchengxingfu 1 Road, Yangxin County, Binzhou City 251800 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.24;Textile material; cloth; cord fabric; wall hangings of textile; felt (towel) for papermaking; towels of textile; woolen 
blanket; towel blanket; table rugs; banners.

Cl.27;Rugs; carpets; mats; automobile carpets; carpet underlay; floor coverings; bath mats; non-slip mats; floor mats; 
textile wallpaper.
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3451634    28/12/2015
[International Registration No. : 1320479]
SHANDONG SINGAL CHEMICAL GROUP CO., LTD.
Economic Development Zone, Guangrao County, Dongying City 257300 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.1;Acrylic resins, unprocessed; silicones; organic silicone resins; adhesive for industrial purposes; glue for industrial 
purposes; polyurethane; polyvinyl acetate emulsion.

Cl.2;Paints; wood coatings [paints]; varnishes; undercoating for vehicle chassis; fireproof paints; cohesionless 
chemical coatings, used for non-stick pans; waterproofing powder [paints]; resin cement; anti-tarnishing preparations for 
metals.

Cl.35;Import-export agencies; sales promotion for others.
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3457340    10/06/2016
[International Registration No. : 1321802]
genDESIGN Co., Ltd.
2-7-4, Aomi, Koto-ku, Tokyo, 135-0064 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer and video game programs and software; downloadable interactive entertainment software for playing 
video games; interactive video game programs; memory cards for video game machines; video game programs; virtual 
reality game software; interactive multimedia computer game programs; interactive computer game programs; computer 
graphics cards; computer graphics software; graphics accelerators; graphics tablets; downloadable computer game 
programs; computer game software downloadable from a global computer network; software for processing images, 
graphics and text; computer game software for use on mobile and cellular phones; downloadable interactive 
entertainment software for playing computer games; electronic game software for handheld electronic devices; joysticks 
for use with computers, other than for video games; consumer video game programs; downloadable graphics for mobile 
telephones; downloadable ring tones and graphics for mobile telephones; ring tones, graphics and music downloadable 
via a global computer network and wireless devices; downloadable computer graphics; downloadable music files; 
electronic circuits and CD-ROMs recorded with automatic performance programs for electronic musical instruments; 
downloadable image files; recorded video discs and tapes; downloadable electronic publications in the nature of books, 
manuals, magazines, newspapers in the field of video games, game software, music and video movies.

Cl.41;Educational and training services relating to games; organization and presentation of shows, competitions, 
games, concerts and entertainment events; provision of an on-line magazine featuring information in the field of computer
games; providing online non-downloadable comic books and graphic novels; entertainment services, namely, providing 
non- downloadable music and films featuring television programs using video-on-demand; entertainment services, 
namely, providing non-downloadable music and video featuring television programs using video-on-demand; 
entertainment services, namely, providing non-downloadable music and video featuring television programs using a 
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video-on-demand service via computer network communications; providing on-line music, not downloadable; 
entertainment services, namely, provision of non-downloadable films and television programs via a video-on-demand 
source; entertainment services, namely, providing non-downloadable music and video featuring television programs 
using video-on-demand and pay-per-view television services; movie showing, movie film production, or movie film 
distribution; providing non-downloadable image and sounds for video games via computer networks; providing non-
downloadable video, still and moving images containing film and television programs and artwork on the Internet; 
providing on-line music via an on-demand service and information relating thereto; providing non-downloadable films via 
an on-demand service via interactive communication using mobile phones; production and distribution of interactive 
television programs; production and distribution of radio or television programs featuring traditional Japanese culture; 
organization, production, presentation and conducting of events related to cultural exchange between Japan and 
overseas; organization of electronic match games; electronic games services provided by means of communication 
networks; electronic match games services provided by means of communication networks; entertainment services, 
namely, providing online, non-downloadable electronic games via communications networks by means of home video 
game machines and personal computers; game equipment rental; rental of game machines and apparatus; rental of video 
games; rental of records or sound-recorded magnetic tapes; rental of image-recorded magnetic tapes; entertainment, 
education and instruction by or relating to radio, television and computer networks.

Cl.42;Providing meteorological information; development of hardware for computer games; design of machines, 
apparatus and instruments, and their parts, as well as systems composed thereof; computer graphics design services; 
computer aided graphic design; design services; computer programming of computer games; computer programming of 
video games; design and development of computer game software and virtual reality software; development of computer 
programs and computer game software; design and development of computer game software for video game machines; 
maintenance and repair of computer game software; upgrading of computer software and computer game software; 
computer programming; cloud computing; electronic data storage; rental of computers; rental of computer programs.
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3465839    21/12/2015
[International Registration No. : 1321980]
Arthur Langenhan GmbH & Co. KG
Sassmicker Hammer 16 57462 Olpe Germany

Proposed to be Used
IR DIVISION
Cl.6;Bolts, adjusting screws, banjo screws, nuts, grooved nuts, fitted screws, connecting rod screws, pipework of 
metal, disc springs, hose clips of metal, screws, flat head screws, circlips, special screws, clamping nuts, splash rings of 
metal, steel rings, stoppers, torx screws, washers, locking screws, sealing plugs, cylinder head screws, cylinder screws, 
cylinder pins.

Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs, vending 
machines, parts and replacement parts for the aforesaid goods, in particular cover plates, covers, exhaust pumps, drive 
wheels, spacing sleeves, spacer rings, spacing discs, spacers, axles, swivel pins, drive units, transmission shafts, 
balance shafts, release bearings, damper wheels, sheet metal rings, blocks, bushings, cracked connecting rods, lids, 
sealing flanges, sealing ring holders, spacer bushes, spacer sleeves, spacer discs, compression springs, pressure lines, 
pressure pumps, pressure rings, pressure discs, pressure pieces, eccentrics, eccentric bolts, springs, spring rings, 
flanges, impellers, transmitters, counterseal rings, housings, hinge shafts, joint parts, cardan shafts, gear boxes, 
threaded rings, threaded pieces, slide bushings, holders, hand and foot lever systems, levers, rear axle suspensions, 
hydrotappets, hydraulic circuits, hydraulic tappets, cardan shaft bearings, tapered roller bearings, chains, chain wheels, 
chain stretchers, V-belts, V-belt pulleys, rocker arms, rocker arm pivots, rocker arm shafts, pistons, piston pins, compact 
bearings, brackets, contact springs, fuel lines, fuel pumps, bolsters, ball joints, ball-bearings, ball seats, crankcases, 
crank shafts, crank shaft bearing caps, crank shaft sprockets, crank shaft housings, bearings, bearing brackets, bearing 
bushings, bearing caps, bearing housings, bearing sleeves, bearing shafts, journals, thrust collars, steering linkages, 
power steering pumps, fans, feeders, motor casing parts, seams, adjusting devices, needle bearings, camshafts, 
camshaft sprockets, oil pressure sensors, lubricating nozzles, oil seal rings, oil windage trays, oil coolers, oil pumps, oil 
anti-drainback valves, oil return lines, rods, rod bushings, rod nuts, connecting rods, pumps, transverse links, wheels, 
hub caps, wheel bearings, reducing valves, belt pulleys, belt tension dampers, belt tighteners, belt tension rollers, 
grooved ball bearings, pipe connections, roller bearings, roller cam followers, roller shafts, rotor sets, non-return valves, 
rocker fingers, grease nipples, cutting rings, skew-angle roller bearings, helical springs, worm gears, clamp rings, thrust 
rods, swing arms, flywheels, locking plates, break pins, sieves, tension levers, fixing sleeves, tension rollers, tie rods, 
control units, actuating valves, plugs, shock absorbers, push rods, supporting joints, synchroniser rings, driving chains, 
propulsion mechanism parts, supports, guide rollers, relief valves, overflow valves, valves, valve springs, valve guides, 
inserted valve seats, tappets, sealing caps, front axles, layshaft gears, water pumps, shafts, shaft seals, shaft seals with 
ring gauges, toothed wheels, toothed wheels with shafts, toothed belts, braces, intermediate shafts, cylinders, cylindrical 
bearings; discs (engine parts).

Cl.9;Sensor, fuses, temperature sensors, temperature controlling apparatus, thermostats with connection branches.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air conditioners for vehicles; heaters for vehicles; heating apparatus for defrosting windows of 
vehicles; defrosters for vehicles; air conditioners for vehicles; lighting apparatus for vehicles; lights for vehicles; light 
bulbs for directional signals for vehicles; headlights for automobiles; lighting apparatus for vehicles; valves (parts of 
heating and cooling installations).

Cl.12;Vehicles; apparatus for locomotion by land, air or water; motors for land vehicles; parts and accessories for the 
aforementioned goods; crankcases for land vehicle components, other than for engines; connecting rods for land 
vehicles, other than parts of motors and engines; anti-glare devices for vehicles.

Cl.17;Rubber, guttapercha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; gaskets, sealing flanges, sealing compounds, silicone sealing compounds, sealing compounds, packing rings, 
sealing ring holders, sealing sets, namely, rubber sheets for sealing purposes, joint packings, seals, sealing plates, 
namely, dynamic seals, sealing rings, spring washers of rubber, flat seals, sliding seals, floating-ring type shaft seal, 
moulded rubber seals, moulded rubber rings, rubber bearings, rings of rubber, hose pipes made of rubber, sleeves for 
insulating engines, o-rings, radial sealing rings, radial shaft sealing rings, shock-absorbing buffers of rubber.
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Priority claimed from 27/10/2015; Application No. : 3583711 ;Spain 

3467071    27/04/2016
[International Registration No. : 1322905]
KLEIN IBERÍCA, S.A.
Pol. Ind. Can Cuyas. Ctra., n-150 a Sabadell, Km 1 Edificio Klein E-08110 MONTCADA/REIXAC (Barcelona) Spain

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal (laminated and cast) except for tents, tarpaulins, curtains, awnings and marquees; 
metal rails, metal chains, metal hardware items, metal pipes and moldings, nails, metal screws, iron parts and devices for 
opening and closing non-electric doors, metal supports, overhead metal rails for doors, metal windows, metal screens 
[other than furniture], rigid and articulated metal panels, metal latticework and grilles for panels, doors and windows, all 
the above products excluding those intended for tents, tarpaulins, curtains and marquees.

Cl.19;Construction materials (non-metallic) except tents, tarpaulins, curtains and marquees; safety glass, construction 
glass, window glazing (with the exception of glass for vehicle windows), non-metallic window frames, non-metallic 
windows and non-metallic door panels.
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Priority claimed from 15/07/2015; Application No. : VA 2015 01801 ;Denmark 

3467386    15/01/2016
[International Registration No. : 1322851]
Jysk A/S
Sødalsparken 18 DK-8220 Brabrand Denmark

Proposed to be Used
IR DIVISION
Cl.20;Furniture, mirrors, picture frames; bamboo curtains; bead curtains for decoration; bed bases; beds for household 
pets; bedsteads of wood; wine shelves; boxes of wood or plastic; chests for toys; coat stands; curtain rails; curtain rods; 
edgings of plastic for furniture; hand-held mirrors [toilet mirrors]; hat stands; water beds, not for medical purposes; 
keyboards for hanging keys; ladders of wood or plastics; magazine racks; magazine display stands; mattresses; mattress 
pads; pillows; mattress toppers; sleeping bags for camping; packaging containers of plastic; paper blinds; placards of 
wood or plastics; plate racks; playpens for babies; pulleys of plastics for blinds; shelves for storage; slatted indoor 
blinds; vertical blinds [indoor]; indoor window blinds [shades] [furniture]; step stools, not of metal; straw mattresses; 
straw edgings; towel dispensers, fixed, not of metal; umbrella stands; baby changing platforms; wickerwork; air 
cushions, not for medical purposes; air mattresses, not for medical purposes; bedding, except linen (furniture); pet 
cushions; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, 
amber, mother- of-pearl, meerschaum and substitutes for all these materials, or of plastics, namely bread baskets, 
baskets, hooks for clothing, clothes hangers and clothes hooks, hooks for clothes rails, containers, covers for clothing 
[wardrobe], crates, curtain rings, curtain holders, curtain rollers, curtain tie-backs, fans for personal use, non- electric, 
hampers, letter boxes, mobiles, nameplates, nesting boxes, fittings for curtains and blinds of wood or plastic and trays.

Cl.21;Household utensils or containers; combs and sponges; brushes; brush-making materials; articles for cleaning 
purposes; metal scouring pads; unworked or semi-worked glass (except glass used in buildings); glassware, porcelain 
and ceramics (not included in other classes), baby baths, ceramic goods, toilet utensils, toilet brushes, bathroom waste 
bins; cooking pots; flower pots; laundry drying racks; empty spray bottles; brooms and dust pans.

Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; curtains; towels; bedding; sheets; 
bed linen; covers for cushions; quilt bedding mats; duvets; eiderdowns; shower curtains of textile or plastic; travelling 
rugs; bedspreads; cushions covers; dish towels; individual place mats made of textile or plastics.
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Priority claimed from 11/01/2016; Application No. : 014987754 ;European Union 

3469431    12/05/2016
[International Registration No. : 1323687]
POCLAIN MARKETING & SERVICES
163 Rue de Kiem L-8030 Strassen

Proposed to be Used
IR DIVISION
Cl.7;Hydraulic systems (apparatus) and facilities (machines); hydraulic components; hydrostatic transmission systems 
(apparatus); hydrostatic transmission soil tillers; couplings other than for land vehicles; machine shafts; transmissions 
for machines; construction equipment including a hydrostatic transmission; valve levers and pedals; levers and pedals 
for hydraulic or hydrostatic circuits; hydraulic pumps, hydraulic valves, hydraulic jacks.

Cl.9;Electronic apparatus, namely electronic computers and units for controlling hydrostatic transmission and hydraulic
systems; on-board management software for hydrostatic transmission and hydraulic systems; software for 
parameterization of on-board management software for hydrostatic transmission and hydraulic systems; rotation speed 
sensors for hydrostatic machines or transmission shafts; GPS [global positioning systems]; GPS navigation devices; 
software for GPS navigation systems; computer software and programs for the collection, compilation, processing, 
transmission and dissemination of global positioning systems (GPS) data for stationary, mobile and hand-held devices; 
transmitters for global positioning systems [GPS transmitters], receivers for global positioning systems [GPS receivers]; 
downloadable computer software applications for mobile telephones; dashboard lights; buttons (lamps) of instrument 
panels.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; automobiles; trucks; coaches; all-terrain vehicles; racing
vehicles; concept vehicles; sports cars; electric cars; vehicles designed for military use; armored vehicles; hydrostatic 
transmissions for vehicles and for land locomotion apparatus; hydraulic controls for hydrostatic vehicle transmissions 
and apparatus for locomotion on land; hydraulic components for vehicles and for land locomotion apparatus, especially 
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hydraulic motors; hydraulic circuits for vehicles and apparatus for locomotion by land; hydraulic steering systems for 
vehicles and apparatus for locomotion by land; transmissions for land vehicles with engines; transmission shafts for land 
vehicles; transmissions for land vehicles; shock absorbers for vehicles; bonnets for vehicles; bodies for vehicles; 
chassis for vehicles; bumpers for vehicles; transmission chains for land vehicles; hub caps; axles for vehicles; brakes for 
vehicles; brake systems for vehicles; brake linings for vehicles; hubs for vehicle wheels; brake pads for vehicles; vehicle 
wheel tires; vehicle wheels; steering wheels for vehicles; gear boxes for land vehicles; motors and engines for land 
vehicles; gearing for vehicles; locking differentials for vehicles; wheel rims; trailers; trailers with a hydrostatic 
transmission; suspension and suspension parts for vehicles; protective supports under chassis; systems [transmission 
circuits] for energy recovery; dashboards; torsion bars for vehicles; automobile chassis; axle journals; driving chains for 
land vehicles; differentials for land vehicles; reduction gears for land vehicles; transmissions for land vehicles; 
propulsion mechanisms for land vehicles.

Cl.37;Installation, maintenance and repair of hydraulic machinery; services for repairing, servicing and maintaining 
hydrostatic vehicle transmissions, hydraulic components, especially hydraulic engines, hydraulic pumps, hydraulic 
turbines, hydraulic jacks, hydraulic controls for machines and motors, hydraulic systems and equipment; installation, 
maintenance and repair of electronic control apparatus for hydraulic systems and for hydrostatic vehicle transmissions; 
repair and maintenance of vehicles; assistance (repair) in the event of vehicle breakdowns; vehicle maintenance services; 
services for the repair and maintenance of tires, brakes, motors and parts of vehicle motors; information relating to the 
repair and maintenance of vehicles for locomotion on land; services for the repair, servicing and maintenance of 
mechanical components; services for the inspection of land transport vehicles; services for the inspection of tires, 
brakes, parts of motors and engines of vehicles prior to maintenance or repair; customization services for vehicles to 
alter and improve their external appearance [installation, maintenance and repair]; converting [installation] of technical 
specificities of vehicles to render them suitable for all terrains; installation of equipment in vehicles for recovering 
energy; technical vehicle tuning services; technical development of vehicles, namely tuning, improvement and technical 
optimization [installation, maintenance and repair]; installation of vehicle conversion kits.

Cl.39;GPS navigation services; vehicle tracking of passenger or freight transport by computer or via a global 
positioning system [GPS].

Cl.42;Surveys (engineering work); engineering services; services of engineers relating to converting, modifying and 
customizing vehicles; engineering services in the field of hydraulic and hydrostatic systems and components; technical 
project studies; design (development) and maintenance of software in the field of hydraulic components and hydrostatic 
transmission and hydraulic systems; mechanical engineering research in the field of hydraulic components and 
hydrostatic transmission and hydraulic systems; technical design of hydraulic components and hydrostatic transmission 
and hydraulic systems; technical consultancy relating to the design and development of hydraulic components and 
hydrostatic transmission and hydraulic systems.
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Priority claimed from 22/04/2016; Application No. : 302016000041882 ;Italy 

3477267    20/05/2016
[International Registration No. : 1324296]
OMT BELFORTE S.R.L.
Via Madonna d'Antegiano, 2 I-62031 BELFORTE DEL CHIENTI (MC) Italy

Proposed to be Used
IR DIVISION
Cl.7;Coffee grinders, electric; power-operated coffee grinders; pepper mills other than hand-operated; electric spice 
grinders; food processors, electric; electric kitchen appliances for chopping, mixing, pressing; electric kitchen tools; 
electric mixers for household purposes; food preparation machines, electromechanical.

Cl.11;Coffee percolators, electric; coffee brewers, electric; coffee machines, electric; automatic installations for making 
coffee; coffee roasting machines; coffee roasting ovens; electric coffee filters; temperature-controlled coffee and 
beverage dispensers, other than vending machines; coffee roasters; beverage cooling apparatus; refrigerating apparatus 
and machines; refrigerators.

Cl.21;Coffeepots, non-electric; coffee percolators, non-electric; non-electric plunger style coffee makers; coffee 
grinders, hand-operated; spice grinders (non-electric -); coffee stirrers; non-electric coffee frothers; coffee servers, non-
electric, of precious metal; coffee filters, non-electric; coffee services [tableware]; coffee cups; coffee scoops; sticks for 
stirring coffee; drinking glasses; plastic cups; coffee capsule dispensers; coffee container; jars for household use; 
kitchen utensils.
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3479221    30/03/2016
[International Registration No. : 1324903]
ZHEJIANG YONGTAI TECHNOLOGY CO., LTD.
Zhejiang Provincial Chemical and Medical Raw Materials Base 317016 Linhai Zone China

Proposed to be Used
IR DIVISION
Cl.1;Fluorine; silicon; phenol for industrial purposes; aniline; benzaldehyde; naphthalene; acetone; acetates 
[chemicals]; benzene derivatives; biphenyl; isotopes for industrial purposes; chemical agents used as diffusants in 
industrial printing and dyeing processes; industrial chemicals; additives, chemical, to insecticides; additives, chemical, to 
fungicides; chemical reagents, other than for medical or veterinary purposes; chemical preparations for use in 
photography; synthetic resins, unprocessed; fertilizers; fireproofing preparations; quenching fluids for use in 
metalworking; soldering chemicals; chemical substances for preserving foodstuffs; tan; adhesives for industrial 
purposes; paper pulp; chemicals for use as intermediates in the manufacture of pesticides; chemicals for use as 
intermediates in the manufacture of dyes; vinylbicyclohexyl methylbenzene; chemical additives and ingredients of 
nitrobenzene group for industrial use.

Cl.5;Drug made of raw materials; drugs for medical purposes; prepared Chinese medicine; medicines for human 
purposes; dietetic substances adapted for medical use; depuratives; medicines for veterinary purposes; pesticides; first-
aid kit; dental lacquer; pharmaceutical preparations; herbicides; preparations for destroying noxious plants.
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3479251    31/12/2015
[International Registration No. : 1324808]
Tectonic
42 North Church Street P.O. Box 1348 Grand Cayman KY1-1108

Proposed to be Used
IR DIVISION
Cl.9;Computer software and hardware for use in the identification and authentication of security instruments.

Cl.42;Authentication services, namely, providing for the identification and authentication of security instruments (terms 
too vague in the opinion of the International Bureau– Rule 13(2)(b) of the Common Regulations); monitoring services for 
tracking software and hardware performance and processes for quality control purposes.
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3479304    12/09/2016
[International Registration No. : 1324706]
FQ IP AB 
Kungsgatan 28 SE-411 19 GÖTEBORG SE

Proposed to be Used
IR DIVISION
Cl.6;Frameworks of metal for construction; scaffolding and racks of metal; portable building structures of metal; bars 
and joists of metal; adjustable base plates of metal; metal construction components; locks [other than electric] of metal 
for use on bars.

Cl.7;Flexible conveyors, namely belt conveyors and roller conveyors.

Cl.19;Frameworks, not of metal, for construction; scaffolding and racks, not of metal; portable building structures, not 
of metal; bars and joists, not of metal; adjustable base plates, not of metal; construction components, not of metal.
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Priority claimed from 23/09/2016; Application No. : 693504 ;Switzerland 

3479414    30/09/2016
[International Registration No. : 1324916]
SYNGENTA PARTICIPATIONS AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry, preparations for the treatment of seeds, soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.

5779



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

 

Priority claimed from 25/07/2016; Application No. : 40201611973U ;Singapore 

3482679    28/07/2016
[International Registration No. : 1326089]
SIN HWA DEE FOODSTUFF INDUSTRIES PTE LTD
8 Senoko South Road, Chng Kee's Foodlink Singapore 758095 Singapore

Proposed to be Used
IR DIVISION
Cl.29;Corn oil; nut oils; olive oil; sesame oil; edible oils; soybean oil; cooking oils; groundnut oil; palm oil for food; 
soya oil for food; edible oils and fats; peanut oil [for food]; edible vegetable oils; blended oil [for food]; soya based edible 
oils; vegetable oil for food; edible oils for use in baking; edible oils for use in frying; edible oils for use in grilling; edible 
oils for use in roasting; edible oils for use in barbecuing; edible oils for use in cooking foodstuffs; soup pastes; garlic 
paste; tomato paste; peanut paste; pastes made from nuts; food pastes made from game; tahini [sesame seed paste].

Cl.30;Curry paste; curry pastes; curried food pastes; seasoned bean paste; food pastes (spices); food pastes 
(seasonings); soya bean paste [condiment]; sauces; soy sauce; soya sauce; brown sauce; chili sauce; pasta sauce; 
sauce mixes; satay sauces; salad sauces; pizza sauces; curry sauces; spicy sauces; tartar sauce; pepper sauces; sauce 
(edible); barbecue sauce; cooking sauces; teriyaki sauce; savoury sauces; sauces for rice; ready-made sauces; 
concentrated sauce; sweet and sour sauce; sauces containing nuts; soy sauce [soya sauce]; fish sauce [condiments]; 
food dressings (sauces); sriracha hot chili sauce; sauces for use with pasta; sauces for barbecued meat; sauces 
flavoured with nuts; dried sauce in powder form; salsa [condiment or sauce]; vinegar, sauces (condiments); sambal oelek 
(ground red pepper sauce); sambal sauce (ground red pepper sauce); pastes made of herbs and spices [condiments], 
namely, rendang paste, curry paste, laksa paste, tom yam paste, mee siam paste, mee rebus paste, mee soto paste, hot 
bean paste, plum paste, rojak paste, katong laksa paste, tandoori paste, briyani paste, vegetable curry paste, butter 
chicken paste, minced garlic paste [condiments], minced ginger paste [condiments], minced red chilli paste [condiments], 
yellow bean paste; rice mixes, namely, hainanese chicken rice mix, yam rice mix; sauces, namely, black bean garlic 
sauce, black pepper sauce, char siew sauce, oriental barbecue sauce, kung bo sauce, lemon sauce, nonya steamfish chilli 
sauce, sambal oelek, chilli crab sauce, stir-fry spare ribs sauce, teriyaki sauce, hoi sin sauce, plum sauce, tim sum chilli 
sauce, garlic ginger chilli sauce, peking dip sauce, sambal belacan chilli sauce, sambal chilli sauce, salted egg yolk 
sauce, pad thai sauce, thai sauce, braising sauce, korean sauce, bulgogi sauce, soy garlic sauce, spicy soy garlic sauce, 
yang yeum sauce, mee goreng sauce, char kway teow sauce, orange sauce, dark soya sauce, light soya sauce, oyster 
sauce, vegetarian oyster sauce, peri peri sauce, chicken rice chilli sauce; marinades, namely, satay marinade.
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3485175    26/09/2016
[International Registration No. : 1325725]
Business Communication Forum Limited
73 Barnsbury Street London N1 1EJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; recorded tapes, discs, cassettes, cinematographic films; CD-ROMS; electronic publications; 
electronic, magnetic and optical media containing prerecorded information; publications, teaching and instructional 
materials in electronic form supplied on line from a database or from facilities provided on the Internet or other 
telecommunication and wireless networks (including websites).

Cl.38;Broadcasting, telecommunication and wireless services; advisory, consultancy and information services relating 
to all the aforesaid.

Cl.41;Training, instruction and tuition services; training, instruction and tuition services provided on-line or via 
telecommunication or wireless networks; organisation of educational, training and teaching seminars and conferences; 
electronic publishing services; distribution, syndication and production of sound, film and video recordings; personal 
development and motivational services; advisory, information and consultancy services relating to all the aforesaid.
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Priority claimed from 23/05/2016; Application No. : 691955 ;Switzerland 

3485587    26/08/2016
[International Registration No. : 1325540]
Hostettler AG Sursee
Haldenmattstrasse 3 CH-6210 Sursee Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Polishing preparations, cleaning products, cleaning oils.

Cl.4;Grease for leather.

Cl.9;Protective helmets, hands-free communication devices for helmets, headphones; clothing for protection against 
accidents, fire and irradiation, protective goggles, sports goggles, sunglasses, bicycle reflectors, electric locks for 
bicycles.

Cl.12;Vehicle accessories such as saddles, luggage carriers for vehicles and straps for luggage carriers, overhead 
guards, vehicle seats, mudguards for motorcycles and bicycles, housing and tank guards, cases and top cases with 
bindings, wind and mud fairings and deflectors, saddle covers for bicycles or motorcycles, flanges and bicycle rapid 
clampers, kickstands for bicycles, bicycle brakes, brake linings for bicycles, brake shoes for bicycles, brake cables for 
bicycles, bicycle rims, bicycle rim tapes, bicycle bells, bicycle chains, screws for bicycle stands, baskets adapted for 
bicycles, bicycle handlebars, bearings for headsets for bicycles, handle bar tape for bicycle handlebars, handles for 
bicycle handlebars, bicycle hubs, dress guards for bicycles, bicycle pedals, bicycle pumps, bicycle wheels, bicycle 
frames, tires for bicycles, rearview mirrors for bicycles, saddle bars for bicycles, saddle bags for bicycles, inner tubes for 
bicycles, repair kits for inner tubes, cables for changing gears for bicycles, valve caps for bicycles, derailler gear tension 
wheels for bicycles, spokes for bicycles, direction indicators for bicycles, gears for bicycles, bicycle water bottle cages.

Cl.17;Insulating materials, insulating fabrics.

Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; travel bags, 
backpacks.

Cl.24;Fabrics for textile use; textile substitution fabrics; membrane fabrics and regulating membranes adapted for 
different climates; knitted textile products and textiles knitted with knitting machines, and non-woven and laminated 
textiles included in this class.

Cl.25;Clothing, waterproof clothing, footwear, headwear, gloves; kidney protectors (clothing).

Cl.28;Protective padding for motorcyclists and cyclists, namely neck protectors, throat protectors, shoulder pads, 
chest protectors, back protectors, hip pads, elbow guards, knee guards and shin guards; stationary training bikes.
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3494423    19/04/2016
[International Registration No. : 1326513]
CRRC CORPORATION LIMITED
No. 16, Central West Fourth Ring Road, Haidian District 100038 Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Woodworking machines; cranes [lifting and hoisting apparatus]; casting equipment; internal combustion engine 
[other than for land vehicles]; wind driven power equipment; wind driven power generation assembly; dynamos; 
generators of electricity; pistons [parts of machines or engines]; valves [parts of machines]; compressed air machines; 
shaft couplings [machines]; springs [parts of machines]; machine wheelwork; gears, other than for land vehicles; shock 
absorber [machine parts].

Cl.9;Computers; measures; surveying apparatus and instruments; speed checking apparatus for vehicles; current 
rectifiers; distribution boxes [electricity]; distribution consoles [electricity]; batteries.

Cl.11;Lights for vehicles; cooling appliances and installations; air cooling apparatus; ventilation [air-conditioning] 
installations for vehicles; air purifying apparatus and machines; boilers, other than parts of machines; disinfectant 
apparatus.

Cl.12;Railway couplings; flanges for railway wheel tires; bogies for railway cars; railway cars; buffers for railway rolling 
stock; traction engines; locomotives; locomotive wheel; automobiles; shock absorbing springs for vehicles; shock 
absorbers for vehicles; gearing for land vehicles; brakes for land vehicles; driving motors for land vehicles; driving 
motors for land vehicles; bodies for vehicles; gear transmission devices for rail trains; brake devices for light rail or 
subway trains; brake devices for rail trains; brake devices for land vehicles; electric vehicles; carriages [railways]; ships.

Cl.35;Presentation of goods on communication media, for retail purposes; business management and organization 
consultancy; import-export agency services; rental of sales stands; drug retail or wholesale services.

Cl.36;Insurance underwriting; financing services; real estate management; surety services; trusteeship; lending 
against security.

Cl.37;Construction; heating equipment installation and repair; electric appliance installation and repair; vehicle 
maintenance; shipbuilding; rustproofing; rustproofing; dry cleaning; fire alarm installation and repair.

Cl.39;Transport; boat rental; boat transport; vehicle rental; storage; courier services [messages or merchandise]; travel 
tour operating and organising services; travel guide and travel information services; transport by pipeline.

Cl.40;Soldering; metal plating; metal treating; metal casting; textile treating; air purification; water treating

Cl.41;Instruction services; organization of competitions [education or entertainment]; mobile library services; 
publication of books; production of radio and television programmes; entertainment; health club services [health and 
fitness training]; modelling for artists.
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Cl.42;Research and development of new products for others; quality control; vehicle roadworthiness testing; industrial 
design; computer programming; computer software design; rental of computer software; computer software consultancy; 
engineering; technical research.

Cl.43;Accommodation bureau services [hotels, boarding houses]; cafes; rental of transportable buildings; retirement 
home services; day-nursery services.
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Priority claimed from 27/01/2016; Application No. : 1748137 ;Australia 

3507586    25/07/2016
[International Registration No. : 1327463]
KKDU PLUM PTY LTD
Level 4, 25 Claremont St SOUTH YARRA VIC 3141 Australia

Proposed to be Used
IR DIVISION
Cl.12;Bicycle carriers; bicycle racks (carriers); carrying racks for bicycles; fittings for bicycles for carrying beverages; 
fittings for bicycles for carrying food; fittings for bicycles for carrying luggage; saddle bags specifically adapted for 
bicycles; saddle covers for bicycles or motorcycles; saddlebags adapted for bicycles; saddles for bicycles, cycles or 
motorcycles; bag carriers for cycles; baskets adapted for cycles; bells for cycles; luggage carriers for cycles; panniers 
adapted for cycles; pumps for cycles; saddles for cycles; apparatus in the nature of trolleys for transporting goods; 
casters (wheels) for trolleys; protective corners adapted for trolleys; shopping trolleys (carts); storage trolleys for 
transport purposes; trolleys; trolleys (mobile carts); trolleys with trays; wheeled carriers; wheeled luggage carriers; carts; 
hand carts; shopping carts; towing hitch devices; strollers; apparatus in the nature of trolleys for the transportation of 
children; carriages for children; wheeled transport for children; apparatus in the nature of trolleys.

Cl.18;Saddle bags (not shaped or fitted) (for cycles); baby carriers (slings or harnesses); carrying bags (other than 
disposable carrier bags); shopping carts (wheeled shopping bags); bags for use in sports for carrying sports clothing; 
gym bags; luggage; luggage bags; luggage for use by cyclists; luggage labels (tags) of leather or imitation leather; travel 
goods (luggage); athletics bags; bags for sports; leather bags; shopping bags; sport bags, other than adapted (shaped) to
contain specific sports apparatus; two-wheeled shopping bags; wheeled shopping bags; shopping bag handles; 
umbrellas; sling bags for carrying children.

Cl.25;Apparel (clothing, footwear, headgear); athletic clothing; children's clothing; clothing; clothing for sports; 
cyclists' clothing; headgear for wear; sports headgear (other than helmets); gymwear; footwear; tights.
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3507886    19/05/2016
[International Registration No. : 1328295]
ACEITES DEL SUR-COOSUR S.A.
Carretera de la Carolina, 29 E-23220 Vilches (Jaén) Spain

Proposed to be Used
IR DIVISION
Cl.29;Edible oils and fats; processed fruits, mushrooms and vegetables (including nuts and vegetables); eggs and egg 
products; fish, seafood and shellfish; milk products and milk substitutes; snack foods based on vegetables of all kinds; 
nut-based snacks; potato snacks; bouillon; vegetable chips; prepared frozen meals mainly consisting of vegetables; 
prepared meals mainly consisting of meat substitutes; prepared meals mainly consisting of fish; prepared meals 
containing eggs [primarily]; prepared meals containing meat [primarily consisting of meat]; spreads; stews; falafel; 
prepared nuts; French fries; main courses based on vegetables of all kinds; pollen prepared as foodstuff; fruit desserts; 
dairy desserts; snack foods based on vegetables; tomato paste; Spanish tortilla with lightly fried potatoes; French 
omelette; jellies, jams, compotes, fruit and vegetable spreads; canned olives; prepared olives; processed edible algae; 
snacks based on dried fruits; vegetable juice concentrates for food; pickles; prepared salads; processed edible flowers; 
dried edible flowers; seaweed extracts for food; edible nuts; prepared vegetable products; vegetable terrines; processed 
roots; edible seeds; prepared seeds; prepared mushrooms; fermented tofu; preserved vegetables; processed seeds; seed 
butter; sesame seed paste [tahini]; snack bars based on seeds and nuts; prepared meat dishes; fish dishes; fish-based 
dishes; processed roots; vegetable preparations (soups -); prepared vegetable products; vegetable spreads, vegetable 
products for food.

Cl.30;Processed quinoa; sugar, natural sweeteners, sweet topping and filling products and bee products; coffee, tea, 
cocoa and substitutes thereof; processed grains, starches and goods made thereof, baker's products and yeast; ice, ice 
cream, frozen yogurt and sherbets; bakery products, pastry products, chocolates and desserts; salts, sauces, seasonings 
and condiments; snack foods consisting mainly of extruded cereals; crunchy snacks made of cereals; sandwiches of all 
kinds; canapés: packaged meals based on rice, with meat, fish or vegetables; prepared pasta-based meals; pancakes; 
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pies [sweet or savory]; chips [cereal products]; savory cakes; cereal chips or strips; pizzas; snack food products 
consisting of cereal products; sushi; products for glazing and filling, syrups and molasses; cereals; yeast and other 
leavening agents; doughs, batters and mixtures thereof; dried and fresh pasta, noodles and dough for stuffing 
(dumplings); processed cereals for human consumption; rice; breakfast cereals, porridge and semolina; flours; cereal 
bars and energy bars; sweets, candy and chewing gum; bread; pastries, cakes, pies and cookies; oil seed flour for food; 
seed-based snack bars; prepared rice dishes; prepared pasta dishes; pasta dishes; rice-based dishes; sauces; sauces, 
chutney and food creams; salts, sauces, seasonings and condiments; mayonnaise; mayonnaise substitute; ketchup; 
mustard; pasta dishes; prepared rice dishes; prepared pasta dishes; vinegar; spices; vegetable thickeners; processed 
herbs.
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3507903    07/09/2016
[International Registration No. : 1327610]
INLEX IP EXPERTISE
5 rue Feydeau F-75002 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising and business information services; assistance and advice for business organization and 
management; business consultancy; office functions; distribution of tracts, prospectuses, printed matter and samples; 
arranging newspaper subscriptions for others; services of a franchiser, namely commercial or industrial management or 
operational assistance; operation of an administrative data bank; commercial information and advice services; 
commercial promotion for others in all forms, and particularly via the provision of privileged user cards; inputting, editing,
compiling and processing (collecting, systematizing) data and more generally recording, transcribing and systematizing 
written communications; arranging subscriptions for others to printed materials and all information, text, sound and/or 
image media and electronic or non-electronic, digital publications, audiovisual or multimedia goods, computer editing of 
texts and/or still or animated images, and/or musical or non-musical sounds, for interactive or other use, on the 
appropriate media, digital audio compact discs, digital audio video discs; document reproduction; rental of any 
advertising materials and commercial presentations; computerized file management, business advice and advertising 
related to data communication services; organization of exhibitions for commercial and advertising purposes; 
subscription to a computer communication, telephone or computer (Internet) service; exhibition site management.

Cl.42;Hosting of sites (Internet); creation, design (development) and operation of legal databases and data banks; 
computer programming and programming of electronic apparatus and instruments, for remote data processing and data 
communication systems, multimedia equipment, programming of multimedia equipment; rental of computers, software, 
scanners, writers, printers, printer peripheral devices and modems; design (development) of sites on global computer 
networks.

Cl.45;Legal consultation services; services provided by a franchiser, namely transfer (providing) of know-how, granting 
of licenses, copyright management; legal services; legal and technical expertise, especially in the field of industrial 
property rights; research, advice and expertise in the field of copyright, competition law and contract law; search, filing, 
administration and exploitation (licensing) in connection with brands for third parties; legal analysis and evaluation of 
portfolios of trademarks applied for and/or registered. 
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Priority claimed from 13/04/2016; Application No. : 302016000038203 ;Italy 

3510093    05/05/2016
[International Registration No. : 1327577]
FERROX SRL
Via Del Lavoro, 9 I-31013 CODOGNE (TV) Italy

Proposed to be Used
IR DIVISION
Cl.10;Examination couches specially designed for medical care; examination couches specially designed for dental 
care; obstetric beds; carts, stretchers for hospital use; bed vibrators; beds for surgical use; heating beds for medical 
treatment; hydrostatic [water] beds for medical use; beds specially made for medical purposes; draw-sheets for sick 
beds; hospital beds for patients suffering from burns; beds for moving patients in the form of stretchers; water beds for 
medical use, massage beds for medical use; bedding structures for beds specially designed for medical use; mattresses 
for hospital carts for patients; medical furniture and bedding, equipment for moving patients; medical apparatus for use 
as walking aids; four-legged canes for medical use; apparatus for medical rehabilitation; body rehabilitation apparatus for 
medical use; apparatus for physiotherapy and rehabilitation for medical use; exercise machines for medical rehabilitation 
purposes; apparatus for the toning of muscles in the context of medical rehabilitation; stair climbing machines for 
medical or therapeutic purposes; parallel bars for medical or therapeutic use; asymmetrical bars for physical exercise 
adapted for medical use; mirrors for dentists; mirrors for surgeons; surgical mirrors; mirrors for medical examinations; 
hand mirrors for dental examinations; traction devices [medical apparatus]; surgical retractors; spacers for vertebrae; lip 
spacers; bone retractors; spacers [medical apparatus]; orthopedic cushions; heating cushions for medical use [pads]; 
pads [pouches] for preventing pressure sores on patient bodies; orthopedic pads for the feet; cushions for medical use; 
orthopedic pads for the arch of the foot; padded cushions for medical use; air cushions for medical purposes; cervical 
pillows for medical use; electric heating pads for medical use; heating cushions [pads], electric, for medical use; non-
electric heating pads for medical use; inflatable pillows for babies for medical use; chemically activated heating pads for 
medical use; cushions, electric, for medical purposes; non-electric heating cushions for medical use [pads]; pads and 
cushions for pressure relief; upholstered neck pillows for surgical use [cushions]; cushions for medical use adapted for 
holding the face; anatomical cushions for beds and used by patients for medical purposes; anatomical cushions for seats 
and used by patients for medical purposes; cushions for medical use for infants support during medical examinations; 
cushions for medical use for infants support during the bath; carpet for massages by bubbling bath; surgical, medical, 
dental and veterinary apparatus and instruments; prostheses, artificial eyes and teeth; orthopedic articles; suture 
materials.

Cl.20;Beds; adjustable beds; water beds; folding beds; portable beds; transportable beds; hospital beds; mirrors; 
stools; swivel stools; high stools [furniture]; work stools; stepladder; furniture; mirrors; frames; bone; chests; ivory; 
whalebone or mother-of-pearl, raw or semi-worked; shells; meerschaum; yellow amber.

Cl.28;Barbells; gymnastic parallel bars; gymnastic rings; clubs for gymnastics; benches for gymnastics; appliances for 
gymnastics; springboards [for gymnastic]; vaulting horses [for gymnastic]; hoops for rhythmic sportive gymnastics; 
gymnastic balls; horizontal bars for gymnastics; gym balls for yoga; ribbons specially made for rhythmic sportive 
gymnastics; beams [gymnastic equipment]; portable apparatus for gymnastics for domestic use; gymnastics beams; 
gymnastic and sporting articles; gymnastic articles not included in other classes; games; toys.
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Priority claimed from 23/03/2016; Application No. : 1329226 ;Benelux 

3510157    09/08/2016
[International Registration No. : 1328108]
BEKAERTDESLEE INNOVATION bvba
Deerlijkseweg 22 B-8790 Waregem

Proposed to be Used
IR DIVISION
Cl.20;Mattresses; bed bases; bedding (except linen), cushions and headrests; beds; sleeping bags; bedroom furniture.

Cl.24;Textiles and textile goods, not included in other classes; mattress covers; mattress protectors; blankets; cushion 
covers; duvet covers; duvets; bedding; fitted sheets; bedspreads; ticking fabric.
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Priority claimed from 01/12/2015; Application No. : 18480827 ;China 

3512937    03/05/2016
[International Registration No. : 1329141]
Wenzhou Wangel Products Co., Ltd.
Room 1503, Block 2, JinTing Garden, XinCheng Road, Wenzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.11;Taps [faucets]; water-pipes for sanitary installations; floor drains; showers; bath installations; toilets; sanitary 
apparatus and installations; shower cubicles [enclosures (Am.)]; heat lamps for baths; sinks; toilet seats; urinals [sanitary
fixtures]; bath tubs; water purification installations; heating installations; lamps; kettles, electric; refrigerators; air 
conditioning installations; hair driers; regulating accessories for water or gas apparatus and pipes; radiators, electric.

Cl.20;Furniture; washstands [furniture]; beauty cabinet (furniture); mirrors; casks, not of metal; plastic trunking for 
cables supplying electricity; coathooks, not of metal; bathtub grab bars, not of metal; clips, not of metal, for fastening 
pipes; mats, removable, for sinks; office furniture; sofas; tea tables; racks [furniture].

Cl.21;Kitchen utensils; household glassware (including cups, plates, pots and jugs); porcelain ware; soap holders; 
toilet utensils; towel rails and rings; toilet paper holders; toilet brushes; cleaning instruments, hand-operated; bath 
sponge; dustbins.
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3514696    13/10/2016
[International Registration No. : 1328783]
Odlo International AG
Bösch 47 CH-6331 Hünenberg Switzerland

Proposed to be Used
IR DIVISION
Cl.12;Saddlebags for bicycles.

Cl.18;Backpacks; sports bags; travel luggage; shoe bags; belt bags.

Cl.25;Clothing, including sportswear and clothing for outdoor activities, underwear, mufflers, sweatbands, knee 
warmers (clothing accessories), leggings, ski masks, gloves; suspenders; waist belts [clothing]; headgear, including hats,
caps, headbands; footwear.

Cl.28;Sporting articles not included in other classes; ski bags.
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3517010    14/10/2016
[International Registration No. : 1329907]
TRANSICS INTERNATIONAL, besloten vennootschap met beperkte aansprakelijkheid
Ter Waarde 91 B-8900 Ieper

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus and computers; board computers and detection and tracking apparatus and 
installations; software for the aforementioned products, board computers for telematics applications in vehicles; electric, 
electromechanic, electronic installations and apparatus for the transmission, modification, storage, processing, linking, 
monitoring, controlling, retrieval, registration, measuring, recording, analysing, comparing, exchanging, also copying of 
operational data, actual operating conditions and other information such as trip purposes, routes, driving time, vehicle 
stands, namely vehicles for the transport of goods and persons; communication systems, telematics systems with 
apparatus for recording, transmission and reproduction of speech, data and information, including computers, 
telephones, fax and displays for the wireless communication between vehicles, namely in-between vehicles for the 
transport of goods and persons and/or stationary and mobile locations via terrestrial radio installations and 
extraterrestrial satellites; location systems for vehicles and transportable goods linked to a satellite supporting global 
positioning system (GPS); hardware and software for information, controlling and communication in a vehicle fleet and/or 
large vehicle fleet; apparatus for recording, transmission and reproduction of data, sound or images; data, sound, image 
and program carriers; data processing apparatus and computers, telecommunication and data communication apparatus; 
computer programs recorded on data carriers of all kinds, also for use on the internet; itinerary planning and ordering 
systems as well as programs for vehicle fleet, expeditions, transporting companies.

Cl.38;Telecommunication; wireless data communication between a mobile object such as a vehicle and a fixed or 
mobile, movable reception, analysis, service, operation, controlling and guarding station.

Cl.42;Scientific and technological services, as well as research and design relating thereto; industrial analysis and 
research services; design and development of computer hardware and software; development and maintenance of 
computer programs recorded on data carriers of all kinds, also for use on the Internet, namely for telematics services.
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3517034    25/10/2016
[International Registration No. : 1329918]
Xiamen Seebest Technology Co., Ltd.
South Building, No. 31 Xiangyue Road, Torch Industrial Zone, Xiang'an block, Xiamen City Fujian Province China

Proposed to be Used
IR DIVISION
Cl.7;Machines and apparatus for cleaning, electric; road sweeping machines [self-propelled]; dust removing 
installations for cleaning purposes; washing apparatus; cleaning appliances utilizing steam; vacuum cleaners; 
dishwashers; washing machines [laundry]; dry cleaning machine; rinsing machines.

Cl.9;Flashing lights [luminous signals]; signal lanterns; traffic-light apparatus [signaling devices]; flash-bulbs 
[photography]; cables, electric; wires, electric; magnetic wires; identification threads for electric wires; identification 
sheaths for electric wires; telegraph wires; coils (holders for electric-); materials for electricity mains [wires, cables]; 
copper wire, insulated; telephone wires; junction sleeves for electric cables; starter cables for motors; coaxial cables; 
amplifiers; switches, electric; connections, electric; sockets, plugs and other contacts [electric connections]; distribution 
boxes [electricity]; distribution boards [electricity]; covers for electric outlets; lighting ballasts; fluorescent screens; 
remote control apparatus; cell switches [electricity]; batteries, electric; solar batteries.

Cl.11;Lamps; electric lamps; daylight fluorescent lamp tube; lights for automobiles; ceiling lights; lanterns for lighting; 
lighting apparatus and installations; air vehicles (lighting installations for-); torches for lighting; headlights for 
automobiles.
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Priority claimed from 04/05/2016; Application No. : 1331837 ;Benelux 

3521536    01/11/2016
[International Registration No. : 1330000]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.8;Electric hair curling apparatus, hair stylers and hair waving apparatus, and parts of the aforesaid goods, not 
included in other classes.

Cl.11;Hair dryers, hair drying machines and hood hair dryers, and parts of the aforesaid goods, not included in other 
classes.

Cl.21;Combs and brushes for hair, electric combs and brushes for hair.
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Priority claimed from 30/06/2016; Application No. : 87090342 ;United States of America 

3523824    05/08/2016
[International Registration No. : 1330784]
Ford Motor Company
One American Road Dearborn MI 48126 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Data collection systems for use with bicycles, namely, computer software and hardware that collect, upload and 
sync data regarding alternative modes of urban travel to an Internet website via mobile communications devices, 
applications and platforms.

Cl.35;Retail store services and on-line store services in the field of urban mobility products, namely, data collection 
system devices for use with bicycles.

Cl.42;Online data collection services for calibration and coordinate-measurement purposes for calculating urban travel 
route planning and access to urban travel route alternatives; providing temporary use of online non-downloadable 
software for collecting, tracking, analyzing, and distributing data and information regarding urban and mobile activities, 
namely, providing road condition and traffic information related to urban mobility and multimodal travel.
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Priority claimed from 16/12/2015; Application No. : 302015000083821 ;Italy 

3524846    29/03/2016
[International Registration No. : 1331048]
PICSTORY S.R.L. SEMPLIFICATA
Via Malatesta, 19 I-52037 SANSEPOLCRO (AR) Italy

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; computer software; downloadable musical sound recordings; application software; 
computer software applications; downloadable software; downloadable software for instant messaging and electronic 
mail services; electronic publications; electronic publications provided from databases or Internet.

Cl.38;Multimedia messaging services [MMS]; video messaging; web messaging; short message services [SMS]; voice 
mail services; providing on-line chatrooms for social networking; mobile media services in the nature of electronic 
transmission of entertainment media content.

Cl.42;Programming of customized web pages featuring information; industrial analysis and research services; 
programming of customized web pages featuring user-defined information, personal profiles and information; design and 
development of computer hardware and software; creation, design and maintenance of web sites; computer system 
design; scientific and technological services and research and design relating thereto.
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Priority claimed from 03/05/2016; Application No. : UK00003162611 ;United Kingdom 

3530659    24/10/2016
[International Registration No. : 1331414]
DIGITALWORKS EUROPE LIMITED
37 Hazlebury Road London SW6 2NA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.35;Advertising; advertising via electronic media and specifically the Internet; opinion polling; public opinion polling; 
public opinion surveys; data processing; electronic data processing.

Cl.38;Online and digital messaging services; communications and electronic transmission of data, images, messages 
and information; peer-to-peer sharing services; cellular telephone communication services; electronic storage and 
retrieval of data and documents; electronic mail services.

Cl.42;Software as a service [SaaS], namely, providing a digital platform which connects people and organisations in the 
education system.
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Priority claimed from 03/06/2016; Application No. : 015504509 ;European Union 

3530824    10/11/2016
[International Registration No. : 1331975]
TOMEX DANMARK A/S
Hasserisvej 139 DK-9000 Aalborg Denmark

Proposed to be Used
IR DIVISION
Cl.29;Meat; poultry; meat extracts; fish and shellfish (not live); foods prepared from fish and shellfish, fish, shellfish, 
meat and poultry for human consumption; preserved, dried and cooked fruits and vegetables; prepared meals 
predominantly based on fish and shellfish.

Cl.30;Sushi, prepared meals, not included in other classes, including prepared meals containing, but not primarily 
based on fish and shellfish; salad dressings; sauces; condiments; ice, natural or artificial, in particular ice cubes, ices.

Cl.31;Live animals, including live fish and shellfish; fresh fruits and vegetables; agricultural, horticultural and forestry 
products, not included in other classes.

Cl.35;Retail and wholesale services in connection with production, sales and marketing foodstuff.
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Priority claimed from 21/03/2016; Application No. : 86946913 ;United States of America 

3533359    19/09/2016
[International Registration No. : 1332604]
Elasticsearch BV
Rijnsburgstraat 9-11 NL-1059 AT Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software used to perform analytics on and monitor application performance of proprietary and open 
source software applications.

Cl.42;Providing online non-downloadable software for use in performing analytics on and monitoring application 
performance of proprietary and open source software applications.
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Priority claimed from 21/03/2016; Application No. : 86946918 ;United States of America 

3533382    19/09/2016
[International Registration No. : 1332605]
Elasticsearch BV
Rijnsburgstraat 9-11 NL-1059 AT Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for use in searching, indexing, organizing, managing, processing, storing, 
retrieving, analyzing and reporting information and data.

Cl.42;Providing online non-downloadable software for use in searching, indexing, organizing, managing, processing, 
storing, retrieving, analyzing and reporting information and data; cloud computing and software as a service (SAAS) 
services, namely, hosting computer software applications of others for searching, indexing, organizing, managing, 
processing, storing, retrieving, analyzing and reporting information and data; technical support services, namely, 
troubleshooting of cloud computing software problems and cloud computing consulting services.
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Priority claimed from 13/05/2016; Application No. : 1332372 ;Benelux 

3533829    13/09/2016
[International Registration No. : 1332322]
MAGIC PRODUCTION GROUP (M.P.G.) SA
Findel Business Center, Complexe B, Rue de Trèves L-2632 FINDEL

Proposed to be Used
IR DIVISION
Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
building games, card games, manipulation games, parlor games, action toys, construction toys, models (toys), scale 
model vehicles (toys).

Cl.30;Pastry and confectionery; edible ices; chocolate and chocolate-based products; cocoa and cocoa-based 
products.

Cl.41;Education; training; entertainment; sporting and cultural activities; provision of non-downloadable online comic 
books and graphic novels; interactive entertainment services; organization of competitions (education or entertainment); 
organization of entertainment events; organization and provision of games and competitions (education or entertainment) 
via the Internet; entertainment provided via a global communication network; provision of multimedia entertainment 
programs by television, broadband, wireless and on-line services; recording, production and distribution of films, video 
and audio recordings, radio and television programs; information relating to education or entertainment, provided on-line 
from a computer database or via the Internet or by means of television or radio programs; provision of non-downloadable 
videos online; provision of movie, television and music video entertainment via an interactive web site; provision of 
entertainment by means of television, radio, cinema, cable television, satellite television and the Internet.
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Priority claimed from 17/02/2016; Application No. : 30 2016 004 515 ;Germany 

3533840    16/08/2016
[International Registration No. : 1331773]
LMT Leading Metalworking Technologies GmbH & Co. KG
Heidenheimer Str. 84 73447 Oberkochen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; tools [parts of machines]; mechanical tools; milling cutters; hob cutters; disc milling cutters; milling 
drills; milling heads with indexable inserts; drills; thread taps; twist drills; centre drills; core drills; step drills; cutter 
heads; thread cutting tools; threading tools; thread rolling heads; thread rolls; cutting inserts; peeling heads; engraving 
tools; film cutters; reaming tools; reamers; orbital tools; chipping tools; cutting tools; counterbores; countersink tools; 
saw blades; all aforementioned goods as parts of machines.

Cl.37;Repair and maintenance of tools; installation, maintenance and repair of machine tools; tool adjustment and tool 
balancing service; sharpening, regrinding and recoating of tools by vapor deposition [maintenance/repair].

Cl.42;Scientific and technological, services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; development of special tools; technological 
consultancy for use of tools; engineering services; design and development of computer hardware and software for use 
of machine tools.
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3534446    15/10/2016
[International Registration No. : 1332513]
M. René Patrice Siouffi
8 Rue Scheffer F-75116 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Game software; software (recorded programs).

Cl.28;Games; controls for game consoles.

Cl.38;Television broadcasts.
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Priority claimed from 09/06/2016; Application No. : 015522121 ;European Union 

3534845    08/12/2016
[International Registration No. : 1312310]
Deutsch, Wolfram
Otto-Hausmann-Ring 101 42115 Wuppertal Germany

Proposed to be Used
IR DIVISION
Cl.1;Preparations in liquid, paste or powder form for testing material or work pieces.

Cl.9;Apparatus and instruments for non-destructive materials testing, in particular for measuring coating thickness, wall
strength, field intensity and crack depth, and parts therefor.

5805



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

Priority claimed from 22/07/2016; Application No. : 2016-79137 ;Japan 

3535027    26/07/2016
[International Registration No. : 1332154]
Nippon Denki Kabushiki Kaisha (NEC Corporation)
7-1, Shiba 5-chome, Minato-ku Tokyo 108-8001 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for artificial intelligence, deep learning, machine learning and deep neural 
networks and adaptive systems; computer software for artificial intelligence applications; computer software for use in 
designing and developing artificial intelligence, deep learning, machine learning and deep neural networks; computer 
software, namely, software for implementing a computer programming language, and computer software development 
tools, for use in the fields of artificial intelligence, deep learning, machine learning and deep neural networks; computer 
software, hardware and embedded systems consisting of computer software and hardware for artificial intelligence, deep 
learning, machine learning and deep neural networks; application programming interface (API) software allowing users to 
develop software applications.

Cl.35;Business advisory and consultancy; business information services; business development services; business 
data analysis; assistance, advisory services and consultancy with regard to business analysis; organizing and 
conducting trade shows in the field of computers, computer services and information technology.

Cl.42;Research and development relating to technology in the field of artificial intelligence; consultancy relating to 
technology in the field of artificial intelligence; computer programming; design of computer software; updating and 
maintenance of computer software; computer system design for others; consultancy in the design and development of 
computer hardware; research and consultancy services relating to computer hardware; computer systems analysis; 
integration of computer systems; consultancy relating to computer network system design; consultancy services relating 
to computer software design; consultancy services relating to the maintenance of computer software; consultancy 
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services relating to the rental of computer software; computer aided technical data analysis; providing non-downloadable 
computer software for use in the fields of artificial intelligence; providing non-downloadable computer software for use as 
an application programming interface (API) for use in the fields of artificial intelligence, deep learning, machine learning 
and deep neural networks; design, development, and implementation of software for data analytics; consulting services 
relating to software used in the field of data analytics.
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Priority claimed from 17/02/2016; Application No. : 302016000015561 ;Italy 

3535040    05/08/2016
[International Registration No. : 1332000]
BULGARI S.P.A.
Lungotevere Marzio, 11 I-00186 ROME Italy

Proposed to be Used
IR DIVISION
Cl.9;Laptop holders.

Cl.16;Document holders.

Cl.18;Leather goods and imitation thereof; key cases; vanity cases, not fitted; trunks [luggage]; bags; briefcases 
[leather goods]; bags of imitations of leather; bags of textile; bags for sports; beach bags; chain mesh purses; purses; 
handbags; travelling sets [leatherware]; brief bags; umbrellas; wallets; haversacks; valises; attaché cases; backpacks.
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3535174    31/10/2016
[International Registration No. : 1332754]
Otkrytoe Aktsionernoe Obshchestvo "Russkie kraski"
Bolshaya Fedorovskaya st., 96 RU-150002 Yaroslavl Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Polish removing substances; substances for removing polish; catalysts; detergents for use in manufacturing 
processes.

Cl.2;Primers; lacquers; pigments; thinners for paints; thinners for lacquers; badigeon; enamels for painting; enamel 
paints.

Cl.3;Degreasers other than for use in manufacturing processes.
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Priority claimed from 10/05/2016; Application No. : 4270959 ;France 

3535213    25/10/2016
[International Registration No. : 1333065]
COMPAGNIE GENERALE DES ETABLISSEMENTS MICHELIN
12 cours Sablon F-63000 CLERMONT-FERRAND France

Proposed to be Used
IR DIVISION
Cl.12;Tires and inner tubes for vehicle wheels, treads for retreading tires; tracks for track vehicles; valves for tires, tire 
repair kits, namely equipment for repairing tires, repair outfits for tires, patches for tire repair, tire puncture repair 
equipment, rims, protective flaps for tires; mudguards, luggage carriers for vehicles, bicycle racks for vehicles, ski 
carriers for vehicles; child safety seats for vehicles, saddles for two-wheeled vehicles and tricycles, covers for two-
wheeled vehicles and tricycles, handlebar grips for two-wheeled vehicles and tricycles; bags for two-wheeled vehicles 
and tricycles; prams for children, strollers for children; anti-theft devices for vehicles, air pumps and their accessories, 
wheels, wheel holders, covers for tires, wheel hubcaps, anti-skid spikes and studs for tires; anti-skid chains; windshield 
wiper blade.

Cl.16;Paper, cardboard, articles of paper or cardboard; printed matter, newspapers, magazines and periodicals, books, 
road maps and tourist maps, tourist guides and travel guides; bookbinding material, photographs; stationery, adhesive 
materials (stationery); artists' materials; paintbrushes; typewriters and office requisites (other than furniture); 
instructional and teaching material (other than apparatus); playing cards; pens, card cases for business cards and credit 
cards, sleeves for road maps, tourist maps and travel guides, calendars; paperweight; note books, index books, diaries, 
almanacs, posters, desk mats, notepads.

Cl.25;Day and night clothing, sports clothing, underwear, wind-resistant jackets, tracksuits, raincoats, tank tops, 
parkas, anoraks, fleece coats, shirts, chemisettes, blouses, polo shirts, t-shirts, sweatshirts, pullovers, vests, trousers, 
dresses, skirts, pareos, shorts, Bermuda shorts, bathing suits, bathing caps, jackets, blousons, aprons, belts (clothing), 
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suspenders, gloves (clothing), neckties, scarves, bandanas, sashes for wear, headbands (clothing), ear muffs, hats, 
berets, caps, visors and other headgear, socks, ankle socks, work overalls; boots, half-boots, sandals, town shoes and 
sports shoes, slippers and other footwear.
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Priority claimed from 24/02/2016; Application No. : 1327418 ;Benelux 

3535226    24/08/2016
[International Registration No. : 1332030]
IntegrIT, naamloze vennootschap
Zwaluwenlaan 16 B-1650 Beersel

Proposed to be Used
IR DIVISION
Cl.9;Hardware, software, electronic publications; electronic databases; computer database servers; magnetic and 
electronic data carriers; all aforementioned goods in the field of developer tools for software developers, and in particular 
for data architects and developers, and related to nosql (no structured query language) and other databases using json or 
yaml documents for storage, and application programming interfaces (apis).

Cl.35;Services provided by consultants in business organization and management, business consulting services; 
compilation and systemization of data; systematization and compilation of information into computer databases; 
computer database management services; all aforementioned services aimed at software developers, and in particular 
data architects and developers, and related to nosql (no structured query language) and other databases using json or 
yaml documents for storage, and application programming interfaces (apis).

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; computer programming; design, development, writing, updating, installation and maintenance of software 
including software for database systems; planning and consultancy relating to automation and computerisation; 
information and consultancy relating to software and hardware; support relating to the use of hardware and software; 
rental of software and hardware; providing non-downloadable software online and providing temporary use of online non 
downloadable software; database design and database development; maintenance of database software; electronic 
storage services for archiving databases; all aforementioned services aimed at software developers, and in particular data
architects and developers, and related to nosql (no structured query language) and other databases using json or yaml 
documents for storage, and application programming interfaces (apis).
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Priority claimed from 28/04/2016; Application No. : 687728 ;Switzerland 

3535231    11/10/2016
[International Registration No. : 1333061]
NagraID S.A.
Le Crêt-du-Locle 10 CH-2301 La Chaux-de-Fonds Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, monitoring, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating and controlling electricity; apparatus for recording, transmission or reproduction 
of sound or images; data processing apparatus and equipment; computers; computer peripherals; hardware components 
(electronic components) of a computer and/or electronic system (hardware); recorded computer programs; computer 
programs and operating systems for chip card readers; software [recorded programs]; software for use in chips, 
integrated circuits and microcircuits for memory cards; software for card readers; software enabling users to write 
programs for electronic chip cards, card readers and apparatus and equipment using chip cards; microprogramming and 
encoding devices; magnetic data media; chips; integrated circuits; printed circuits; microcircuits; electronic chip cards; 
integrated circuit cards; smart cards; memory cards, magnetic cards; electronic cards; contactless cards; plastic chip 
cards; biodegradable chip cards; subscriber identification cards; electronic wallets; readers for cards, chip cards, 
integrated circuit cards or smart cards; identity cards, credit cards, postal credit cards; apparatus and equipment 
functioning with chip cards, integrated circuit cards or smart cards; radio frequency labels, radio frequency readers, 
ready-for-assembly component set for radio frequencies; labels with electronic chip, with microcircuits, integrated 
circuits, electronic memory, being contactless; plastic electronic labels; biodegradable electronic labels; electronic label 
readers; electronic or electrical components, particularly semiconductors, semiconductor and microprocessor devices; 
devices for providing access and for controlling access to apparatus and equipment for data processing, excluding 
apparatus and instruments for encryption, decryption and for controlling access to audiovisual programs including via 
the Internet; identification and authentication devices for apparatus and equipment for data processing, excluding 
apparatus and instruments for encryption, decryption and for controlling access to audiovisual programs including via 
the Internet; apparatus and equipment providing telephone network access; devices for access, access control, 
identification and authentication for the telephone network; telephone apparatus; programs and circuits for decryption 
and encryption excluding processes for scrambling and descrambling audiovisual programs including via the Internet; 
networks for interfacing between card or label readers and transmission line data or computers.

Cl.38;Telecommunications.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software; research, studies, design (creation) and 
development of software for chip cards, embedded systems and terminals.
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3535333    28/09/2016
[International Registration No. : 1310622]
CANTINA COLLI DEL SOLIGO SOC. AGR. COOP.
Via L. Toffolin, 6 fraz. Solighetto I-31053 Pieve di Soligo (TV) Italy

Proposed to be Used
IR DIVISION
Cl.21;Household or kitchen utensils and containers (this class includes in particular buckets, including for ice, 
coasters, glasses, bottles, corkscrews).

Cl.33;Alcoholic beverages (except beers), wine, in particular sparkling wine and Prosecco.

Cl.35;Advertising, business management, services for the sale of alcoholic beverages (except beers), wines particularly 
sparkling wines and prosecco, ice buckets, coasters, glasses, bottles, bottle mats, corkscrews and small kitchen utensils 
and containers for sale in retail outlets, wholesale outlets, online, by mail order, by telephone and by television shopping 
channels; business administration.
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Priority claimed from 01/02/2016; Application No. : 1325870 ;Benelux 

3535342    29/07/2016
[International Registration No. : 1333450]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.5;Breast pads; disposable napkins made of paper or cellulose for infants and babies.

Cl.7;Kitchen and food preparation appliances included in this class, electric blenders, can openers, food processors, 
fruit presses, mills and mixers, electric knives; kitchen appliances for food, namely, electric food choppers, electric food 
grinders and electric food slicers; parts and fittings of the aforesaid goods.

Cl.8;Hand tools and implements (hand-operated); razors; table cutlery of plastic, for babies and children; punches for 
making holes in teats included in this class; cutlery and cutlery for babies, infants and children, spoons, forks and knives; 
electric hair clippers, hair trimmers, scissors to trim hair, baby nail clippers, nose cleaners; depilation appliances, electric 
and non-electric, hair clippers for personal use, electric and non-electric, hair-removing tweezers; nail clippers, electric or 
non-electric; nail files, electric or non- electric; manicure and pedicure sets; nail files and emery boards, electric or non-
electric; tongs for picking up teats and other objects from a sterilizer; tongs for picking up hot objects; parts and fittings 
of the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, compact discs, dvds and other digital recording media; apparatus for data 
storage; digital storage media for recording audio, video, data, images, games, text, programs or information; data 
processing equipment, computers; computer; computer software programs; computer software; software applications for 
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mobile phones and other handheld mobile digital electronic devices, software application for mobile devices; computer 
programs for accessing, browsing and searching online databases; computer software and firmware, namely, operating 
system programs, data synchronization programs, and application development computer software programs for 
personal and handheld computers; monitoring apparatus, electric; baby monitors; digital video monitors; monitors 
(hardware); chargers for electric batteries; battery chargers, batteries and rechargeable batteries; central processing units
for baby monitor, electric connections for baby monitor; parts and fittings for baby monitors; power cords; charger 
stands for parent unit; electronic publications, provided by digital media or via the internet, online or via other (electronic) 
way.

Cl.10;Feeding bottles, feeding bottles handles; teats; soothers, pacifiers and teething rings; spoons and medical feeder 
for administering medicines; cups and vessels adapted for feeding babies and children; incubators for babies, incubators 
for medical purposes; toilet chair adapted for medical patients or for use by disable persons; breast pumps; nursing 
appliances for use in breast feeding, including appliances for the treatment and correction of inverted nipples; breast 
shields, nipple protectors, breast-cooling pads, breast-heating pads; thermometers for medical purposes; sterilizing 
apparatus for medical purposes and accessories therefor, namely, disposable medical sterilization pouches; arm bands 
for babies and young children, namely, supportive bandages for arms; parts and fittings for all the aforesaid goods; 
massage apparatus, electric or non- electric, body and breast massagers; gloves for massage, thermal massage pads; 
vibration generating apparatus for massage; pregnancy support belts for medical purposes; babies bottles; disposable 
feeding bottles; disposable baby bottles; parts and fittings for feeding bottles and babies bottles; breast pumps, including 
manual breast pumps, electric breast pumps, battery operated breast pumps; parts and fittings for breast pumps; nipple 
shields; medical coolers for breast milk; parts, fittings and closures for cups and vessels; medical pouches and 
containers for collection, deep-freezing, storing, transport and reheating breast milk for medical purposes; pacifiers and 
teats for baby bottles; dummies and teats for babies; dummy chains, namely pacifier clips and holders; ear and forehead 
thermometers; apparatus for removing nasal mucous, namely, internal nasal dilators, nasal aspirators, nasal irrigation 
vessel, naval lavage vessel.

Cl.11;Multi-function sterilizers, namely, sterilizers with integrated milk and food preparers and dryers; fans, heaters and 
warmers for feeding bottles, foodstuffs, liquids and solids, namely, baby bottle sterilizers, microwave ovens; electrical 
cooking apparatus for the preparation of 'congee'; electric kettles of both glass and stainless steel; air purifiers, 
humidifiers; wake up lights; guide lights and soothing lights; component parts of all aforesaid goods; electric hot-water 
bottles; sterilizers; steam sterilizers; sterilizers for feeding bottles and baby bottles, including microwave steam sterilizers 
and electric steam sterilizers; disposable sterilization pouches not for medical purposes; microwave sterilization pouches 
not for medical purposes; component parts for sterilizers; electric steamers for food and meal preparation; component 
parts for all the aforesaid goods; steamers; sterilizing apparatus and accessories therefor; hot water bottles.

Cl.16;Paper, cardboard and goods made from these materials not included in other classes, namely, adhesive note 
paper, art paper; printed matter, namely, paper signs, books, manuals, curricula, newsletters, informational cards and 
brochures in the field of child rearing, babies; bookbinding materials; photographs; stationery; adhesives for stationery 
or household purposes; artists' materials, namely, molds for modelling clays, pencils; instructional and teaching material 
except apparatus, namely, teaching tiles, pencils; plastic films for use as packaging material for baby goods; printers' 
type; printing blocks; newspapers, newsletters, printed publications and magazines in the field of child rearing, babies; 
paper wipes for the cleaning of babies and toddlers not impregnated with chemicals or compounds; disposable bibs 
made of paper; napkins of paper; plastic bags for packaging ice; bibs of paper, handkerchiefs of paper.

Cl.20;Bottle drying racks.

Cl.21;Household or kitchen utensils and containers; brushes (except paint brushes); toothbrushes, finger toothbrush 
being toothbrushes that are worn on a finger; brush- making materials; articles for cleaning purposes; containers for use 
in the sterilization of babies' feeding bottles and closures for such containers; combs, sponges (not for surgical 
purposes), heat insulated containers; milk powder dispensers; heat insulated containers and carriers for baby feeding 
bottles; brushes and tableware; baby food containers sold empty, cups, non-spill valves for use with cups, spouts for 
cups; baths and potties for babies; glass, porcelain and earthenware; bowls and buckets; drinking vessels; cleaning 
articles and materials; boxes, money boxes; closures for aforesaid domestic utensils and containers; bags and 
containers for household use, namely, containers for storing, freezing, preserving, transporting and heating of breast 
milk; heat insulated containers and carriers for baby feeding bottles; bottles of glass; cups; closures for cups; sealing 
discs, namely reusable self-sealing lids for household use for bowl, cups, containers and the storage of food; brushes for 
cleaning (parts of) bottles, teats, containers; thermal and isothermic bags to keep bottles and cups warm or cool, 
including insulated pockets; portable baths for babies; plates and divider plates; travel feeding set with suction mat to 
prevent spills; drinking straws for drinking; blenders, non-electric, for household purposes; insulated and vacuum flasks, 
and vacuum bottles; bottles, bottle openers and bottle brushes; sleeves for protecting cups, bottles and containers; parts 
and fittings for all the aforesaid goods; toilet chair, namely potties for babies and children.

Cl.35;Business management; business administration; office functions; advertising; marketing and business 
assistance relating to the commercial management of affairs in support of the commercialization of goods and services 
via the internet; organizing and holding auctions; information services as well as services relating to offers of goods and 
services by using electronic media, particularly on the internet and online; organization of purchasing and sale of articles 
mentioned in classes 7, 8, 10, 11, 16 and 21 on the internet and other electronic media via web shops and or by auctions 
sites; data management services, namely compiling and managing data in computer databases; compiling and managing 
data files (so-called content management), among other things in the field of health development of children; information, 
advisory and consultancy services regarding the aforesaid services whether or not via the internet; sales on the internet.

Cl.38;Telecommunications; providing access to web sites; providing access to search engines; all the aforesaid 
services exclusively relating to the services mentioned in class 35.

Cl.41;Education, coaching [education] and training in the field of healthcare.

Cl.42;Development, design, implementation and maintenance of computer software in the field of healthcare; 
electronically data storage, including data of babies and children.

Cl.44;Provision of medical services, including provision of medical and health information of children; providing 
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information in the field of development of the health of infants and children; information (information) and advice in the 
field of medical care, nursing and health care; consultation services in the field of health care; information, advice and 
consultancy services relating to the aforesaid services whether or not via the internet.
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Priority claimed from 11/04/2016; Application No. : 30 2016 103 308 ;Germany 

3535346    12/07/2016
[International Registration No. : 1333451]
Lutz GmbH & Co. KG
Wuppertaler Str. 251 42653 Solingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Knives and blades being parts for mechanical tools; knives and blades being parts for machines.

Cl.8;Industrial blades of metal, side arms; razor blades, cutlery, including industrial knives and knife blades; the 
aforesaid knives and blades other than machine parts; knives and blades for hand tools (hand-operated) for DIY 
enthusiasts and craftspeople.
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Priority claimed from 22/03/2016; Application No. : 691370 ;Switzerland 

3535474    16/09/2016
[International Registration No. : 1333452]
Fédération Internationale de Basketball (FIBA)
Route Suisse 5 Case Postale 29 CH-1295 Mies Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; necklaces; watches; wristwatches, clocks; chronographs; wall clock; medallions, pendants; brooches; 
bracelets; leather bracelets; pins (jewelry); lapel pins for teams and players (jewelry); cuff links and tie pins; cuff links; 
commemorative medals of precious metal; trophies, statues, sculptures, all of precious metal; decorative hatpins, novelty 
key rings (charms); collectible metal printed covers (pogs), all of precious metal; decorative key holders; coins; medals 
for clothing; medallions for clothing; cases for alarm clocks with badges of precious metal; decorative pins and badges 
(not of precious metal); decorative hat pins not of precious metal; precious metals and their alloys and goods made of 
these materials or coated therewith not included in other classes; precious stones; timepieces and chronometric 
instruments.

Cl.18;Leather and imitations of leather; leather straps and belts; umbrellas; parasols; sports bags (other than those 
designed for the goods that they contain); leisure bags; traveling bags; backpacks; satchels; belt bags; handbags; leather 
bags; beach bags; garment bags (for travel); suitcases; briefcases; labels for suitcases (label holders); belts for 
suitcases; briefcases [leatherware]; unfitted vanity cases, toiletry bags; key cases (leather goods); wallets; coin purses; 
cases for identity cards; clothing for animals, leashes and collars for animals; animal skins; trunks and suitcases; walking
sticks; whips, harness and saddlery.

Cl.25;Clothing; footwear; headgear; clothing for sports; footwear for sports; basketball shoes.

Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; balls for games and for sports; balls 
for basketball; basketball nets, posts and backboards; sports bags and containers for carrying sports articles (designed 
to fit the objects in question); entertainment apparatus (automatic or by prepayment) for use with an external display 
screen or monitor; video game apparatus; game consoles; small electronic games designed for use with a television set; 
electronic games other than those designed to be used only with a television set; steering wheels for video games and 
mats for video games (for dancing upon); electronic games with liquid crystal display.

Cl.32;De-alcoholized beverages; syrups and powders for making non-alcoholic beverages; mineral and aerated waters; 
non-alcoholic beverages; isotonic beverages; fruit and vegetable-based beverages; fruit and vegetable juices; iced fruit 
beverages; beers; highly fermented strong dark beers; light beers and high fermentation beers, low alcohol or alcohol-
free beers.

Cl.35;Employment agency services; personnel search and selection services; rental of billboards; advertising space 
rental services; promotional agency services for sports and public relations; marketing research; opinion poll services; 
database compilation services; database management services; retail sale of a variety of goods namely solvents, paraffin, 
wax, bitumen and petroleum, clothing, footwear, headgear, sporting articles, stationery, apparatus for recording, 
transmitting and reproducing sound and images, books, video games, toys, dolls, newspapers, magazines, publications, 
pins, badges, key rings, tickets, jewelry, watches, bags, briefcases, flags, non-alcoholic and alcoholic beverages, 
smokers' articles, confectionery; grouping together, for third parties, of a variety of goods (excluding the transport 
thereof) namely solvents, paraffin, wax, bitumen and petroleum, clothing, footwear, headgear, sporting articles, 
stationery, apparatus for recording, transmitting and reproducing sound and images, books, video games, toys, dolls, 
newspapers, magazines, publications, pins, badges, key rings, tickets, jewelry, watches, bags, briefcases, flags, non-
alcoholic and alcoholic beverages, smokers' articles, confectionery, to enable customers to conveniently view and 
purchase said goods via the Internet; business information services provided online from a computer database or over 
the Internet; compilation of advertising messages used as Web pages on the Internet; compilation of indexes intended to 
be published on the Internet or other wireless electronic communication networks; provision of space on websites on the 
Internet for advertising goods and services; auction services on the Internet; business administration services for the 
processing of sales made over the Internet; promotion of basketball events and basketball competitions; financial 
sponsorship search for basketball competitions; consulting in the field of management of sports team personnel; 
promotion of sports events in the field of basketball; advertising, namely, promotion of the goods and services of others, 
by means of contractual agreements, particularly partnership (sponsorship) and licensing agreements, affording them 
with increased notoriety and/or enhanced image and/or sympathy derived from the notoriety and/or image resulting from 
cultural and sporting events, and/or a surge of sympathy generated by the above; advertising; commercial business 
management; commercial administration; office functions.

Cl.38;Telecommunications; information transmission via wireless or cable networks; electronic transmission of data, 
images, voice messaging; network telecommunication; electronic messaging services; services of an Internet access 
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provider, namely provision of access to the Internet; provision of access to search engines and to search portals on the 
Internet; provision of access to discussion forums and other forums on the Internet; electronic data exchange via 
chatlines, chat rooms and other forums on the Internet; provision of access to interactive forums on the Internet; rental 
and provision of access to data banks, particularly online data banks relating to sports; transmission of messages and 
images by computer, SMS, UMTS (Universal Mobile Telecommunications System) and WAP; dissemination of films, 
television programs, videos, radio programs, also via the Internet; radio or televised program broadcasting relating to 
sports or sports events; providing access to data banks containing digital music data and MP3 web sites.

Cl.41;Education; training; entertainment; sporting and cultural activities; organization of events and competitions in the
field of basketball; hospitality services, namely client hospitality services (entertainment services), including providing 
tickets to sporting or leisure events; entertainment services relating to or provided during sporting events; entertainment 
services consisting in the public retransmission of sporting events; provision of publications online, also by means of the 
Internet; entertainment via television, radio and the Internet; interactive entertainment; provision of games, including 
electronic games via the Internet; organization of lotteries; organization of contests; betting and gaming services in 
connection with or relating to sports, also via the Internet; production, presentation and rental of films, audio and video 
recordings; electronic game competitions organized on-line via the Internet; information services relating to sports and 
sporting events, including provision of information online via data banks, on the Internet and via satellite or cable, mobile 
telephone or wireless networks; publication of statistics; publication of statistics or other information relating to sports 
performances; reservation of tickets for sporting and cultural activities; provision of digital music on the Internet and on 
MP3 Web sites; rental of audio and video recordings; timing services relating to sports events.

5820



Trade Marks Journal No: 1802 ,   19/06/2017           Class 99 
 

 

Priority claimed from 16/06/2016; Application No. : 20333528 ;China 

3535847    17/11/2016
[International Registration No. : 1339295]
FOSHAN YUNMI ELECTRICAL TECHNOLOGY CO., LTD.
Second Floor of Building 1 and Fourth Floor of Building 7, North No. 2, Xinxi Four Road, Xiashi Village Committee, Lunjiao Street 
Office, Shunde District Foshan City, Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.7;Mixing machines; coffee grinders, other than hand-operated; fruit presses, electric, for household purposes; food 
processors, electric; beaters, electric; dishwashers; washing machines [laundry]; garbage [waste] disposals; household 
soybean milk machine; waste food processor.

Cl.11;Ionization apparatus for the treatment of air or water; water heaters; taps [cocks, spigots] [faucets (Am.)] for 
pipes; water softening apparatus and installations; filters for drinking water; water purification installations; water filtering
apparatus; water purifying apparatus and machines; water sterilizers; coffee machines, electric; kitchen ranges [ovens]; 
bread toasters; grills [cooking appliances]; roasters; kettles, electric; microwave ovens [cooking apparatus]; 
refrigerators; air conditioning installations; extractor hoods for kitchens; electric fans for personal use; heaters for baths; 
solar water heaters; water dispenser; solar oven; biogas stove.
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3535854    30/05/2016
[International Registration No. : 1334957]
Midea Group Co., Ltd.
B26-28F, Midea Headquarter Building, No. 6 Midea Avenue, Beijiao, Shunde, Foshan Guangdong China

Proposed to be Used
IR DIVISION
Cl.7;Coffee grinders, other than hand-operated; washing machines [laundry]; juice grinder for food industrial purposes; 
spin driers [not heated]; food processors, electric; wringing machines for laundry; dry washer; dishwashers; kitchen 
machines, electric; fruit presses, electric, for household purposes; mixing machines; household bean juice maker; 
compressors [machines]; compressed air machines; vacuum cleaners; beverage preparation machines, 
electromechanical; butter machines; garbage disposals; oil mill; disintegrators; abandoned food processor.

Cl.9;Remote controller for household purposes; flashing lights [luminous signals]; electronic notice boards; traffic-light 
apparatus [signaling devices]; neon lights; darkroom lamp box; materials for electricity mains [wires, cables]; coils, 
electric; rheostats; fuse wire; converters, electric; switches, electric; plugs, sockets and other contacts [electric 
connections]; connections, electric; time switches, automatic; light dimmers [regulators], electric; transducer; battery 
chargers; power converter; current rectifiers.

Cl.11;Lighting apparatus and installations; water filtering apparatus; air conditioners; exhaust fan; central air 
conditioners; multifunctional pots, electric; refrigerators; coffee percolators, electric; freezers; gas or electric water heater
for lavation; refrigerating cabinets; heating apparatus, electric; refrigerating display cabinets, namely, wine cabinets; hot 
cake stove; heating display cabinets; heat pumps; refrigerating display cabinets; portable warmers; ice machines and 
apparatus; luminous tubes for lighting; drinking water dispensers; water purifying apparatus and machines; air purifying 
apparatus and machines; dehumidifiers; humidifiers; electric fans; ceiling fans; ventilators; thermantidotes; electric hair 
drier; cooking utensils, electric; electric kettles; rice cookers; induction cookers; commercial induction cookers; 
microwave ovens [cooking apparatus]; microwave ovens for industrial purposes; pressure cookers [autoclaves], electric; 
autoclaves [electric pressure cookers]; bread baking machines; electric steamer; electric saucepan; cooking apparatus 
and gas kitchen machines for cooking; gas stoves; gas furnaces; kitchen ranges [ovens]; fireplace; ovens; extractor 
hoods for kitchen; exhaust fans for kitchen; tableware disinfection cabinets; sterilized cupboard; electric deep fryer; 
roasting apparatus; electric coffee machines; electric iron pans; solar cookers; rotisseries; disinfectant apparatus; water 
heater for shower; bathroom warmer; showers; heating equipments; solar water heaters; faucets for pipes; fountains; 
heating installations; parts of sanitary installations, namely, pipes; radiators [heating]; electric heaters; bed-warmers; 
electric laundry dryers; fabric steamers; electric lamps; street lamps; stage lamps and lanterns; automobile lamps; ceiling 
lights; pendant lamps; table lights; floor lamps; wall lamps; kitchen lamps; overhead light; chandeliers; safety lamps; 
searchlights; fluorescent lamp tube; flares; light-emitting diodes [LED] lighting apparatus.
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3535881    29/06/2016
[International Registration No. : 1333599]
Faber and Faber Limited
Bloomsbury House, 74-77 Great Russell Street London WC1B 3DA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; audio- and video-receivers; computer game software; computer 
hardware; computer memory devices; computer operating programs, recorded; computer programmes [programs], 
recorded; computer programs [downloadable software]; computers; computer software applications, downloadable; 
computer software, recorded; data processing apparatus; downloadable image files; downloadable music files; electronic 
book readers; electronic publications, downloadable; interfaces for computers; laptop computers; notebook computers; 
smartphones; smartwatches; tablet computers; E-books; digital book readers; downloadable electronic books; books 
recorded on disc; digital books downloadable from the Internet; downloadable electronic publications in the nature of 
magazines; weekly publications downloaded in electronic form from the Internet; electronic publications recorded on 
computer media; entertainment software; educational software; application software; media software; downloadable 
podcasts; downloadable electronic newspapers; downloadable computer software; downloadable digital photos; 
downloadable image files; downloadable video files; downloadable computer software applications; downloadable 
application software for smart phones; downloadable applications for use with mobile devices; computer software 
downloadable from global computer information networks; application software for cloud computing services; application 
software for wireless devices; application software for social networking services via internet; parts and fittings for all the 
aforesaid goods.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites [except furniture]; instructional 
and teaching material [except apparatus]; plastic materials for packaging; printers' type; printing blocks; booklets; books; 
calendars; cards; catalogues; comic books; geographical maps; graphic prints; graphic reproductions; greeting cards; 
magazines [periodicals]; manuals [handbooks]; newsletters; newspapers; pamphlets; periodicals; photographs [printed]; 
pictures; posters; printed publications; postcards; reference books; resource books; cookery books; drawing books; 
activity books; music books; colouring books; guide books; fantasy books; educational books; fiction books; baby 
books; story books; recipe books; printed booklets; picture books; sticker activity books; graphic art books; travel guide 
books; non-fiction books; books for children; pop-up books; series of fiction books; computer game hint books; series of 
non-fiction books; educational publications; periodical publications; annuals [printed publications]; advertising 
publications; print letters; informational letters; journals; illustration boards; parts and fittings for all the aforesaid goods.
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3535887    26/04/2016
[International Registration No. : 1340508]
CARNYX GROUP LIMITED
4th Floor - The Mercat Building 26 Gallowgate GLASGOW G1 5AB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for the recording, storage, transmission or reproduction of sound or of images; compact discs [read-
only memory]; compact discs [audio-video]; computer programmes; computer software; disks, magnetic; downloadable 
image files; downloadable music files; DVDs; electronic notice boards; electronic publications; electronic publications 
downloadable from the internet; electrical and electronic apparatus for processing, storing and displaying electronic 
publications; magnetic data carriers; magnetic tapes; magnetic data media; mobile telephones / cell phones / cellular 
phones; mouse pads; neon signs; optical data media; optical discs; phonograph records / sound recording discs; pre-
recorded video tapes and audio tapes; smartphones; sound recording carriers; sound recording strips; text or visual 
images transmitted by electrical or electronic means; USB flash drives; but not including any goods relating to drums.

Cl.16;Printed publications; advertisement boards of paper or cardboard; albums / scrapbooks; almanacs; bags 
[envelopes, pouches] of paper or plastics, for packaging; bookends; booklets; bookmarkers; books; boxes of cardboard 
or paper; calendars; canvas for printing; cardboard tubes; charts; cardboard; coasters of paper; desk mats; diaries; 
document holders [stationery]; envelopes [stationery]; erasers; files; flyers; folders [stationery]; folders for papers / 
jackets for papers; fountain pens; graphic prints; graphic representations; graphic reproductions; magazines 
[periodicals]; marking pens [stationery]; mats for beer glasses; newsletters; newspapers; note books; pads [stationery]; 
paintings [pictures], framed or unframed; pamphlets; pencils; penholders; pens [office requisites]; periodicals; 
photographs [printed]; pictures; placards of paper or cardboard; place mats of paper; portraits; postcards; posters; 
printed timetables; printed matter; prints [engravings]; prospectuses; rulers; signboards of paper or cardboard; 
stationery; stickers [stationery]; writing instruments; writing or drawing books; but not including any goods relating to 
drums.

Cl.35;Advertising / publicity; advertising by mail order; rental of advertising time on communication media; rental of 
advertising space; production of advertising films; marketing; advertising agencies / publicity agencies; organisation of 
trade fairs for commercial or advertising purposes; organisation of exhibitions for commercial or advertising purposes; 
publication of publicity texts; publicity material rental; but not including any services relating to drums; maintenance of 
data in computer databases.

Cl.41;Arranging and conducting of colloquiums relating to marketing and advertising; arranging and conducting of 
conferences relating to marketing and advertising; providing on-line electronic publications not downloadable; providing 
on-line videos, not downloadable; news reporting services; organisation of exhibitions for cultural or educational 
purposes; organization of competitions [education or entertainment]; organisation of award ceremonies; organisation of 
shows; publication of electronic books and journals on-line; publication of books; publication of texts, other than 
publicity texts; production of radio and television programmes; radio entertainment; arranging and conducting of 
seminars; rental of sound recordings; arranging and conducting of symposiums; television entertainment; arranging and 
conducting of workshops [training] relating to marketing and advertising; writing of texts, other than publicity texts; but 
not including any services relating to drums.

Cl.42;Hosting a website featuring marketing and advertising information; hosting a website featuring messages, 
comments relating to marketing and advertising; hosting a website featuring multimedia content, videos, movies, films 
and audio content relating to marketing and advertising; hosting a website featuring photos, pictures, images, text and 
information relating to marketing and advertising; compilation of web pages on the Internet; but not including any 
services relating to drums.
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3535888    09/08/2016
[International Registration No. : 1332652]
Koenig & Bauer AG
Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, namely fountain solution additives, consisting predominantly of alcohol and/or alcohol 
substitutes for printing in printing machines and/or offset printing machines; photoresists.

Cl.2;Printing inks, inks for printing in printing machines and/or offset printing machines and/or digital printing and 
marking machines; varnish, lacquers, dyestuffs and/or pigments; inks (other than for stationery purposes), in particular 
printing inks and pastes, in particular electrically conductive or semi-conductive inks, electrically insulating inks, inks 
with magnetic or magnetisable properties, inks with piezoelectric properties, optically variable inks, dirt-repellent inks, 
inks with biocidal properties, olfactory inks, pharmacological and/or active-substance-releasing inks and siccatives for 
printing inks and pastes; printing inks for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; binding agents for printing colours, inks and pastes; 
engraving ink; primers; gum-lac; primary resist lacquers; metals in foil form for use in printing; mordants.

Cl.3;Laundry preparations; industrial cleaning agents; auxiliary preparations, namely washing preparations and 
cleaning preparations, for use in printing machines and/or offset printing machines and/or coating machines and/or 
digital printing and/or marking machines; auxiliary preparations, namely washing preparations and cleaning preparations 
for use in installations, equipment, apparatus, filters, separators, suction and conveying devices for air-technology 
cleaning, dust removal and air separation from machines and spaces equipped therewith, air filters, fans, fibre separators, 
air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for compacting, 
filling and pressing particles, dust and fibres separated from machines; auxiliary preparations, namely washing 
preparations and cleaning preparations for use in lacquering machines, drying machines, drying ovens, pallet changing 
and pallet transfer machines, stacking machines, machines for handling sheets and plates of metal, food dispensing 
machines, apparatus for the surface treatment of metals, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
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cans, printing machines for use on hollow bodies, marking machines, hot stamping equipment, thermal transfer 
equipment, photo printing machines, labelling machines, engraving machines, inkjet printing equipment, laser marking 
equipment, and laser printing equipment; auxiliary preparations, namely washing preparations and cleaning preparations 
for use in ventilation installations, ventilation apparatus, air conditioning, heating, refrigerating, aerating and ventilating, 
humidifying and dehumidifying installations and apparatus, air treatment installations, air conveying devices, in particular 
ventilators, blowing machines and compressors, air heaters, air coolers, air filters, and nozzle chambers for humidifying; 
auxiliary preparations, namely washing preparations and cleaning preparations for use in drying ovens, drying apparatus, 
heat stores, heat exchangers and parts therefor, in particular catalytically active coatings, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purification 
installations, thermal energy stores, solar collectors, solar modules for heat generation, regulation and safety accessories 
for gas appliances; auxiliaries, namely washing preparations and cleaning preparations for use in printing machines 
and/or offset printing machines and/or flexographic printing machines and/or lacquering machines and/or packaging 
machines and/or coating machines and/or digital printing and marking machines; auxiliary preparations, namely 
substances for laundry use and cleaning preparations for use in flexographic printing machines, lacquering machines, 
packaging machines, coating machines, pallet changing and transfer machines, stacking machines, machines for 
handling sheets and plates of metal, screen printing machines, pad printing machines, flexographic printing machines, 
gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing 
machines for use on hollow bodies, marking machines, hot stamping apparatus, thermal transfer apparatus, photo 
printing machines, labelling machines, engraving machines, inkjet printing apparatus, laser marking apparatus, and laser 
printing apparatus; auxiliaries, namely washing preparations and cleaning preparations for use in machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; auxiliaries, namely washing preparations and cleaning preparations for use in machines for 
applying product security means, identification features, security features, security labels and/or components therefor; 
auxiliaries, namely washing preparations and cleaning preparations for use in machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor.

Cl.4;Lubricating agents (mainly consisting of industrial oils and greases) and/or lubricants for printing machines, offset 
printing machines, coating machines, digital printing and marking machines, and for machines and mechanical apparatus 
for the graphics industry, and for machines and mechanical apparatus for the further processing of printed matter or 
printed material, in particular paper or plastics; lubricating agents (mainly consisting of industrial oils and greases) and/or
lubricants for installations, equipment, apparatus, filters, separators, exhausting and conveying devices for the ventilation
cleaning, dust removal and air separation of machines and spaces equipped therewith, air filters, blowing machines and 
fibre separators, air compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for 
compacting, filling and pressing machine-separated particles, dust and fibres; lubricants (mainly consisting of industrial 
oils and greases) and/or lubricants for painting machines, drying machines, drying ovens, packaging machines, coating 
machines, pallet changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, 
foodstuff distribution machines, apparatus for surface treatment of metals, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, marking machines, hot stamping apparatus, 
thermal transfer apparatus, photo printing machines, labelling machines, engraving machines, inkjet printing apparatus, 
laser marking apparatus, and laser printing apparatus; lubricating agents (mainly consisting of industrial oils and 
greases) and/or lubricants for ventilation installations, ventilation apparatus, air-conditioning, heating, refrigerating, 
aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air 
delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and 
nozzle chambers for humidifying; lubricants (mainly consisting of industrial oils and fats) and/or lubricating agents for 
drying ovens, drying apparatus, heat stores, heat exchangers and parts therefor, in particular catalytically active coatings, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purification installations, thermal energy stores, solar collectors, solar modules for heat 
generation and regulation and safety accessories for gas appliances; lubricants (mainly consisting of industrial oils and 
greases) and/or lubricants for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; lubricants (mainly consisting of industrial oils and 
greases) and/or lubricants for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; lubricants (mainly consisting of industrial oils and greases) and/or lubricants 
for machines for packaging product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor.

Cl.7;Printing machines; offset rotary printing machines; web fed rotary printing machines; sheet fed rotary printing 
machines; screen printing machines; pad printing machines; flexographic printing machines; intaglio printing machines; 
printing machines for use on sheet metal; printing machines for use on cans; printing machines for use on hollow bodies; 
lacquering machines; packaging machines; coating machines, in particular working rotationally for web-form and isolated 
materials; digital printing and marking machines based on electrophotography, magnetography, xerography, ink jet; ink 
jet printing machines; exposure apparatus, being parts for printing machines for contact printing or creating circuit and 
print templates; numbering, encoding, imprinting and marking machines, in particular for the graphics sector, the 
packaging sector and data processing; thermal transfer machines; laser marking machines; laser printing machines; 
machines for the graphics industry; machines and mechanical apparatus for the further processing of printed matter or 
paper or plastics or metal or organic or inorganic materials, namely for cutting, folding, gathering, stitching, packaging, 
collecting, sorting, binding, scanning, perforating, gluing, stapling, tying, bundling, book-binding; printing plates; 
flexographic printing plates; accessories, included in this class, for the aforesaid printing machines, offset printing 
machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing 
and marking machines, inkjet printing machines and for machines and mechanical apparatus for the graphics industry, 
and for machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or 
organic or inorganic materials, namely control apparatus, printer engines, inking apparatus, damping units, lacquering 
units, reel changers, folding apparatus; machines and mechanical apparatus for the storing of printed matter or paper or 
paper reels or plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset printing 
machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing 
and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and for machines and mechanical apparatus for the graphics industry, and for machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
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materials; conveying machines, conveyor belts, conveying apparatus for conveying printed matter or paper or paper reels 
or plastics or plastic reels or metal or organic or inorganic materials for printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and for machines and mechanical apparatus for the graphics industry, and for machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines or mechanical apparatus for the folding of paper or plastics or metal or organic or inorganic 
materials; machines and mechanical devices for changing and/or bending and/or punching printing plates and/or 
flexographic printing plates; machines and mechanical apparatus for the storing of printing plates for printing machines; 
conveying machines, conveyor belts, conveying apparatus for conveying printing plates for printing machines; machines 
and mechanical apparatus for the cleaning of rollers in inking apparatus or damping units and/or cylinders and/or 
lacquering units and/or inkjet print heads and/or laser systems in printing machines, offset printing machines, 
flexographic printing machines, lacquering machines, packaging machines, coating machines, digital printing and 
marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-colour or 
multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and in machines and 
mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic or inorganic 
materials; machines and mechanical apparatus for the storing and/or adjustment of rollers in inking apparatus or 
damping units and/or cylinders and/or lacquering units and/or inkjet printing modules and/or laser systems in printing 
machines, offset printing machines, flexographic printing machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or 
more inkjets, single-colour or multi-colour inkjet printers and in machines and mechanical apparatus for the graphics 
industry, and machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; machines and mechanical apparatus for adjustment, for inking apparatus and/or 
damping units and/or printer engine cylinders and/or for lacquering units in printer engines and/or in lacquering units 
and/or for inkjet printing modules and/or laser systems; parts for inking apparatus and/or damping units and/or inkjet 
printing modules and/or laser systems and cylinders in tempering machines, included in this class; machines and 
mechanical apparatus for the adjustment of cutting equipment and/or cutting cylinders in printing machines, offset 
printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, digital 
printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, single-
colour or multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and in 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; machines and mechanical apparatus for the adjustment of registers and/or register marks in 
printing machines, offset printing machines, flexographic printing machines, lacquering machines, packaging machines, 
coating machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one
or more inkjets, single-colour or multi-colour inkjet printers and in machines and mechanical apparatus for the graphics 
industry, and in machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; machines and mechanical apparatus for quality control in printing machines, 
offset printing machines, flexographic printing machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or more inkjets, 
single-colour or multi-colour inkjet printers and in machines and mechanical apparatus for the graphics industry, and in 
machines and mechanical apparatus for the further processing of printed matter or paper or plastics or metal or organic 
or inorganic materials; machines and mechanical apparatus for the adjustment of web tension settings in printing 
machines, offset printing machines, flexographic printing machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, inkjet printing machines, inkjet printers, in particular having one or 
more inkjets, single-colour or multi-colour inkjet printers and in machines and mechanical apparatus for the graphics 
industry, and in machines and mechanical apparatus for the further processing of printed matter or paper or plastics or 
metal or organic or inorganic materials; filters [parts of machines or engines]; separators; suction and conveying 
machines for ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith; filters for 
cleaning cooling air, for engines; blowing engines; fibre separators (machines); air compressors and air ejectors for 
machines; collecting machines for compacting, filling and pressing of particles, dust and fibres separated from machines; 
painting machines; palette changing and transferring machines; stacking machines; machines for handling sheets and 
plates of metal; foodstuff distribution machines; machines for the surface treatment of metals; accessories, included in 
this class, for the aforesaid filters, separators, suction and conveying machines for ventilation cleaning, dust removal and 
air separation of machines and spaces equipped therewith, air filters, blowing machines, fibre separators, air 
compressors and air ejectors for machines, collecting machines, for compacting, filling and pressing machine-separated 
particles, dust and fibres; accessories, included in this class, for the aforesaid painting machines, drying machines, 
drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets and plates of 
metal, foodstuff distribution machines, apparatus for surface treatment of metals, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, marking machines, hot stamping machines, 
thermal transfer machines, photo printing machines, labelling machines, engraving machines, inkjet printing machines, 
laser marking machines, and laser printing machines; air conveying devices (air conditioning), namely compressors; 
addressing and marking machines for printed matter; machines and mechanical apparatus for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
machines and mechanical apparatus for applying product security means, identification features, security features, 
security labels and/or components therefor; machines and mechanical apparatus for packaging product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; machines and
mechanical apparatus for quality control in machines for producing product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; machines and mechanical apparatus 
for quality control in machines for applying product security means, identification features, security features, security 
labels and/or components therefor; machines and mechanical apparatus for quality control in machines for packaging 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; machines and mechanical apparatus for quality control of product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; parts for the aforesaid 
goods and accessories for the aforesaid goods, included in this class; blowing machines; blowing machines, air 
compressors.

Cl.11;Air conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and 
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apparatus; air handling installations; air conveying devices (air conditioning), in particular fans; air heating apparatus; air 
coolers; filters for air conditioning; nozzle chambers for humidifying; ventilating installations and apparatus for air 
conditioning; air conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, and parts therefor, in particular for rooms, buildings, trains, ships and vehicles; fans, air reheaters, air 
cooling apparatus and filters for air conditioning, included in this class; nozzle chambers for humidifying and washing out
air; spray nozzles, air-flow control valves and shut-off valves being parts for air-conditioning installations; individual air 
treatment systems, air ducts, air outlets, nozzles, induction devices and fan coil units for heating and cooling rooms, 
room cooling devices with fans; air outlets and inlets being parts for ventilating installations, including in combination 
with fume cupboards; facade air-conditioning modules for decentral heating, cooling, fresh-air supplying, air recirculating 
and ventilating, for rooms and buildings; air filters for process air technology, for filtering dust, fibres, chips, granules 
and paper; drying ovens; drying apparatus; heat stores; heat exchangers and parts therefor (included in this class), in 
particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations; thermal energy stores; 
solar collectors (heating); solar modules for heat generation; regulating and safety accessories for gas appliance 
(included in this class); parts for the aforesaid goods, included in this class.

Cl.16;Printed matter; printers' blankets, not of textile, rubber blankets for offset printing machines, all the aforesaid 
goods included in this class; printing blocks, printing type and inking sheets for duplicators; goods of paper, namely 
product security means, security labels, securities, banknotes; goods of paper, cardboard and carton, namely stickers 
and labels, printed and/or embossed cards; graphic representations; advertising and communications material, included 
in this class, in particular printed matter on internal and external communications in the form of brochures, invitations, 
flyers, customer magazines, company presentations, newsletters, advertisements and printed matter on objects in the 
construction of exhibition stands; numbering machines, in particular for the graphics sector, the packaging sector and 
data processing.

Cl.38;Providing of access to data on computer networks, transmission of data on computer networks.

Cl.40;Custom manufacture of metal parts for others; metal processing; assembling of materials for others; millworking; 
soldering; grinding; sawing [saw mill]; cutting other than hair cutting services; blacksmithing; metal casting; galvanizing; 
burnishing by abrasion; chromium plating; metal tempering; rental of printing machines, machines for the graphics 
industry, and machines for the further processing of printed matter.

Cl.41;Providing of electronic publications and publication of printed matter in electronic form, including on the internet 
and intranets.
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3535889    03/10/2016
[International Registration No. : 1334298]
QBUS, naamloze vennootschap
Joseph Cardijnstraat 19 B-9420 Erpe-Mere

Proposed to be Used
IR DIVISION
Cl.9;Electronic devices for the remote control of equipment, appliances, switches, gates and doors, shutters and 
awnings (so called building automation and home automation devices); apparatus and instruments for the supply, 
distribution, transformation, accumulation, regulation or control of electric current; temperature control devices 
(thermostats); thermostat controls; thermo regulators (thermostats); (thermal) sensors; electronic remote control 
apparatus; software to control climate control, access and security systems for buildings; power-line transmission 
apparatus; electrical connections; material (wires and cables) for electric lines; light dimmers; photometers; switches; 
electrical switches; safety switches (breakers); switchboards (electricity); (mobile) software applications for remote 
control of equipment and other products indoors; all the aforementioned apparatus and instruments developed for home 
and building automation.

Cl.37;Construction, repair, installation and maintenance of the equipment and instruments referred to in class 9; 
installation and maintenance of home and building automation systems; installation and maintenance of home and 
building automation equipment and infrastructure.

Cl.42;Provision of online software applications and software tools through applications; technical planning and 
consultancy for building and construction; services of interior designers, architects and engineers; computer 
programming; hiring out data processing equipment, all the aforesaid services provided specifically in connection with or 
relating to building automation.
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3535891    07/05/2016
[International Registration No. : 1333443]
Jilin Rainbow International Economic & Trade Co., Ltd.
Room101, Unit 1, Building 30, Feng He Xi Jun, West Guihua Road, South Haoyue Road, East Xihuancheng Road, Luyuan District, 
Changchun Jilin Province China

Proposed to be Used
IR DIVISION
Cl.4;Motor oil; lubricating oil; petrol; fuel oil; motor fuel; mineral fuel; belting wax; illuminating wax; dust removing 
preparations; electrical energy.

Cl.7;Steam condensers [parts of machines]; igniting devices for internal combustion engines; starters for motors and 
engines; automobile motor cooling radiator; valves [parts of machines]; automobile oil pump; connecting rods for 
machines, motors and engines; shaft bearings for land vehicles; belts for machines; engine airproof piece.

Cl.9;Automatic indicators of low pressure in vehicle tires [tyres]; steering apparatus, automatic, for vehicles; 
thermostats for vehicles; cables, electric- converters, electric; sensor; regulating apparatus, electric; collectors, electric; 
theft prevention installations, electric; accumulators, electric, for vehicles.

Cl.11;Lights for vehicles; lamps; lights for automobiles; anti-dazzle devices for automobiles [lamp fittings]; lighting 
apparatus for vehicles; vehicle headlights; vehicle reflectors; lamps for directional signals of automobiles; heating 
apparatus for defrosting windows of vehicles; air conditioners for vehicles.

Cl.12;Torque converters for land vehicles; automobile chassis; clutches for land vehicles; axles for vehicles; high 
voltage damping cable (for vehicles only); propulsion mechanisms for land vehicles; transmission chains for land 
vehicles; shock absorbers for automobiles; direction signals for vehicles; brakes for vehicles.

Cl.17;Weatherstripping; rubber sleeve; gaskets; shock- absorbing buffers of rubber; water-tight rings; junctions, not of 
metal, for pipes; flexible tubes, not of metal; connecting hose for vehicle radiators; insulators; waterproof packings.
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Priority claimed from 28/06/2016; Application No. : 57798/2016 ;Switzerland 

3535894    28/06/2016
[International Registration No. : 1332896]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; cigarettes, tobacco sticks, tobacco 
products for the purpose of being heated, electronic devices and their parts for the purpose of heating cigarettes or 
tobacco in order to release nicotine-containing aerosol for inhalation; liquid nicotine solutions for use in electronic 
cigarettes; electronic smoking devices; electronic cigarettes; electronic cigarettes as substitutes for traditional cigarettes;
electronic devices for the inhalation of nicotine-containing aerosol; oral vaporizing devices for smokers, tobacco 
products and tobacco substitutes; smokers' articles for electronic cigarettes; parts and fittings for the aforesaid products 
included in this class; extinguishers for heated cigarettes and cigars as well as heated tobacco sticks; electronic 
rechargeable cigarette cases; tobacco, raw or manufactured; tobacco products, including cigars, cigarillos, tobacco for 
roll-your-own cigarettes, pipe tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for 
medical purposes); smokers' articles, including cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases 
and ashtrays, pipes, pocket apparatus for rolling cigarettes, lighters; matches.
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Priority claimed from 03/06/2016; Application No. : 56765/2016 ;Switzerland 

3535900    02/12/2016
[International Registration No. : 1337481]
Curaden AG
Amlehnstrasse 22 CH-6010 Kriens Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Products for oral and dental (medical) hygiene, namely, dentifrices, mouthwashes, breath-freshening chewing gum 
for medical purposes, medical mouthwashes.

Cl.11;Sterilizing apparatus.
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Priority claimed from 23/09/2016; Application No. : 015862782 ;European Union 

3535902    04/11/2016
[International Registration No. : 1333372]
GEL-MATIC ITALIA S.R.L.
Via Galileo Galilei 10 I-24050 Orio al Serio (BG) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines (industrial) used in the production of ice-cream.

Cl.11;Machines (refrigerating) for making ice cream.

Cl.30;Ices.

Cl.37;Construction, repair and installation of industrial refrigerating machines for making ice cream.

Cl.43;Ice-cream parlours.
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Priority claimed from 17/05/2016; Application No. : 4272492 ;France 

3535918    04/10/2016
[International Registration No. : 1333887]
M. Jean François JOLY
6 PASSAGE 8 mai 1945 F-63490 SAUXILLANGES France

Proposed to be Used
IR DIVISION
Cl.14;Jewelry; jewelry; works of art of precious metal; key rings [trinkets or fobs]; medals; medallions; rings; 
necklaces; bracelets; brooches; earrings; cuff links; wristwatches; clocks.

Cl.30;Confectionery; sugar confectionery; chocolate; chocolate beverages with milk; candy; caramels; pralines; fruit 
jellies; biscuits, cookies; fondants; lozenges; chewing gum; gingerbread; popcorn; cereal bars; crackers; sandwich; 
cheeseburgers
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Priority claimed from 31/12/2015; Application No. : 1324073 ;Benelux 

3535930    29/06/2016
[International Registration No. : 1333279]
Urban Crops (besloten vennootschap met beperkte aansprakelijkheid)
Grote Heerweg 67 B-8791 Beveren-Leie

Proposed to be Used
IR DIVISION
Cl.6;Movable conservatories and greenhouses of metal; metal frames and frames for movable greenhouses; metal tanks
and containers; metal tanks and containers equipped with lighting, ventilation and air conditioning; constructions and 
portable buildings made of metal, to be provided with facilities for growing and cultivation of plants, including vegetables, 
plants and mushrooms.

Cl.11;Heating, lighting, ventilation, air conditioning and air purifying apparatus for growing and cultivating crops, 
including fruit, plants and mushrooms; lighting, ventilation and air conditioning systems integrated into transportable 
buildings for growing and cultivating crops.

Cl.42;Scientific and technological services; engineering and scientific services; design and development of portable 
tanks and containers equipped with facilities for growing and cultivating crops.
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3535932    24/03/2016
[International Registration No. : 1333417]
Freewheeler Pty Ltd
L3 45 St Georges Tce PERTH WA 6000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Application software; cards encoded to access computer software; communication software; computer 
programmes (programs) and recorded software distributed online; computer software; computer software for authorising 
access to data bases; computer software for business purposes; computer software for communicating purposes 
between microcomputers; computer software programs for database management; data communications software; 
downloadable software applications (apps); interactive computer software; cycle meters; smart cards (integrated circuit 
cards); storage cards (smart cards); devices incorporating microprocessors for use in fare payments on public transport; 
applied electronic apparatus; data recorded in electronic form; electronic funds transfer machines; electronic heart rate 
monitors (other than for medical use); electronic heart rate recorders (other than for medical use); electronic identification 
apparatus; electronic instruments for recording information; electronic measuring apparatus; electronic timing apparatus;
distance measuring apparatus; distance recording apparatus; travel distance monitors; devices for measuring energy; 
apparatus for monitoring atmospheric conditions; apparatus for the monitoring of personnel; body function monitoring 
apparatus (other than for medical purposes); electronic heart signal monitors (other than for medical use); electronic 
monitoring apparatus, other than for medical use; instruments for monitoring traffic; physiological monitoring apparatus, 
other than for medical use; portable gas monitoring instruments; power generation monitoring apparatus; respiratory 
monitoring apparatus (non-medical); safety monitoring apparatus (electric).

Cl.25;Apparel (clothing, footwear, headgear); articles of weatherproof clothing; articles of windproof clothing; athletic 
clothing; clothing for sports; clothing, not being protective clothing, incorporating reflective or fluorescent elements or 
material; cyclists' clothing; gloves (clothing); headbands (clothing); ladies' clothing; men's clothing; rainproof clothing; 
wristbands (clothing).

Cl.35;Association services being the promotion of the interests of members of the association; business promotion 
services; consultancy relating to sales promotions; discount services (retail, wholesale, or sales promotion services); 
lobbying (promoting, publicising or otherwise representing the interests or concerns of others); organisation and 
management of incentive and sales promotion programmes (frequent buyer programmes); organising of prize draws for 
promotional purposes; promotional services; promotional studies; sales promotions by distributing game pieces and 
playthings (for others); sales promotions by issuing redeemable coupons (for others); sales promotions through 
customer loyalty programmes (for others); team building (personnel management); presentation of goods on 
communication media, for retail purposes; advice relating to business organisation; association services being the 
provision of business support or advice; business consultancy; business data analysis services; business organization 
and management of discount services; collecting information for business; information services relating to businesses; 
organising of business competitions (terms too vague in the opinion of the International Bureau (Rule 13(2)(b) of the 
Common Regulations)); processing of business survey results; provision of information relating to business; charitable 
services, namely organising and conducting volunteer programmes and community service projects; price comparison 
services; administration of group insurance; insurance administration.

Cl.36;Card operated financial services; charitable services, namely financial services; crowd funding services being the 
collection of financial donations; discount card services (financial services); organisation of financial collections; 
collection of fees, payments or tolls (for others); collection of payments; payment administration services; issuing of 
tokens of value in relation to customer loyalty schemes; issuing of tokens of value in relation to incentive schemes; 
issuing of vouchers or tokens of value in relation to the supply of benefits for customer loyalty and frequent buyer 
schemes; issuing tokens of value; charitable fundraising; organising of charitable collections; arranging of insurance; 
consultations (insurance); information services relating to insurance; insurance; insurance management services.
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Priority claimed from 28/09/2016; Application No. : 87185703 ;United States of America 

3535963    27/10/2016
[International Registration No. : 1333343]
Kaiser, Erik A.
19 Balbrook Drive Mendham NJ 07945 United States of America

Proposed to be Used
IR DIVISION
Cl.11;Attachments for cameras and smart phones, namely, apparatus comprised of brackets to hold phone and a mirror
with LED lighting sold as a unit, for assisting a person in taking a selfie picture. Lighting fixtures.

Cl.20;Mirrors enhanced by LED lighting.
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Priority claimed from 29/03/2016; Application No. : 015278245 ;European Union 

3535975    06/09/2016
[International Registration No. : 1332920]
KFB Clarfeld Germany GmbH
Bürgerweide 22 21423 Winsen (Luhe) Germany

Proposed to be Used
IR DIVISION
Cl.7;Rolling elements, namely balls, rollers, cylinders, cones and needles of steel, in particular stainless steel, of 
ceramic, in particular of silicon nitride, zirconium oxide, silicon carbide or glass, being parts of machines; brass bearings, 
bearing housings of steel, grey cast iron, brass, plastic, in particular polyamide; roller bearings and parts and accessories 
thereof, namely bearing rings, bearing sleeves, bearing discs, roll barrel cages, ball holders; ball guides, cross-roller 
chains, being parts of machines; hybrid bearings of two materials; hybrid bearings, in which the bearings are steel and 
the roller elements are ceramic; steel bearing housings, flange-type bearing housings, ball bearings for motor vehicles; 
chains, being engine timing components; machine wheels.

Cl.12;Chains and gear wheels for land vehicles.
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